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O. A NO. 649/2022 
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VERSUS 

CENTRAL POLLUTION CONTROL BOARD & ORS             …… RESPONDENTS 
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A copy of the show cause notice dt. 10.12.2022 issued 

under Section 5 of the Environment (Protection) Act, 

1986. 
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A copy of the show cause notice dt. 10.12.2022 issued 
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A copy of the Reply dt. 26.12.2022 sent by the 

answering Respondent to the show cause notice dt. 
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A copy of the authorization dt. 27.01.2023 issued 

under the provisions of Hazardous and Other Wastes 
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(Management and Transboundary Movement) Rules, 

2016. 

6.  Annexure R5/5 

A copy of the letter dt. 19.01.2023 vide which the State 

PCB was pleased to impose the EC. 

 

7.  Annexure R5/6 

A copy of the letter dt. 20.01.2023 vide which the 

answering Respondent has informed the State PCB 

about payment of the EC. 

 

8.  Annexure R5/7 

A copy of the letter dt. 21.03.2023 along-with the 

documents. 

 

9.  Annexure R5/8 

A copy of the letter dt. 10.03.2023 issued by the 

Applicant. 

 

 

 

 

 

 

 

 

 

PLACE : NEW DELHI                                                                ANKIT ROY 
DATE: 24.03.2023                                 ADVOCATE FOR RESPONDENT NO. 5 

A – 334, LOWER GROUND FLOOR 
A BLOCK, DEFENCE COLONY 

NEW DELHI – 110024 
MOB. NO. +91 8130584944 

EMAIL – ANKITROY577@GMAIL.COM  
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

O. A NO. 649/2022 

 

IN THE MATTER OF: 

NARENDER PRATAP SINGH            …….. APPLICANT 

VERSUS 

CENTRAL POLLUTION CONTROL BOARD & ORS             …… RESPONDENTS 

 

REPLY ON BEHALF OF RESPONDENT NO. 5 – U. P ASBESTOS LTD. IN 

COMPLIANCE OF THE ORDER DT. 27.01.2023 ALONG-WITH AFFIDAVIT 

MOST RESPECTFULLY SHOWETH: 

1. It is most respectfully submitted that the Respondent No. 5/answering 

Respondent is a company engaged in the manufacturing and marketing of 

asbestos and non-asbestos cement sheets with one of its manufacturing 

units at Dadri, District - Gautam Budh Nagar, Uttar Pradesh. 

 

2. The Applicant has filed the present Application alleging environmental 

pollution by the answering Respondent at its manufacturing facility at Dadri, 

District - Gautam Budh Nagar. It is submitted that this Hon’ble Tribunal vide 

order dt. 15.09.2022, taking into consideration the allegations by the 

Applicant against the answering Respondent, was pleased to constitute a 

joint committee comprising of CPCB, State PCB and District Magistrate, 

Gautam Buddh Nagar to verify the allegations of the Applicant. The relevant 
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portion of the order dt. 15.09.2022 is quoted hereinbelow for ready 

reference: 

“2. …….In view of the allegations made in the application, we consider it 

appropriate that a Joint Committee be constituted to verify the factual 

position. Accordingly, we constitute a Joint Committee comprising of 

CPCB, State PCB and District Magistrate, Gautam Buddh Nagar, and direct 

the same to meet within two weeks, undertake visits to the site, look into 

the grievances of the applicant, associate the applicant and 

representative of the concerned project proponent, verify the factual 

position and submit its report within one month by e-mail at judicial-

ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF 

and not in the form of Image PDF. The State PCB will be the nodal agency 

for coordination and compliance.”  

 

3. Pursuant to the above, the Joint Committee formed by this Hon’ble Tribunal 

undertook the site visit and thereafter, the State PCB submitted the report 

vide letter dt. 10.12.2022. It is most respectfully submitted that the specific 

recommendations / suggestions of the Joint Committee for the answering 

Respondents, as per the letter dt. 10.12.2022 of the State PCB, are as 

follows: 

A. Project proponent / answering Respondent to provide for flow meter/ 

V Notch for measurement of effluent at final discharge point and also 

to install flow meter on effluent recirculation pipeline and to maintain 

daily records of the effluent recycled in the process. 

 

B. Project proponent / answering Respondent to renew/revise the 

authorization issued under the provisions of Hazardous and Other 

Wastes (Management and Transboundary Movement) Rules, 2016 
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mentioning the details of all the hazardous waste generated during the 

manufacturing process. 

 

C. To provide for adequate PPE kits for all the workers. 

 

D. The project proponent to store all the hazardous waste into the 

earmarked shed. 

 

E. To maintain Form 3 and file the Annual return to the State PCB as per 

the Hazardous Waste Management Rules, 2016. 

 

F. The Project proponent / answering Respondent to dispose of wastes 

such as sludge & broken/ discarded asbestos sheets to the treatment, 

storage, and disposal facility (TSDF) only. 

 

G. The Project proponent / answering Respondent to extract ground 

water only with a valid NOC issued by the concerned authority. 

 

4. It is most respectfully submitted that, in light of the shortcomings observed 

by the Joint Committee, the State PCB has issued show cause notice dt. 

10.12.2022 to the answering respondents under Section 5 of the 

Environment (Protection) Act, 1986 and show cause notice of the same date 

under Section 33A read with Section 27 (2) of the Water (Prevention and 

Control of Pollution) Act, 1974. 

A copy of the show cause notice dt. 10.12.2022 issued under Section 5 of 

the Environment (Protection) Act, 1986 and show cause notice dt. 
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10.12.2022 issued under Section 33A read with Section 27 (2) of the Water 

(Prevention and Control of Pollution) Act, 1974 is annexed and marked as 

Annexure R5/1 [pg. ___ to ____ ] and Annexure R5/2  [pg. ___ to 

____ ] respectively. 

 

5. It is most humbly submitted that the answering Respondent submitted its 

Reply dt. 26.12.2022 to the show cause notice dt. 10.12.2022 sent by the 

State PCB.  

A copy of the Reply dt. 26.12.2022 sent by the answering Respondent to 

the show cause notice dt. 10.12.2022 sent by the State PCB is annexed and 

marked as and Annexure R5/3 [pg. ___ to ____ ]. 

 

6. It is respectfully submitted that the present matter was thereafter listed on 

13.12.2022 when this Hon’ble Tribunal passed the following order:  

“4. In view of the averments made in the application and observations 

made in the report of the Joint Committee, we consider it appropriate to 

have response of respondent no. 1 Central Pollution Control Board and 

respondent no.2 Uttar Pradesh SPCB as well as State of Uttar Pradesh 

through Chief Secretary, Government of Uttar Pradesh; the District 

Magistrate, Gautam Buddh Nagar and the Project Proponent- M/s UPS 

Asbestos Ltd., who stand impleaded as respondents No. 3 to 5. The 

Registry is directed to amend memo of parties to the application. 

Respondent no. 2 is already appearing before this Tribunal through 

counsel. Notices be issued to respondents No. 1, 3 to 5. 

……. 

6. Respondent no. 2- the UPPCB is directed to look into the all relevant 

aspects including the requirement of the environmental clearance for the 

Project Proponent from the MoEF & CC and to take appropriate remedial 

measures for abatement of the environmental pollution in view of the 

observations made in the report of the Joint Committee and file its 

reply/response within one month by email at judicial-ngt@gov.in 
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preferably in the form of searchable PDF/OCR Supported PDF and not in 

the form of Image PDF.” 

 

7. It is most respectfully submitted that pursuant to the above-quoted order 

dt. 13.12.2022, the answering Respondent stood added as a party in the 

present matter. It is submitted that the State PCB submitted its report dt. 

19.01.2023 for the hearing scheduled on 27.01.2023. It is most pertinent 

to highlight the findings of the Joint Committee as submitted in the report 

dt. 19.01.2023. 

A. State PCB conducted the inspection on 15.01.2023. 

 

B. The project proponent has implemented the suggestions of the State 

PCB and cured the shortcomings as suggested in the report submitted 

vide letter dt. 10.12.2022 before this Hon’ble Tribunal. 

 

C. The project proponent has removed all the discarded sheets/ broken 

sheet material as identified by the Joint Committee in the last visit. 

 

D. The discharge point from the manufacturing unit to the bishada drain 

has been permanently closed by constructing boundary wall. 

Therefore, there is no provision of industrial discharge outside the 

manufacturing facility. 

 

E. The project proponent has installed water flow meter at the treated 

effluent recycle pipeline. 
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F. The reason for the increased production [i.e. more than 160 MT/day] 

for the month September to November, 2022 was for the reason of 

fulfilling pending supply orders. The unit could not operate in the 

months of July and August, 2022 due to various labour issues, hence, 

the increase in production beyond 160 MT/day in September to 

November, 2022. The committee was pleased to observe that 

presently, the manufacturing facility was operating within the 

prescribed limit of 160 MT/day. 

 

G. The answering Respondent had applied for the revised authorization 

under the Hazardous and Other Wastes (Management and 

Transboundary Movement) Rules, 2016 vide application dt. 

03.01.2023. 

It is pertinent to highlight that the State PCB has issued the 

authorization under the provisions of Hazardous and Other Wastes 

(Management and Transboundary Movement) Rules, 2016 vide 

27.01.2023. 

A copy of the authorization dt. 27.01.2023 issued under the provisions 

of Hazardous and Other Wastes (Management and Transboundary 

Movement) Rules, 2016 is annexed and marked as Annexure R5/4 

[pg. ___ to ____]. 

 

H. PPE kit had been provided to all the workers engaged in the feeding 

of asbestos fiber and waste asbestos sheet in pulveriser section. 

6 
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I. 

 

 

J. As suggested, the project proponent submitted copy of Form – 3 

along-with the Reply dt. 26.12.2022 to the show cause notice. 

 

K. The discarded material and sludge were transferred to the dedicated 

hazardous waste shed located within the premises and same to be 

provided to the authorized TSDF for disposal. 

 

L. The project proponent had applied on 24.12.2022 for NOC from the 

Uttar Pradesh Ground Water Authority and awaiting grant of the same. 

 

8. It is most respectfully submitted that the State PCB vide letter dt. 

19.01.2023 was pleased to impose Rs. 7,03,125/- as environment 

compensation against the answering Respondents for non-compliance 

brought out in the visits and or inspection by the joint committee. As per 

the inquiry report of the State PCB, the basis for the computation of the 

environment compensation is as follows: 

EC = PI x N x R x S x LF 

      = 75 x 75 x 250 x 0.5 x 1.0 

       = Rs. 7,03,125/-  

7 

As  suggested  earlier,  the  project  proponent has  stored  hazardous

waste into the earmarked shed and no sludge was found stored in

an unmarked or undesignated area.
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 Where, EC is Environmental Compensation in (₹) 

PI = Pollution Index of industrial sector 

N = Number of days of violation 

R = Factor in Rupees (₹) for deriving the EC 

S = Factor for scale of operation 

LF = Location factor 

A copy of the letter dt. 19.01.2023 vide which the State PCB was pleased 

to impose the EC is annexed and marked as Annexure R5/5 [pg. ___]. 

 

9. It is most pertinent to highlight that the answering Respondent has duly 

paid the EC on 20.01.2023 imposed by the State PCB and informed about 

the details of the same to the State PCB vide letter dt. 20.01.2023. 

A copy of the letter dt. 20.01.2023 vide which the answering Respondent 

has informed the State PCB about payment of the EC is annexed and 

marked as Annexure R5/6 [pg. ___ ]. 

 

10. It is most respectfully submitted that the present matter was thereafter 

listed before this Hon’ble Tribunal on 27.01.2023, whereby the following 

order was passed: 

“..5. In view of the averments made in the application and observations 

made in the report of the Joint Committee and also the replies/responses 

filed by the CPCB and the UPPCB, we consider it appropriate to constitute 

and accordingly constitute a Joint Committee comprising of the 

representatives of the MoEF&CC, the CPCB and the UPPCB to undertake 

visits to the site in question, arrange taking of the soil and water samples 

by identifying the affected places by involving the applicant or other 

residents of the area and get the same analyzed from any recognized 

laboratory for both Physical and Chemical properties including heavy 

metals like iron, nickel, copper, lead, chromium, arsenic silica etc., verify 

the factual position regarding compliance with EC and consent conditions 

8 
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stipulated by MoEF&CC and UPPCB respectively by the Project Proponent 

and submit its report within two months by email at judicial-ngt@gov.in 

preferably in the form of searchable PDF/OCR supported PDF and not in 

the form of Image PDF. The UPPCB shall be nodal agency for coordination 

and compliance. 

6. List the matter for further consideration on 28.03.2023.” 

 

11. It is most respectfully submitted that pursuant to the order dt. 27.01.2023, 

the Joint Committee constituted by this Hon’ble Tribunal visited and/or 

inspected the facility of the answering Respondent on 17.03.2023. It is 

submitted that the Joint Committee has duly collected the desired samples 

as per the mandate of the order dt. 27.01.2023. 

 

12. It is further most respectfully submitted that the Joint Committee during 

the visit and/or inspection had requested for documents from the answering 

Respondent, which has been duly supplied along-with a covering letter dt. 

21.03.2023. 

A copy of the letter dt. 21.03.2023 along-with the documents is annexed 

and marked as Annexure R5/7 [pg. ___ to ____]. 

 

13. It is also most pertinent to highlight that the Applicant – Narender Pratap 

Singh vide letter dt. 10.03.2023 addressed to the answering Respondent 

has conveyed his appreciation for the remedial measures undertaken by the 

answering Respondent with utmost sincerity and responsibility. The 

Applicant has stated in his letter that the deficiencies/suggestions pointed 

9 
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out by the State PCB in its inspections have been complied with by the 

answering Respondent. 

A copy of the letter dt. 10.03.2023 issued by the Applicant is annexed and 

marked as Annexure R5/8 [pg. ___ ]. 

14. Therefore, considering the submissions made hereinabove and the findings 

in the report dt. 19.01.2023 submitted by the State PCB before this Hon’ble 

Tribunal, it is most humbly submitted that the answering Respondent / 

manufacturing facility is compliant with the applicable laws and is duty 

bound to comply with the same in future.  

 

15. Hence, it is prayed that this Hon’ble Tribunal may be pleased to take the 

present Reply on record and dispose of the present Application. It is 

submitted that an Affidavit in support of the present Reply is being filed 

herewith. 

 
 
 
 
 
PLACE: NEW DELHI                                                                ANKIT ROY 
DATE:   24.03.2023                               ADVOCATE FOR RESPONDENT NO. 5 

A – 334, Lower Ground Floor 
A Block, Defence Colony 

New Delhi – 110024 
Mob. No. +91 8130584944 

Email – ankitroy577@gmail.com 
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
0. A NO. 649/2022

EMATTER OF:
rf y \

rMRENDER PRATAP SINGH

'is®*;V\ '" T̂RXIBOLLUTION CONTROL BOARD & ORS.tori#7

Vine
APPLICANT

VERSUS
RESPONDENTS

AFFIDAVIT

I, Rohit Goel, aged about 40 years, S/o Shri Anil Goel, Resident ofHouse No.
64, Chankyapuri, Meerut - 250004, Uttar Pradesh, authorized representative

of U.P Asbestos Ltd. having registered office at P.O. Mohanlalganj, Lucknow -
226301,Uttar Pradesh, do hereby solemly affirm and state as under: -

1. That I am the authorized representative of Respondent No. 5in the

present Application and as such am well acquainted with the facts and

circumstances of the case and am duly competent to swear the present

affidavit.
2. ThatIhave understood the contents of the accompanying Reply on behalf

of the Respondent No. 5and state that the contents of the same are

correct to the best of my knowledge which I believe to be true and

correct. The legal submissions made therein are based on legal advice

received and believed to be true.
3. That no part of the present affidavit is false and nothing material has been

concealed therefrom.
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DEPONENT

VERIFICATION;

fr Ĵdav of March2023, that the contents ofVerified at on this

^
the above affidavit are true and correct to my knowledge and documentation

/ --i^njhp part of it is false and nothing material has been concealed therefrom.
/* yAv«.

* DEPONENT/

©

VINOimlMAR (Areata)
Notary Govt, of
District HAPUR (UP

Mob.8218013837
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14 
V3 <XN Mcjqu| Pl4^ul

UTTAR PRADESH POLLUTION CONTROL BOARD

RefNo-f-J&^^C-l /^fto /̂ T ô̂ frô ro-164/ T̂owô fto/2022 Date:

A

UPPC8

IS

Hviflggo
A'M'̂ Zjptfa) kJ'dsl'MCl'M fcTO,

TTRf tjcf /R^-Rkliqi, RRÔ o/to t̂o T̂̂ fT,

ThR n'l^'di i

TJ? % RR R̂T/RT feTO, TTRT Ref /Re-fiSIKI, tpTo to%R¥to TtS, RTRfr, Tfe?

'I'I^'SI f̂ r/f 3TFt vitjVi cjjfi UII4JII, Asbestos Sheet and Non-Asbestos Sheet <J>

vi^KH 'dMxW erf̂ cT Wet TR WftcT/*R]|fcfc1 t cRTT RlfcRR R̂SRT 3T m̂, 1986
cf?f ?TRT—16 SITvi4a kjcf> ch î'Tl % |

TR T̂TO YT^RJ Ff̂ T 3rfSfcfRR, ^ ftecft 3 41facl 3ff0R0 RRTT 649/2022
tRTN fa? «RTRT <£nf|i| y^qu| P|4^U| efri cf 3RT 3 UlRd 3TT^?T fcRffcp 26.09.2022 ^
3T^fTcPT 3 41 feci 'M^qxl >tlfefe ITRT Zjp4f0 R T̂ f̂etRI foTO, TTRf R<j /IRS—fê TTRl,
tpro t̂ottorefto /ns, qiq/i, TRR HN>SI CPT RJR Rf/fsRT R'ii<^ 16.11.2022 R> T faqi TRIT I
Pl/leiul 'MH -U /rsfeUT 2cf> ^ uiPlcl RcT3T RR *R.SKU| vjfaa Rjff ‘'TRIT RZJTI IfRT
w^-3 RR w^-4 cjft fazq RZTT f | fr/teRT ^Rr ITRT discarded asbestos
sheets and sludge «PT ^R^RR <f>i aTeRT-afeRT WRTt R? RRTT RRT I ŝfFT gRT RR Rcfo

PPE vJReREJ Riff cfRPTT TRIT %| fef/faRT ^ RRRI cRS cf5T RU>SKUI vjf^RT Rf?t
RRTT w 1 ftfteRT ^Ri URT discarded asbestos sheets and sludge cpt qf^R cfr frcpe

^Cfcy TR cRT ^3TT RRJT RZR | JJcpR vdeihl 1TRT RR^RR (RRSRI) affafeRR, 1986 R?f
RRT—5 cfr 3ii5iiMcp Hlfcl'Ml’il cpT RRRTRR faqi RTT '7?T % I

3TcT: \3M/|<RI cff&tcT qfeftRfcRff e£ RRTfecT ^ yRT RTRTR2J «Pt RR?t T̂cTTcRR
yqM cfR^ cf) vjc^^ii /f qzjfcRUT (RR8RT) 3Tf̂ RRT, 1986 q?f ETRT—5 ^ 3RrbTcT
yq <x1 ?lf̂ Rff STtfRf RT5FT 3lf̂ cf5T/f tiqf^cT f̂ TT^TR cPRR

«RTT3Tt VJTT/1 f̂ /f viRcf ^:—

cpt

1. ZRT f% cfzff ^ \TSfRT Zjptfto TRTsRT/RT fetO, URf IJcf qR^-fsRTKT, RRÔ fo/fO t̂O
qqjcT /r «r̂ cfR 3?/PS, qiq/l, 'il^'Sl 'M^ldl /^diqH wlsh^ l dot> ld

2/-

I'I'KD •1'K. Cl<SlHvi)—228010
2720831, 2720828. 2720891, 2720681

0522-2720764

TC-12V, Vibhutl Khand,
Gomtl Nagar, Lucknow-226010
Phone 2720831.2720828, 2720691, 2720681

Fax 0522-2720764
e mai infofiuppcb.com] website www uppcb.com

cjW'f
5-W mfofiuppcb com|webeite wwwuppebcom
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-2-

2. u? fa fat n wi yrfafafai ^ n* 3fan fa fa arm# iwrtf fa fafa mfa

fajcT 3TT# fa vJTcf 3TT^ *T fasfat ^ * *W-*W ^ ^fanfa fa

ciirtwfci^ ynro ^ <f>^ ffar unfa

vjq^cw ^ r̂«m ^ 3?tRT w4fa**n tni tufa *ft 15 ffa 3^ fai ^TTCTO fa

ftffa V̂RT ^Pifara fa, 3t̂ wr tjfaran Pi4fa fa gfa ^ fa VHIIJ^TI PTRT̂ T ?r*faf
\5ccK «;iP)cq Wil 3nMcb ] fan |

k
(3Mn cgnR ?fa)

tKt̂ 'tfRlq

MfitfrtfH - PIHPHRSICI fa ^-CHI4 fa 3TTUYÛ > r̂fafa %cj ftffa-
1. fv»ici1ft!<r> 1 -51, faa^e^g'Vk I
2. {ftfau fafafa vjono wcjqui PRT F̂T fa£, far? nfasT fa Prfau fa n̂sr fa vjefai

fa 4>KUI qcllfa fafan fa fact \jMd<scJ qifa eft M^lcl vifaM 3>T ^f: PtfatfFT «f>?

ct>Kul qcllfa fafat fa Pfaft fa 'ft tH^ ^fTfc^fcT tip;cl 3TR5TT PlfaRcl tFRTTnfa

^ ^<sqieli| fafa toy'll "gPlfaTcT faI

/
'HeJ'W fafa
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16 vJtxR U^\ f R̂T̂ T^UTTAR PRADESH POLLUTION CONTROL BOARD

Ref No- HSf ) /C-l /gRT/RT0gftot0-164 /g>T0g0gt0 / 2022

to A,

Date:

ggfh$d

^Ato TJTTA 'dci’l 'H feTO,

wr RT tog-ftogT, ô t̂oAtoto to, gTgfl,
Ad* dN <S||

g^ fA> VJEAM A'dA TJpAto ^ >dA >del'd fcTO, gRT ^cT n'l'tti— («l?fll«;I, RTOcAoAtOTftO Tt?, «JI«5 1̂,
tor AtoT grt ^Agd crf^tcr TSRT R Asbestos Sheet and Non-Asbestos Sheet cfc vJcMKH

vJM^<W Crfto Wet R ggArd A ?RTT gRT (g^RT fAcflTR ?RTT fAAofq) 3TfAfAgg, 1974 gA gTTT

47 cfc 3Trnfcr TJgT ggg^T A |

71? ft> gTO TR^tg Fftd toggRT, g^ fAccft A Atfto 3Tt0TJ0 to 649/2022 tog

fto ePTR gtog y^ui fAggq to g 3Rg A mRa artor fAdicp 26.09.2022 3RgRH A gfto

'M^CKI TTfAfcT SRT AT# Tjp^to T'dA'de'l'd fcTO, gRT T?g tog-IA^KI, RToAtoAtoAto to, gTgAt,
AgT d'N'SI g>T fAflSFT fAdlcr> 16.11.2022 gA fA>gT ggT | fAtog ^ TRTg \gRT*T gRTA gA R<to g>

3RJTTR vJejVl gRT 200 AtOcRT/fAg g>T TJcgTgg fA>gT gTT TFT A, d«l[4> vieihl gA TTgg AAA gRT 160

Atogg/ fAd A> vlcMied A^J TTFgfA gRT/gTg fAAd A 1 RRtST°T c£ TTgg AefclM £g> A grfAcT TcTgT

g>T qu'Sly°l vjRlcl gAt gRTT ggT | §cf)|^ gR[ ggA—3 T|g RA 4 gA 4d£d gAt fedI ggT A |

fAtog tor gm discarded asbestos sheets and sludge R RFTTR g>A 3RRT—3RRT TgTgt R

RTgT Mill I §g>i4 gRT VJMC1«T gRTA gA i||v3u<S gRTT eft 3idmfcd Hdlul Rf gA AgcTT fAgfg>

29.11.2020 gA TRTTRT Ft gcjA AI fAtog to gRT discarded asbestos sheets and sludge gA

MR'M^ ^ Rlcnc ^gR R cTgT ^3TT gRTT RTT I Fgg^ gRT 3fRfR \3?STgTF f^RcTTRT fef^ Rf ^cggTF

^ ggRT R gcfpflcR/ t̂ gfg RllRd [chill RTT % cRTT R<g|-i Ad^d g^t f^gl TJTT TFT

t I
7TF f^r vJtlVl A'd'A ^oito RTeRTgtTT feTO, TTFT gg gtTS-feRTTgT, RTO t̂O T̂OTftO YtF, gTgfl,

^ dN<SI gRT uTcT (TT^RT RTgTTR cRTT PlMdul) STRTRTRT, 1974 g?T gTTT 25 / 26 gTT vJecRR gR

3TTTT—gRT g> RrtgT°T gg gRT Hid'd <$ TgTRg R gfcTc^eT RTTg 'SledI gTT TFT gftf^T vjicl (g^RT

ftoRT cRTT RRRPg) 3T l̂R|i|M, 1974 gall'd/itRtcT A fARd aTTWTgT WlRlgldt gg vlc-dUd cRTT T^gj

^"-sAtil 3TRRT % |

gF f^T TJRtgg c|R[d cRgt cRTT vieitM gTTT %7T T5TT T% gel TT^RT Tt gRT TgTRg R

'ddlfAd gTRTTg git <jRdMd TT?A ^ vjldRd A gRTTgR^g g?T T5TT RT gRT TTRTRg git TgTg

ggfgTR ggRT gRA $ ĝA?g "A gF 3TTgYggT ^ fA? gRT (ggRT fAgRR cRTT (Aildul) 3TfAfAgg,

1974 gA gTTT 33 g TTgfAcT gRT 27(2) c^ 3RfPfcT fAto qfAdgt c^ 3T^gTg A 3TTggA 3tofAgT

§ct5i4 ch fci'tttg fAAgTcggr CM4CJI^I gRA vjeitd c^ Adidd git Ttgg gnA I
3RT: gRT (ggRT fAgRR cRTT PTART) 3AAfAgg, 1974 gA gTTT 33 g TTgfecT gRT 27(2) g>

STRRfcT TTgg «Tt̂ gA ggRT TTfArTgt $ 3TAtg ^TTtg ATR[ gpAtO T'dA'dcl'd fcTO, gRT RT
AtTg-ftogT, RTO t̂oAtOTtto TAS. gTgA, AgT dt^'SI $ [A*>«g gfiRT 3TfAggfr ^ 3T^AtgAtgTTcT

pM(clfed gRg gcTT3A d'lP'd gfrA [chill vr|IdI A:—

i.g^ fAr ggt g tog ATTA ^oAto RrAtorr fero, gRT Rg AtTg-ftogT, ggo t̂oAtoAto TtF,
gTgfr, Agr toFT git to gTTT g> Adldd Pdl'g) 23.02.2022 $ WT A ggoT

TTFgfcT (gRT) git f^gtgT gR (AMl gnA?

.2/-

TC-12V,Vibhuti Khand,
Gomti Nagar, Lucknow-226010
Phon» 2720831, 2720828, 2720891 2720681
Fax 0522-2720764

mail mfo@uppcb com] weballa www uppeb com

iflHcfl *171?, cTOPTvS—226010

in<H1
5-^

2720631 2720828 2720691 2720681
0522-2720764
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2.if? fa cj f̂r ^ vjifrrr fcrtf zjp^fto iRfafata fao, TTR ifa fa*e-favn<?i, tjdo^otflotflo ŝ,
<K£l, Tl-^ -I'lvi'Si «f?f tiMtcl vicMK'i/ 'Hdldd tjfaRJT <FR <ft dffa?

fa cfsff ^ WR yrterfM ^ ^ 3fa«n cj?| urfa fa \3aVi ^jcfao ^Rfarfata fao,

TTR ^cT fatd—faYTKf, RTOcftO f̂tO^O ^P§, <«|<«I|, ^ fad*} *TTcft Rlt^d ifa dd
3rnjfa cpt dcchici ŷ rra ^ «TR 3R

^ "4t ^ fa cRjt d qflJjci viod^H ^ <jfa«lfl vJtiVl ^ofao IRfaffalTT fcTO, TlTd

^cf fafd—fa?TTdT, ^RfO^O^O^tO fag, cJK^, far? H^vgl $> fc)d«3 dTO V^OdflOcflO ^ 3Tfa?Tt c£
31;JfbH ^ Pl'fcl ch^ii y <Jfc| |̂ ffardd fa^ c£t Ml^'Scll^d fa 3TRR ^ d^MlolM fal fafa cT«f> >̂0
1oooo / — wfciR’i fat dR fa srffajfa srfa^Rici ^ fat difa i

fa *t 3HMI >WtscT|cr>>iu| tp5f yIRci fa 15 fad fa 3T*d̂ fa^ ^sZITcTd fat
£facl | PlySRcl tRillclftt t̂ 'HdfadMeb vsoiy STFcT d fafa fat d?TT *t ^M^lcfn Pfafa fat
dR fat VJII tl -'fl . RT1'MC^> I ti«^ui vJrci'RifaR Tdd vJtiVl vjtfHi tenMl cpT fatRI

^TfiTR 3tfaddfa fat fa tenter

Tg^cg Miiiqx> u| 3tfacf>Tfa, ^oT-1

wfrlfelRl:—
1 faclIRlep|£|, < i1clM^MJK |
2. fafatd 3tfaddfa, ^oyo y^ui fafaRJi fafa, fasd fat ^tt Pfa*i fa fafad fa

'iM^leKII '̂MK famiec 3Tdfa %cj MfacRU?|i| erfajfa fat MUMI cfR 3TRsZTT tM ĉ tRtjfcf tlfecl
15 fad t̂ 3Hq*il<*> fa fafad ^jfafadd cf5^ |cp^MI

/
ĝ szr H*J!CKU| 3rfacpi^i, ^OT-I
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18 U.P. Asbestos Ltd.

Our ref.:
Dste

The Chief Environment Officer, Circle - 1
Head Office, UPPCB,
TC-12V,Vibhuti Khand
Gomti Nagar,
Lucknow 226 010

Subject : Reply to your show cause notice.
Ref : Show cause notice no.H85421/C-l/Water/NGT-164/KBN/2022 dated 10/12/2022

Respected Sir

This refers to your captioned show cause notice received on 12/12/2022.
We submit our reply as hereunder :

The complaint filed by Shri Narendro Protap Singh is false, baseless & with mala fide intention having
vested interests.

This unit was established in the year -2004 and ever sirtce then have been a constant source of
employment generation both direct and indirect for the inhabitants of surround area.

The fact is that the discharge from the drain was of the water due to the washing of the compound
and not of industrial effluent. Hence, the question of causing damage to the environment or adverse
health concerns to the living beings of the area is unfounded. Had there been any such issues the
complainant could have approached us & intimated us first rather than complaining to the National
Green Tribunal straight away. We have spoken to the Chief Veterinary Officer, Dr. Nikhil Varshney, of
rtie nearby veterinary hospital in this regard and he also confirmed no such incidents.

Our process.effluent as a whole is beingreused by us for preparation of slurry of cement & fly ash and
is more economical to us than the use of fresh water. However^we have blocked the drain with
cement. Picture of the same is attached as annexure-l U. P. Asbestos Ltd... c'3ishara, Tah-ii-DadtJ

Head Office :Mahmoodabad Estate Building, Hazratganj, Lucknow - 226 OO^^fridisj) " ^ ‘
Fax No. (0522) 2616986 Cable : UPAL Phone : (0522) 2200504, 2200538, 2612841, 26229QSe6 .Correspondence Address : 601, Modi Cdrp Tower, 98, Nehru Place,New Delhi - 110 019Fax : 011-26235919 Phone : 011-26423229, 26410384

Qfi
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Ever since the unit was established, we have been giving sheets to the needy people of nearby areas

for making their hutments and sheds for their cattle etc. The broken sheets found scattered outside

all around were in fact those sheets which were given to them from time to time on their demand for

making hutments and sheds for their cattle. However the scrap may have also come from the factory

of the trial runs of the non-asbestos sheets.Out of this material about half the quantity has been given

to the designated disposal facility. Manifest (Form No.10) pertaining to that material is being attached

herewith as Annexure-2. Remaining material has been shifted inside the premises and stored under

the shed made for that purpose having a caution sign. Photographs of the cleaned up area outside the

premises where broken sheets found scattered and the shed inside the premises where the remaining

material has been shifted from outside are enclosed herewith as Annexure 3.

The tractor trolley found parked near the premises loaded with hazardous material was in fact not

ours nor the driver of the tractor was our employee directly or indirectly. Actually the tractor trolley

was arranged by the complainant himself to make his complaint look authentic before the joint

committee. The driver of the tractor trolley behaved and acted in the manner before the committee

as was instructed by the complainant.

At the time of inspection broken sheet pieces & sludge were found kept at different places inside the

premises. The reason that the shed under which hazardous material used to be kept was under repair.
Within two three days of the inspection both the waste materials were shifted under the shed made

for that purpose and the stock yard was thoroughly cleaned.Pictures of the cleaned up stock yard are

attached'as Annexure-4. This material would be gradually reused in the process after converting it in

powder form with the aid of pulveriser. The sludge would also be reused in the process alongwith

pulverized hard ground waste. Picture of the pulverizer is attached as Annexure 5. Form 3 could not

be produced at the time of inspection as it was not being maintained but now from beginning of

December the records are being maintained. Photo copies of the Form-3 for a month of December

are attached as Annexure-6. As Form -4 is an annual return for generation, disposal, storage & reuse

of June 2023.of hazardous material by the generator would be prepared & submitted by the

0. P. Ashestoi
VilVtge-Bishara, Talwfl-Dadsl

' bsu. Grmtambudb Vagar-203007 U.P
Con^d 3
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The flow meter is actually for ascertaining the quantity o.f effluent discharged outside the premises

after treating the same in ETP. Since we are not discharging any effluent outside the premises as the

whole is being reused in the process for converting the raw material into slurry form, the

flow meter -and the V notch were not installed and since there was zero discharge outside the premises

no log book was being maintained. We have novt' closed the drain permanently with cement hence,

no fiow meter and V notch is required to be put there. Aflow meter has been installed on effluent

recirculation pipeline and daily records of effluent recycled in the process would be maintained.

Photographs of flow meter are attached as Annexure-7.

same as a

We have applied for the renewal of NOC for ground water extraction from ground water department

and would submit the NOC as soon as the same is granted. Copy of the application attached as

Annexure-8.

The personal protective equipment (PPEs) are now being given to everyone but only as per the

requirement. The record of the same is now being maintained.

We will go for revision of our authorisation as suggested by the committee.

Month wise production from April 2022 to November 2022 is given below :

April 2022

May 207?

June 2022

July 2022

August 2022

3,818.10 MT

3.79S.15 MT

3,912.82 MT

1,300.14 MT

211.66 MT
..September 2022 5,855.77 MT.

'

U. P.

"• “•"‘“n'burfh -,*nr mom B* Cont'd 4

.
jgpr |

.
i
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October 2022 6,821.63 MT
November 2022 4,265.15 MT

Till the month of June 2022 our production was within the permitted limit. In July the production was

only1,300.14 MT and in August 2022 it was merely 211.66 MT.The reason for producing more during

the months from September to November was that our plant remained mostly shut during the month

of July & August due to various labour issues hence, the pending orders could not be executed. Since

our is a seasonal industry, if the orders could not be produced and executed in a time bound schedule

the dealers would procure the material from somewhere else. This is why we had to accelerate our

production but if we consider the average production during the eight months i.e. from the month of

April to November the average per month production comes to 3,747.15MT which is 149.90MT per

day. This is well below 160 MT per day.

In view of the above it is humbly requested to take a lenient view and pardon us. All the leftover

discrepancies would be made good without delay. We assure you sir that in future there won't be any

such recurrence.

0. P. Asbestos Ltd.Thanking you
Vi]’ ige-Bishara, Tahsil-Dadri

Yours faithfully Oistt. Gauta'mbudh Vasar - 203007 U.F
for U.P. Asbest lited

OCCUPIER

Ends.: As stated above

: Regional Officer, U.P. Pollution Control Board,Greater Noida

^ ffistrict Magistrate,Gautam Budh Nagar
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UTTAR PRADESH POLLUTION CONTROL BOARD

TC-12V, Vibhuti Khand,Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831 Fax:0522-2720764 Email: info@uppcb.com  Website: www.uppcb.com

______________________________________________________________________________________
                   
      Ref. No :   19296/UPPCB/GreaterNoida(UPPCBRO)/HWM/GREATER NOIDA/2023

Dated :27/01/2023
                   
   To, 

M/s UP ASBESTOS LIMITED

village and post Bishada, Ntpc Road, Dadri,GAUTAM BUDH NAGAR,201301
Tehsil :Dadri
District :GREATER NOIDA

                   
                   
Sub :- Authorisation issued under the provisions of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 
                   

1. Number of authorization and date of issue 19296  and  27/01/2023 .

2. Reference of application (No. and date) 19266074  and  02/01/2023 .

3. Mr SANDEEP  GARG of M/s UP ASBESTOS LIMITED is hereby granted an authorization
based on the enclosed signed inspection report for generation, collection,   utilization, storage
and  disposal or any other use of hazardous or other wastes or both on the premises situated at
vill. and post Bishada, Ntpc Road, Dadri, G. Noida .

Details of Authorisation

S No. Category of Hazardous
Waste as per the Schedules
I,II and III of these rules

Authorised mode of disposal
or recycling or utilization or

co-processing, etc.

Quantity(ton/annum)

1 Schedule I, Cat-15.1 Asbestos-
containing residues

Through TSDF 50 MT/Annum

2 Schedule I, Cat-5.1 Used or spent
oil

Through Authorised
Recycler/TSDF

50 Liter/Month

3 Schedule I, Cat-35.3 Chemical
sludge from waste water
treatment

Through TSDF 10 MT/Annum

4 Schedule I, Cat-33.1 Empty
barrels/containers/liners
contaminated with hazardous
chemicals /wastes

Through TSDF 48 No./Annum

5 Schedule I, Cat-15.2 Discarded
asbestos

Through TSDF 2 MT/Month

1. The authorization shall be valid for a period of  26/01/2028 from the date of issue of this letter
.

2. The authorization is subject to the following general and specific conditions (please specify
any conditions that need to be imposed over and above general conditions, if any) .

A General Conditions of Authorization -

1.  The authorised person shall comply with the provisions of the Environment (Protection Act,
1986, and the rules made there under .

22 UPPCB
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 B     Specific Conditions of Authorization
                   
                   
1- The unit will submit the proof of depositing the requisite processing fees of application in a
month otherwise this authorization will stands automatically cancelled.
2- The wastes must be safely collected in leak proof containers and shall be duly marked in a
manner suitable for handling, storage and transport and the packaging shall be easily visible and be
able to with stand physical conditions and climatic factors. All hazardous waste containers/bags
shall be provided with a general label as given in Form 8. The storage area should be at an isolated
spot in the premises and must be fenced, covered and duly marked.
3- The authorized person/agency shall ensure that no adverse impact on the air, soil and water
including groundwater takes place due to activities for which authorization has been requested.
Comprehensive safety measures must be followed in handling of wastes and the staff must be
properly trained.
4- It is brought to your notice that as per the order dated 14.11.2003 passed by the Hon'ble Supreme
Court in W.P. (c) 657 of 1995, no industry covered under Hazardous Waste (Management and
Handling) Rules, 1989 (as amended) shall be allowed to operate without valid authorisation. It is
also provided in the same order that industries which are not complying with the conditions shall

2.  The authorisation or its renewal shall be produced for inspection at the request of an officer
authorised by the State Pollution Board .

3.  The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
and other wastes except what is permitted through this authorization .

4.  Any unauthorized change in personnel, equipment or working conditions as mentioned in the
application by the person authorized shall constitute a breach of his authorisation .

5.  The person authorised shall implement Emergency Response Procedure (ERP) for which this
authorisation is being granted considering all site specific possible scenarios such as spillages,
leakages, fire etc. and their possible impacts and also carry out mock drill in this regard at
regular interval of time .

6.  The person authorised shall comply with the provisions outlined in the Central Pollution
Control Board guidelines on Implementing Liabilities for Environmental Damages due to
Handling and Disposal of Hazardous Waste and penalty .

7.  It is the duty of the authorised person to take prior permission ot the State Pollution Control
Board to close down the facility .

8.  The imported hazardous and other wastes shall be fully insured for transit as well as for any
accidental occurrence and its clean-up operation .

9.  The record of consumption and fate of the imported hazardous and other wastes shall be
maintained .

10.  The hazardous and other waste which gets generated during recycling or reuse or recovery or
pre-processing or utilisation of imported hazardous or other wastes shall be treated and
disposed of as per specific conditions of authorisation .

11. The importer or exporter shall bear the cost of Import or export and mitigation of damages if
any

12.  An application for the renewal of an authorisation shall be made as laid down under these
Rules .

13.  Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Changes or Central Pollution Control Board from time to
time .

14.  Annual return shall be filed by June 30th for the period ensuring 31st March of the year .

15. The Unit will file the renewal application at least 2 months prior to the expiry of this Order.
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not be allowed to operate. Hence in case you fail to apply for authorisation before its expiry or fails
to comply with conditions of the earlier authorisation issued to you, closure order shall be issued
against your industry without any further notice.
5- The applicant must file returns on prescribed Form 4 along with a compliance report of this letter.
You should also maintain records on Form-3 and present it to Board's inspecting officials.
6- In case of occurrence of an accident, complete details on Form-11 must be sent to U.P. Pollution
Control Board at the earliest along with details of mitigative and remedial measures taken.
7- It is also the mandatory duty of the occupier of industry as well as operator of a facility to
develop suitable waste treatment and disposal facility and the design of the facility must be
approved by the Board. Details along with the project report must be sent in this regard within
fifteen days of receipt of this letter, otherwise the industry shall become member of a common
TSDF and the industry shall start sending the Hazardous waste already stored along with the
Hazardous waste generated at present at this TSDF. The proof of valid membership of TSDF along
with proof of disposal of hazardous waste to TSDF shall be sent to U.P. Pollution Control Board
within three months.
8- The authorised person shall not receive, collect, or store any hazardous waste from any
unauthorised occupier or generator of hazardous wastes. In case any hazardous wastes is sold to any
other reprocessing unit it must be ensured that such unit is fully complying with environmental
requirements and has a valid authorisation of the Board.
9- In no case any hazardous wastes shall be disposed off on land, in any drain or stream. All
spillages of hazardous chemicals, used containers of hazardous chemicals such as flammable,
corrosive, explosive and toxic nature must be safely collected and stored. Non-compatible wastes
must be suitably and safely handled.
10- Proposal regarding waste minimization and reuse of wastes must be sent. Details of any
recovery/ reuse system must be sent within two months.
11- It is within the powers and functions of the U.P. Pollution Control Board to suspend/ cancel the
authorization issued under the Rule- 6(2) of The Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016.
12- The stored waste shall not be taken out of the storage area except with the written permission of
the State Pollution Control Board in this regard.
13- You are directed to display online data outside the main factory gate with regards to quantity
and nature of hazardous chemicals being handled in the plant including waste water and air
emissions and solid hazardous waste generated within the factory premises. Necessary compliance
should be sent within fifteen days of receipt of this letter.
14- It is the mandatory duty of the authorized person to comply with the guideline for transportation
of hazardous waste in accordance with Rule 18 of The Hazardous and Other Wastes (Management
and Transboundary Movement) Rules, 2016. Guidelines in this regard have been issued by Central
Pollution Control Board from time to time.
15- You are directed to provide the complete details regarding the quantity of hazardous waste
stored in the factory premises within a month.
16- You are directed to provide all hazardous waste generated in the factory to any TSDF operating
in the state for the treatment and disposal and send the compliance report to the U.P. Pollution
Control Board at the earliest.
17- Status report of hazardous waste stored in premises available storage capacity and future action
plan for permanent safe disposal of hazardous waste shall be submitted within one month.
18- Ground water monitoring report of premises shall be submitted within one month.
19- Industry will follow the various provisions of the Hazardous and Other Wastes (Management
and Transboundary Movement) Rules, 2016.

24 
157



      ( Authorized Signatory )
                   
                   

UTTAR PRADESH POLLUTION CONTROL BOARD 
                   
                   
Copy to: To the Regional Officer, U.P.Pollution Control Board, Greater Noida for information and

necessary action .
                   

    CEO/EE, I/C Circle___________
                   
                   
                   
                   
                   

25 
158



26 

UTTAR PRADESH POLLUTION CONTROL BOARD
tfvSft^cT

DateRetNo.H"B2.5J..Q. /#-l /«TcT/^0^0^0-164/2023

#JT *r.

^0%) XRT^F feTO,

FT*T i?cf f «l 'H^^I, !RT02t0ift0#0 #g, gTg#
%T5T, VJHH^ F̂RI

^0 XJpTftoTRpR^Ff feTO, jm # tffte fiRT^ T̂, XRT0^k#0#0 iTS, ^T t̂, ife? l\*il
f̂tcFfpf W cf5t uTef (JT^RT PRRui rTaTT PRRRT) STPrpRTF, 1974 # ETRf-33? -MM^d RRT
27(2) $ 3RFfa SRpfeT 85421 /XFTO#0#0-164/3>TO^HiO/2022, ##P
10.12 2022 gRT xpRur W# #foFT XiT# pRTT W STTI

chi -tifoiii. Rprer ^ arPRP# gRT XPRR waft 3 xjdPT

cpr PrftaRT R-110 15.01.2023 # PPTTT w SJTI PrtfeRT anw SP^TR ^PT IRT Wr
7fteV <ft FM TJcf mz? tfeft gR feRTT w t w e)#2* ^
WXP-1399/ #/^-30/2022-23, fa#P 16.01.23 gRT g>RR WT3TT #f^T ^ 3

^0 7,03,125/- W RR3 cfcT ?v5TR TRP # tRaftfr fW%) # F#R#7T aTfePjfcf
arPRtfcfcT PR} VJTT# # 'n'^Rl # Fs? 11

PpfeT *PRR wr# #f̂ H ^
*lf#W 3 XJSJpT feRog: -^0 7,03,125/- (̂ i# RTTef RR? tfpT ?RR XJcfj # FTF)
# STfcPjPf 3TpRtPfcT # RT# 11 Fcfvr efr 3pĴ T 3 3ilHcp) Pl <?Rld PfFTT Rldl t?
fxp srî Rtf^cT FllfcR#^ srieTp # ERRTf^T cfc ^pRR Ifcp TO ^P-S^ l, f̂ jfeT <Su,s

## FHR, PSRT fxp efr K̂TT FO-701502010002104 anfxpPXRRft #3-

i Praff# tiHiTFrPr *f i^ci^uftzj

xjq#Rr r̂f#a?T ^ ŜFT arfeep# ^ 3TgFtg#Hxim

UBIN0570150 3 15 f̂ T ^
uRTT xp# # PsrfcT vJtlVi R >t)g xpRR «tcTT3ft FFRP—XR[

XiRTT gRRIT X3TRJ

85421 /XRT0#0#0—164/ cPIOsTOFTO /2022, f^FRP 10.12 2022 ^ P## # # W

RRPcfl 11
ŜFT 3TpRP# # aRPTfcT ppfeT

I
TRJpRR 3lf£jcp#(^aT-l)

uRifeiP -SHPT arPpprfr, FOHO XT^RT PRRRT HUJ -SI #
cpT#r# I

H <M1CI < UI arf#P#(^of—1)

A f̂t-12 4t, ft'jfcr 3̂. ‘iVlctl =PR,

226 010
: 0522-2720828. 2720831,

FPT : info@uppcb.com

T.C.-12V, Vibhuti Khand, Gomti Nagar,
Lucknow : 226010
Phone : 0522-2720828, 2720831
email : info@uppcb.com

Qfe Scanned with OKEN Scanner
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U.P. Asbestos Ltd.
Village 5 RO- Bfshara - 201 OOS, Tehsll - Dadri, Disll, Gautam Budh Nogpr Via (GhazJsbad) U P

Fax No. <0120) 2666S62 Phano (0120) 3211134. 3217451, 3217452. 32 1 7453. 3217454, 3217456

Our ref.:
70’" January 2023

The Chief Environment Officer, Circle- 1
Head Office, UPPCB
TC-12V. Vihliutl kharid
Gomtl Magar
Lucknow 226 010

Subject: Regiiiding environmental Compensation Imposed on ns.
Your ref t Your letter ret No. Ii -K /blO/C-l/Watcr/NGT-i64/2023 dated 19.01.23

Resoected Sir

This refers to your captioned letter.,

As required, v.'e have today paid Rs.7,03.125/* (Rupees seven lac three thousand one hundred and

twenty only ) In hoard's account no. 701502010002101, IFSC code-UBIN0570150 with Union Bank of

India vide RTGilLICK52023011900S55341/UB1N0570150 UTTAR PRADESH POLLUTION CONTROL

towards Environment Compensation imposed on us.

Since we have paid the requisite FC imposed on us and have also made good all the discrepancies

mentioned In the show cause notice no.H85421/C-lAVater/NGT'l64/KBN/2022 dated 10,12.2022,

we would request your goodseff to kindly revoke the show cause notice Issued to us.

wc give compliance assurance for the future hence, be given a chance to prove ourselves.

Thanking you

Yours faithfully

wrmmu'Aru.
Viltegs-Bishtrl jfjViipji

JlttU C^urimbtrif/i tft '

jefrj

:*unmbudh « U.Pt

TIN No. 097,Sy 00050
OCCUPIER v' 3TT T#.

snfV ftp $3
trriCTti ...

r .;
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28 U.P. ASBESTOS LTD.
FACTORY* VIII. & PO -lUSHARA, TKIIS1L DAOH1 DIBIT. OAUTAM BUDII NACAR

(U.P.) Plmne. (0121) 4052200

Dated : 21.03.2023To
The Regional Officer
U.P.P.C.R. Greater Noida

Reg: Submission of documents and Information demanded by honorable designated team

i.r.t. to inspection of our plant.
Respected Sir

In furtherance of the above captioned subject, we are submitting herewith: -
1. Copy of Consents (AIR, Water,HW and its amendment) are duly enclosed.
2. Application for NOC from CGWA has been filed for renewal on dated 23.12.2022 and we hope to

get it done before end of this month. (Copy of Application is enclosed)
3. Manufacturing process flow chart is duly attached herewith.
4. Copy of all Form 10 for waste disposal to TSDF (BOWML) is duly attached.
5. Samples collected from ETP inlet, ETP outlet, aeration tank, recipient drain (upstream &

downstream) and ground water were taken by the joint inspection team on 17,n March
2023 and were to be sent for analysis in the lab by them only.

6. Log book of flow Meter installed at fresh water for last three months is duly enclosed.
7. Log book of flow Meter installed at ETP for last three months is duly enclosed.
8. We were advised by the earlier inspection team to install flow meters at ETP & Ground water

sources and to maintain log book of each flow meter which is being done by us and the same are
being submitted. In case separate energy meters are required to be installed at both the sources
we will do so and would maintain those log books also in future.

9. Logbook of ETP lab i.e., analysis of pollution parameters of ETP is not being maintained as ETP
sludge and the process effluent as a whole is being reused in the process and not given outside.
The plant is being run on zero waste principle.

10. Record of Raw Material consumption and production for last two month is duly enclosed.
11. Copy of E.C. is also enclosed
12. Compliance report of E.C. is also attached for the last 06 months period.
13. Analysis reports by the NABL accredited labs for stacks, work zone and water is also attached.
14. Form 3 are being submitted from the date we are maintaining those and Form 4 would be

submitted in April 2023 i.e., after the end of this year.

Kindly acknowledge and oblige.

Warm Regards

For U.P. AsbMs Ltd.
. /. . . A- f; Asbestos Ltd .f)/A/' Vil'agc-Bishara, Tahail-Dadrl

(Authorized Signa/oty) Uautambudh N'aijar - 203007 U. P

Enel: As above
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UTTAR PRADESH POLLUTION CONTROL BOARD

Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppcb.com

______________________________________________________________________________________
CONSENT ORDER

         

         
 To ,
                 Shri  SANDEEP  GARG
                  M/s  UP ASBESTOS LIMITED
                  village and post Bishada, Ntpc Road, Dadri,GAUTAM BUDH NAGAR,201301
                  GREATER NOIDA
         
         

         

         

         
         

For and on behalf of U.P. Pollution Control Board
         

CEO
C-1.

         
Enclosed : As above
 (condition of consent):      
         
Copy to:      Regional Officer, U.P. Pollution Control Board, Greater Noida.
         

CEO
C-1.

         

Ref No. -
148688/UPPCB/GreaterNoida(UPPCBRO)/CTO/air/GREATER
NOIDA/2022

 Dated :  23/02/2022

Sub : Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
to M/s.  UP ASBESTOS LIMITED

Reference Application No. 14900907  Dated :  23/02/2022

1. With reference to the application for consent for emission of air pollutants from the plant of M/s UP
ASBESTOS LIMITED.  under Air Act 1981. It is being authorised for said emissions, as per the
standards, in environment, by the Board as  per enclosed conditions .

2. This consent is valid for the period from 20/01/2022 to 31/12/2026 .
3. Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board

reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.
This consent is being issued with the permission of competent authority .

VIVEK 
ROY

Digitally signed 
by VIVEK ROY 
Date: 2022.02.24 
19:30:18 +05'30'

VIVEK 
ROY

Digitally signed 
by VIVEK ROY 
Date: 
2022.02.24 
19:30:26 
+05'30'

29 UPPCB

162



U.P. Pollution Control Board
         

CONDITlONS OF CONSENT
         

 Dated :  23/02/2022

1. This consent is valid only for the approved production capacity of Asbestos Sheet and Non-Asbestos
Sheet-total quantity-160 MT/day.

2. This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

3(a)  The maximum rate of emission of flue gas should not be more than the emission norms for the
stacks.

3(b) Air Pollution Source Details.

Air Pollution Source Details
S.No Air Polution

Source
Type of Fuel Stack No. Parameters Height

1 625 KVA DG
Set

HSD 1 Sulphur
Dioxide

As per norms

2 Cement
Feeding
Section

Process
Emission

1 Particulate
Matter

15 meter
stack height
from Ground

Level with
Cyclone Dust

Collector
3 Fly Ash

Feeding
Section

Process
Emission

1 Particulate
Matter

12 meter
stack height
from Ground

Level with
Cyclone Dust

Collector

3(c) The emissions by various stacks into the environment should be as per the norms of the Board .

Emission Quality Details Detail
S.No Stack No Parameter Standard

1 1 Sulphur Dioxide As per EP Act 1986

4. Quantity of other pollutants should also be as per the norms prescribed by the Board/MOEF & CC/or
otherwise mandatory .

5. The equipment for air pollution control system and monitoring ,as proposed by the industry and
approved by the Board should be installed in their premises itself .

6. The modification or installation in the existing pollution control equipments should be done only by
prior approval of Board .

7. The operation of air pollution control system and maintenance be done in such a way that the
quantity of pollutants should be in accordance with the standards prescribed by the Board/MoEF &
CC/or otherwise mandatory .

8. Unit should do provisions for fugitive emissions chimney/stack as per the norms of the Board/MOEF
& CC/or otherwise mandatory .

9. The unit should submit the stack emissions monitoring report within one month from issuance of
consent order along with the point wise compliance report of the consent order . Further quarterly
monitering report should be submitted .

The Unit will file the renewal application at least 2 months prior to the expiry of this Order.
Specific Conditions:
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Issued with the permission of competent authority .
         

For and on behalf of U.P. Pollution Control Board .
         

CEO
C-1.

         

1. This consent is valid for the production of Asbestos Sheet and Non-Asbestos Sheet-total quantity-
160 MT/day using Cement, Fly ash and Cotton Pulp as raw material. The industry should be
operated in such a manner that it does not adversely affect the environment and the solid waste
generated such as ash etc. be disposed in eco friendly manner.
2. Any source of emission other than that mentioned in the Air consent seeking application will not
be permitted by the Board.
3. The industry should ensure the operation of the air pollution control system (APCS) in such a
manner that the air emission confirms with the standards prescribed under the E.P Act 1986 as
amended.
4. The industry shall submit the point wise compliance report of the conditions imposed in the CTO
issued by the Board for the year 2026 and the audited balance sheet for the current year within a
month failing which consent would be deemed void and will ensure the continuous and
uninterrupted data supply from the OCEEMS to the SPCB and CPCB server.
5. This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.
6. The Industry shall abide by orders / directions issued by Hon’ble Supreme court Hon’ble High
Court, Hon’ble National Green tribunal, Central Pollution Control Board and U.P Pollution Control
Board for protection and safe guard of environment from time to time.
7. The Industry shall submit monitoring reports of all stacks and ambient air quality from a
certified/approved laboratory under E.P. Act 1986.
8. The Industry shall comply with various provisions of Air (Prevention and Control of Pollution)
Act 1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all
other applicable rules notified under E.P. Act 1986.
9. The industry shall submit the audited balance sheet for the current year and the details of fees
deposited during last three years within a month.
10. The industry shall obtain prior consents in the event of any addition of new emission generation
sources such as- Boiler/ Furnace/ Heaters/ D.G. Sets or alteration of existing emission sources in
accordance with section-21/22 of air Act 1981 (as amended respectively).
11. The use of Pet coke and Furnace oil as a fuel is restricted in compliance of the Hon’ble Supreme
court order.
12. The Industry will use minimum 20% Bio Briquette as fuel in the Boiler depending upon its
availability.
13. The industry shall only use PNG as fuel once PNG pipeline is available in that industrial area.
14. the industry shall submit Environmental Statement in prescribed format as per rule no.14 as per
E.P Rules 1986.
15. Minimum 33% of the land on which industry is established will be covered by the plantation of
tall trees of suitable species as per the guidelines set up by the Board vide its Office Order
no.H16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL
http://www.uppcb.com/pdf/Green-Belt-Guidle_160218.pdf.
16. Asbestos Fibre count value shall always remain within the prescribed limit as mentioned at sl.no.
-27 of Schedule-I of The Environment (Protection) Act, 1986.
17. If closure order is issued by CPCB or UPPCB against any defaulting unit, then CTO issued
earlier will remain suspended during the closure period and after ensuring the compliance and after
revocation of closure order, the CTO will automatically be effective from the date of issuance of
closure order revocation, with additional conditions mentioned in the closure revocation order.

VIVEK 
ROY

Digitally signed 
by VIVEK ROY 
Date: 2022.02.24 
19:30:37 +05'30'
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UTTAR PRADESH POLLUTION CONTROL BOARD

Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppcb.com

______________________________________________________________________________________
CONSENT ORDER

         

 To ,
                 Shri  SANDEEP  GARG
                  M/s UP ASBESTOS LIMITED
                  village and post Bishada, Ntpc Road, Dadri,GAUTAM BUDH NAGAR,201301
                  GREATER NOIDA
         

         

         

         
         

For and on behalf of U.P. Pollution Control Board
         

CEO
C-1.

         
Enclosed : As above
 (condition of consent):      
         
Copy to:      Regional Officer, U.P. Pollution Control Board, Greater Noida.
         

CEO
C-1.

         

Ref No. -
148700/UPPCB/GreaterNoida(UPPCBRO)/CTO/
water/GREATER NOIDA/2022

 Dated :  23/02/2022

Sub : Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974
(as amended) for discharge of effluent to M/s.  UP ASBESTOS LIMITED

Reference Application No :14902066 Dated :23/02/2022

1. For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in after referred as the act ) M/s. UP ASBESTOS LIMITED is
hereby authorized by the board for discharge of their industrial effluent generated through ETP for
irrigation/river through drain and disposal of domestic effluent through septic tant/soak pit subject to
general and special conditions mentioned in the annexure ,in refrence to their foresaid application .

2. This consent is valid for the period from 20/01/2022 to 31/12/2026 .
3. In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board

reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

This consent is being issued with the permission of competent authority .

32 UPPCB
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U.P. POLLUTION CONTROL BOARD, LUCKNOW
         
Annexure to Consent issued to M/s.UP ASBESTOS LIMITED  vide
         

CONDITIONS OF CONSENT
         

Consent Order No. 14902066/ Water  Dated :  23/02/2022

1. This consent is valid only for the approved production capacity of Asbestos Sheet and Non-Asbestos
Sheet-total quantity-160 MT/day .

2. The quantity of maximum daily effluent discharge should not be more than the following :

Effluent Discharge Details
S.No Kind of Effulant Maximum daily

discharge,KL/day
Treatment facility and

discharge point
1 Domestic 0.75 KLD Septic Tank
2 Industrial 1 KLD ETP

3. Arrangement should be made for collection of water used in process and domestic effluent
separately in closed water supply system. The treated domestic and industrial effluent if discharged
outside the premises, if meets at the end of final discharge point, arrangement should be made for
measurement of effluent and for collecting its sample. Except the effluent informed in the
application for consent no other effluent should enter in the said arrangements for collection of
effluent. It should also be ensured that domestic effluent should not be discharged in storm water
drain .

4(a) The domestic effluent should be treated in treatment plant so that the should be in conformity with
the following norms dated treated effluent .

Domestic Effulant
S.No Parameter Standard

1 Quantity of Discharge 0.75 KLD

4(b). The industrial effluent should be treated in treatment plant so that the treated effluent should be in
conformity with the following norms. .

Industrial Effulant
S.No Parameter Standard

1 Total Suspended Solids As per EP Act 1986
2 BOD As per EP Act 1986
3 COD As per EP Act 1986
4 Oil & Grease As per EP Act 1986
5 Quantity of Discharge 1 KLD

5. Effluent generated in all the processes, bleed water, cooling effluent and the effluent generated from
washing of floor and equipments etc should be treated before its disposal with treated industrial
effluent so that it should be according to the norms prescribed under The Environment (Protection)
Act,1986 or otherwise mandatory .

6. The other pollutant for which norms have not been prescribed, the same should not be more than the
norms prescribed for the water used in manufacturing process of the industry .

7. The method for collecting industrial and domestic effluent and its analysis should be as per legal
Indian standards and its subsequent amendments/standards prescribed under The Environment
(Protection) Act, 1986.

8. The treated domestic and industrial effluent be mixed (as per the provisions of Condition No. 2) and
disposed of on one disposal point. This common effluent disposal point should have arrangement for
flow meter/V Notch for measuring effluent and its log book be maintained .

9. The Unit will file the renewal application at least 2 months prior to the expiry of this Order.

Specific Conditions:
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Issued with the permission of competent authority .
         

For and on behalf of U.P. Pollution Control Board .
         

CEO
C-1.

         

1. This consent is valid for the production of Asbestos Sheet and Non-Asbestos Sheet total
quantity160 MT/day using Cement- 130 MTD, Fly ash- 14 MTD and Cotton Rag Pulp- 2.0 MTD as
main raw material. This consent is valid only for products and quantity mentioned above. Industry
shall obtain prior approval before making any modification in product/process/fuel/Plant machinery
failing which consent would be deemed void.
2. In the industry, flow meter to be installed in all water abstraction points and usage of fresh water
to be minimized. Unit must strictly maintain zero liquid discharge of effluent outside premises into
drain/river/water body and on land.
3. The Industry shall submit the point wise compliance report of the conditions imposed in the CTO
issued by the Board for the year 2026 and the audited balance sheet for the current year within a
month failing which consent would be deemed void.
4. The industry shall abide by orders / directions issued by Hon’ble Supreme Court Hon’ble High
Court, Hon’ble National Green Tribunal, Central Pollution Control Board and U.P Pollution Control
Board for protection and safe guard of environment from time to time.
5. The industry shall maintain Sedimentation tanks properly and the treated effluent shall be totally
reused after treatment.
6. The industry shall ensure to install the roof top rain water harvesting (RWH) system within the
premises.The industry shall install the piezometers to check the water table and maintain a logbook.
7. The industry shall submit Environmental Statement in prescribed form V as per rule no.14 of E.P
Rules 1986.
8. Minimum 33% of the land on which unit is established will be covered by the plantation of tall
trees of suitable species as per the guidelines set up by the Board vide its Office Order
no.H16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at
URLhttp://www.uppcb.com/pdf/Green-Belt-Guidle_160218.pdf.
9. The industry shall comply with the provisions of, Environment (Protection) Act 1986, Water
(Prevention and Control of Pollution) Act, 1974 as amended, Air (Prevention and Control of
Pollution) Act, 1981 as amended, Plastic Waste Management Rules 2016, E- Waste (Management)
Rules 2016, Solid Waste Management Rules 2016 & Hazardous and other Waste (Management and
Transboundary Movement) Rules 2016 (Whichever is applicable).
10. If closure order is issued by CPCB or UPPCB against any defaulting unit, then CTO issued
earlier will remain suspended during the closure period and after ensuring the compliance and after
revocation of closure order, the CTO will automatically be effective from the date of issuance of
closure order revocation, with additional conditions mentioned in the closure revocation order.
11- The industry will have to ensure permission from the CGWA for ground water extraction and it
will be the responsibility of the industry to comply with the various conditions of the permission
taken.
12-The industry shall comply with various provisions of Air (Prevention and Control of Pollution)
Act 1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all
other applicable rules notified under E.P. Act 1986 and the various orders issued by the
MOEF&CC,CPCB and SPCB in time to time .
13-The Industry shall comply with various Waste Management Rules as notified by MoEF&CC
Hazardous and Other Wastes (Management and Transboundary movement) Rules, 2016 as amended.
The Unit shall dispose the hazardous waste through authorized recyclers/TSDF and comply with the
provisions of Hazardous and Other Wastes (Management and Trans-boundary Movement)
Amendment Rules, 2016 as amended.
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'"~x Anucxiirc-1'F«No.j.llbll/42/99-IAH

GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT & FORESTS

m PARYAVARAN BHAVAN, CGQ COMPLEX,
1.0Dill ROAD, NEW DELHI - 110 003.

/ 20th December, 1J999Datedto.
i \JIhe Chairman,and.Managing Director,

'Industries Pvt. Ltd.
195, Deluxe Group Housing Society,
Vast^hni Enclave,
New Delhi -110096

M^iiu^ctyre of Asbestos Cement Sheet Plant (36000 TPA ) at Dadri ,
i . Dttar Pradesh ~ Environmental Clearance. ^

1 !
ii

4*r,: This has reference to your letter No. TIPL/RKK/055/1999-20001 dated 14th July,
1|°99 and 17;* August,1999, seeking environmental clearance for the above cited project
and subsequent communications dated 20* August.1999 and 9* October,1999 on the
.’.Live proposal. It is noted that the proposal involves setting up of an Asbestos Cement
Sheets and allie< l products manufacturing uhii ( 36000 TPA) at Dadri, Gautam JBudh
Nagar, Uttar Pradesh.

The project ..documents including- EIA/EMP as well as No Objection Certificate from
Uttar Pradesh Pollution Control Board and recommenda’tidns-df the Public Hearing Panel
in the mee^pg held on 10* May! 1999 have been ekaniiiied'' by thTs 'Ministry. The
proposal is Hereby granted environmental clearance subject to implementations of the
terms and conditions mentioned below.

SPECIFIC CONDITIONS: A.

Tne project proponent - shall adhere to the prescribed BIS standards and laws
regard!ig ii^e 'and hand ling of asbestos, safety of employees’ etc.

Blue asbestos should not be utilized as raw material in the manufacturing process.

A written sourtmtinem in this regard should, bedlfrmshcd within a period of one
month:- • . : . > > ! <

There will be no manual handling/opening of asbestos fibre. The company should
provide automatic bag openers at the mixing stage before commissioning the unit .

Adequate measures should be adopted to control the- emissions and ensure that
the oiSchiuge of asbestos fibre does not exceed the limit' of 2 fibcr/cc. The bag

In the event offilters should be interlocked with the manufacturing " process!
failure - of . any pollution control system , the unit should, be put out of operation
immecSiatUy and should not be restarted until the control system is rectified to
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36 
/ adtiidVe ' tb'e desired efficiency. Continuous measurement of its pollutants in the Aimexute *

J work zone area should be undertaken and report submitted to the SPCB
^ three months and to this Ministry every six months.

To avoid fugitive emission, asbestos fibre bags should be transported to the
works by container mode. Bags containing asbestos fibre should also be stored in
enclosed
|w

Asj reflected in tiie BMP there will be no discharge of process effluent . The entire
: prpeess effluent should be reused/rccycled in the manufacturing process. The

*. ..ir il - domestic waste should be adequately treated in a sewage treatment plant and tlsl'd

11|;|;j , f°|green belt development

lllilhe company will ensure that the entire solid waste generated including process
j|ill; '- IT^jictSj dust from bag filters and emptv asbestos bag will be reused in the

I ’! ! ,rhl|iu^[qtujring process. Bag shredding device should be installed before
‘ jjcp ^missioning the proposed unit .

' Regular medical check up and health monitoring of the employees should ' be
carried out and record maintained . The occupational health monitoring must be
strengthened to include periodic ( <3 months) sputum test along with pulmonary

one
r

AM
if

area.

M
•v

I

11
||
i
pj ; test supplemented by x- ray lest annually The - company should also provide
r j: j m e d i c a l and health care, facilities at the work, place and if ' cases of asbeslosis

del^(gd ' jieces:>ary' compensation should V»e afranged ’under the existing laws.

ift:il :
ipfeNERAdb C( )KDFnONS:|i|.
“MlyM The'projeot authdrities must strictly aVihcic 'td 'fhe stipulations' made by the Uttar

Pradesh Pollution Control Board and the State Government.

No further expansion/ modifications in the plant should be carried out without prior
4 , spprovai.of the Ministry of Environment and Forests.

The project proponent should comply strictly with the Hazardous Waste
(Management and Handling) Rules of the Environment (Protection) Act . 19.86 as
asbestos wastes fall under category 14 of the Rules.

Greek Belt of adequate width and density should - be provided to mitigate the effects
of fugitive emission all around the plant . A minimum of 25% of the total land
acquirershould be developed as green belt in consultation with the local DFO.

; The project proponent shall also comply with all the environmental protection
measures and 'Safeguards recommended in the EPA '/EMP report: MM

j,: M| . . • U . M.
'

I. ;. * v . .
\ i ; The-provsc! authorities will set up separate enviroilmental management cell for

: effective implementation of all the abovd stipulations under control of Sr .
! Executive. " • ' ' « >..•

JllCi

I
IM

1.1mM

' M

: f

it i AT

• : • W'li’- •••V:. nh.
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37 Anncxiirc-1w
vii . The project authorities will provide adequate funds both recurring and non-recurring

to implement the conditions stipulated by the Ministry of Environment and Forests
as will as the State Government along with the implementation schedule for all the
conditions stipulated herein.' The funds .so provided should not be diverted lor any
other purposes

jviii. Tin? Regional Office of this Ministry at Lucknow/Central Pollution^ onirol
; j B&afd/State Pollution Control Board will monitor the stipulated conditions. A
! monthly compliance status report and the monitored data along with statistical

inteqiretation should be submitted to them regularly

flie Ministry may revoke or suspend the clearance, if implementation of any of the above
is

’dndittons is not Satisfactory

s
. SIX

|g;i

A,I |fThe Mjnĵ rrv rescues the right - to stipulate additional conditions if found necessary. The
nComparVKV n a time bound manner will implement these conditions.|;
Ithe above conditions will be enforced, inter-alia under the provisions of the Water
jjtPrevention A Control of Pollution) Act , 1974 , the Air (Prevention & Control of

^Pollution) Act, 1981, the Environment (Protection) Aci , 1986 and the Public Insurance

^Liability) Act, 1.991 along with their amendments and rules

fei

cue. •

11 Alife (Dr. R’.'Warrier)
Joint Directorm

1;.;;.. : j : i . Chairman; Central Pollution Control Board, Parivesh Bhavan, CBD-cum:Office
| Complex, East Arjun Nagar. Delhi-1 ) 0032.

The Chairman.’ Utiar Pradesh State Pollution Control Board, 111 Floor, P1CUP
III ? Bhav&n, Vibh'uti Khaiid. Lucknow-226020. ' ' -•*?.*•

ifejh Th-e^riuer CtfftsSfvator of Forests (Cdfrtral)’; •'TCegvtfnaV Office ( NZ )/ 13 - 1 /72,

Sector"H'V Aliganj, Lucknow- 226020.
•i : Secretary. State Deptt.of Environment , Government of Uttar Pradesh . Room No 13,

New Bulidings.Vidhan Bhnvan; Lucknow -22600 l . !

5 Adviser, (El Division), Ministry of Euviroitmcnt and Forests, Parvavaran Bhavan.
CGO Complex, New Delhi - 110003.
Director, Regional Office Cell , Ministry of Environment and Forest , Parya vanin

Bhavan, CGO Complex, New Delhi - 1 10003
Additional Director (Monitoring Cell ) , Ministry of Environment antf "''Forests,
Paryavaran Bhavan, CGO Complex, New Delhi- 1 1'0003.

<V Guard File
Monitoring File.

0 Record File.!

illil

.1

f
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f -mm
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Annexure-2
No. J-1'1014/ 42/99 -IA II (I)

Government of India
Ministry of Environment & Forests

L A. Division mPlahuiaraiQ.yalidd.com
Tel : 2436 3973

Paryavaran Bhawan,
CGO Complex, Lodi Road,

New Delhi - 110 003

i .
i

::

l m Dated the July 21, 2005
;; To

The Managing Director
M/s U.F.. Asbestos Limited
Mahmoodabad Estate Building,
Hazaratganj,
Lucknow-226001(India)

li

I

ij Sub: Tester of environmental clearance from Triage Industries Private Limited in
the name of M/s UP Asbestos Limited at Mahmoodabad Estate Building, 15,
Hazratganj, Lucknow-22600 !.

Sir,

The undersigned is directed to refer to your letter no nil dated 12th May, 2005
addressed to the Regional office of MoEF at Lucknow and a communication, number
F.No.IV/E;|jV/U/|ND-43/122/2000/549 dated 30.6.2005 on the above mentioned subject.
The matt#has been examined. It has been decided to transfer the environmental clearance
from M/s Tiiage Industries Pvt Limited accorded on 20.12.1999 to U.P. Asbestos Limited
subjeci to the following conditions.

The company shall comply with all the conditions stipulated in environmental
clearance no.J-11011/42/99-IA.II dated 20.12.1999.
The company shall follow close circuit fly ash operations with effective dust
extraction systems.
Measures shall be taken for rainwater harvesting from the roof tops and storm water
drMis to recharge the ground water.
Green belt shall be raised in 33% of plant area.

ii

iv

! Yours faithfully,

(Dr. P. l(.!

T
fi
I
i |

i
:

i
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ENVIRONMENTAL MONITORING REPORT

of

M/s U. P. ASBESTOS LIMITED
Dadri Unit

Distt. Gautam Budh Nagar (U.P.)

for

January- 2023

Prepared by :

eco/Vien
Ecomen Laboratories Pvt. Ltd.

Second Floor Hall, House No. B- l /8,
Sector-11, Aliganj, Lucknow 226 024 (U.P.)

Phone No.: (91-522) 4079201/ 2746282
E-mail : contactus@ecomen.in

Website : ecomen.in
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40 ECOMHN LABORATORIES 1’V1 110.eco/VIcn
upotunwntrviiw

6-OWdl:

H« 0MReroodM.v* Halt, limn* Hrt If lit, A*TM It 1
rtwn* No. t Mil MOWIIINMM

em>t*eh»fN«iW*nhvVVWnft* w\v\* *eftm*Wh\, lW HMIIAUNlMPICtllM<ll,<MM *N ‘ MAAAt ,MHWHfl

An appivied t abroatv'iy from Mml«by ol I mlronmenl, Intr *l and Climate < < bwl ' ' ( I"'* 1* Ne « < ,V |bi

miumnu
IflRMAI MVIltIWUHMM.M

\mmmmm\m)
V.V Vstastos limbed \ lll«(* A Vl.UNo,
IMV RMutn,hhMlltadrt, InlHtpmlNo. I

NH«I\\w\) i)iMn«tt «n»(i\t|Mii 11mm
Awwtw An Sample

NAME A AHHHESS 0)
mWMKR*
l^l>f of Sample
Sample RegbtrtrtlonNo,
Sumption Method
Rate of Sample Odleethm
Rate^Sample Reeehcd
SUM Rate or \«atj'hW eather Condition

Knilronmenlal Condition

Neat Main tlate
riTtUmmiattw
10.00 AM«.» PM
\mm

Name «11neatlon
Sample tolletied fti
time oi Sample t ollertionlime«iSamideHmipt
F.ndllMeot.\nal)»b
SampiinuButntlon
Simple 111lSide

AMMIVOWWMCIWSIoo,ono)Hiio,ouo»NMHmm
Temiwmwm:25 42*C3HESSHZ Ii'll!AIIMUAWllUl

Instrument usednmlI'll,
status miS AIlls CAL line on 01,110.202.1

l.tmli M per National
Amhlent Air Quality

Nlnndaftla

S.No. TEST PARAMETERS 111:IMCIION
HANOI'. RESULTSPROTOCOL

i. Particulate Matter (PMm)pgW
Particulate Manor (PMa >) pg/m'Sulphur lli-Oxldc (SOa) pg/nO
Nitrogen l)i-0\idc (NOa) pg/m'Ammonia(Nil\)pg/m'

Ilift2*1000 8-1.20IS:SI82(Part*23)
!S:Sl82(Part*24)2. hO2*100 .17.083,

80lS:5182 (Part*2) 5*200 mL-\4. SOIS:SI82 (Part*o) 5*200 27.805. 40tlIS 5l82:Part 25:2018 2*700 1.1.20
OzoncfOQ pg/m'6. ISOIS 5IS2:l'art 0:2010 2*200 10.0-17. Lcad(Pb) pg/m' <1,0 1.0IS 5182:Part 22:2010 1*100
Arsenic (As)ng/m'8. OnI.ab SOPNo,2o 1*100 <1.0

1*100 1 N|.0Nickcl(Ni) ng/m'9. 20IS 5IS2:l\art 26:2020
Statement of Conformity:Analyzed parameters In above tested sample are within standard limit as per NAAQM8 tluldellnes,
Note:
1.Test results relate to the items sampled & tested.
2.Test report shall not be reproduced except In tlill without approval of the laboratory.3.The test samples will be disposed of after one Month tVom the dale of Issue of lest report.

Mud of Report-
Authorized llyVerified By

^<LQuality Manager
Ecomon Lube. „orlos Pvt. ltd,
Second Floor Hak,Houw No, 0-T8,
SoctobH, AllginJ, LocKno\w2IW24

Tc^dcfifMaiiaRer
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I

eco/VlenECOMEN LARORATORIES PVT. LTD.
Second Floor Mall, Mouaa No DIO, Saclor -H, Allflan|, Inrknow •114 0J4

Phone No : 05JJ - 4079201/274(17117
E-mall: contaclu*(®ecomen In, Welislla wwwicomin In, RIM •U74H0UPItmfrfC0MW> f ,O9nM I OSAAAQfSQMI )\ y/\

An approved Laboratory from Mlnlalry of Envlronmanl, roraal and Cllmkla Chanfl<( Qovt. of India, Mew Oallil

mTUKi’om:
1QRMA1BDJLCV/WIORMA f / 10

fX'OHAII/AA/0M7/1202/0/ /202 I IU.I' A.be.lo* l.lrnllrii, Village Ar.O.-DIthara, Trh.ll Until,
Dhll. (.'aulam Hmlh Nagar (II,P.)

NAME. A ADDRESS OT
CI'STOMKR:

Teil llrporl No.
I limr Pair of I r.l llrporl | I / 01 AMI

Type of Sample Ambient Air Smnplc
Sample Reghtrnlion No.
Sampling Method

•167 I N*arMalnOa|5—
VWMMtMM7^-Jras —

Namr of (.oration
Ai per Reference Method Sample ( ollrrlnl 11/

I Ime of Sample ( ollrrllon
I Imr of Sample Receipt
End Rate of Anal/.f.Dale of Samplt Collection 09 01.2023 lo 10 01.2023

Dare of Sample Received
Start Dale of Analysts

11.01.2023
11.01.2023

M rather Condition Sunny Sampling Duration
Temperature: 25 ± 2 *CEnvironmental Condition F.C'O/I.AB/5202/01/2023Sample If) Codr
llumidily: 56 %

Instrument used and Cal.
status RDS & FDS CAL. Due on 01.06.2023

Until as prr National
Ambient Air Quality

Standard*
DETECTION

RANGE
S. No. TEST PARAMETERS RESULTSPROTOCOL

Carbon mono-oxides as CO (mg/m3) 0.69 041. 0.2-10IS:5182 (Part-10)

CftH* (pg/m3) 05<0.012. O.OMOOIS:5 l 82(Part-II )

BaP (ng/m3) 01<0.010.01-1003. IS:5182(Part- l 2)

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per NAAQMS Guidelines.

Note:

1.Test results relate to the items sampled & tested.
2.Test report shall not be reproduced except in full without approval of the laboratory.
3.The test samples will be disposed of after one Month from the date of issue of test report.

—End of Report—
Authorized ByVerified By

Ecomerflî cr:"offes Pvt. Ltd.
Second Floor Hell. Home No. B-1/8,
Soctor-H, Aligarj, Lucknow-226024

iicariVTanagerTechn
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42 
P.COMRN I AMONATONirn l»VT. LTD,eco/Men »a*mml Hum lull, llnuee Nrt »1 IU, n»i lnr M, Allu«'»|, I tmhlinw H* OH

Plume Nil , its* * -UIFUjn
fc null t unim ln»(£aimmen In, VWhklle. www aimmen 111, AIN IIf 4 •10111'10B»r* ?noil)«01,0BTIN 0iAAAf)ft *074M17l

IIPIMIIl*Vl Mix

// wIn MI»
Aii annrovtrt > whorolory from MlnUtiy of Hnvlmmmnl, liuaul *ml CMmulo ClimiQ*, flovl of India, Mow Dallii

XEfcLULllillQUl
DUMA I NO. H O/fJWRHMAT/JQmmmmm

IrM IU|M||| No, mMMJhmMWJO 1/OI/307J
IHIII ii(il» of TMI fUporl liMiVltt

U.l* Akltwlnk I Imllril, llltin* A iLHNci
IVO llltliain, Idull Ihulil,
1U*H, tUuliun llmlh Nitym (11,1*,)
Aiul'l*?m All Swiipi*

N VMI A AOOIII'NNIII
rONlllMMIl
tjpc vf NktnpW
Sumplr lli’tiMiMiloit N«.
Nmi'pllngMflin'dRklt' "I Sample OllfVlI'MI
Rule "I Semple llrv' lMil
filer!|Ute of ,V »*lj *l'Wmll'o ( '"million
I n\ livnmrnlul I'"million
Intlrumenl itted nml t 'al,
itetu*

Near 11Muling Aren
I I l-l fUprruendtllve
Ml Id AM

<> M> I’M.

.!7.01 70/ 1 .

4 ft7 Niime IIT I .ornllmi

I line Ilf Hnni|ile Collef lion
lime of Nnni|ilf R»r #l|ll
fml |)iile of Aniilytle
Hi«ni|illii|| lliinillmi
Nmii|il» 10 ( 'ml*

A* nor Hofriviuo Mellimj
iwoi.jojt.Mo lOil.ifiiJli'OUON
HOI m
Sunny
Vv'mpernlmv; 7' • 7
llumMIty: ,Ar* •)„
UDSA' I I),S C’AI.. Duo on 01,06.202,1

fICO/I.Afl/3203/01/2023

Limit m per
Nnllomil Ambient

Air Quality.Standard*

DETECTION
, RANGES. No. TEST PARAMETERS RESULTSPROTOCOI

I. Partlculnlo Muller (PMm) (ig/m’ 1002-1000IS:3 IH2(l,nrl-23) 76.82
2. Particulate Muller (PMj *) pg/m

Sulphur Dl-Oxhlo (SOj) (ig/m
Nitrogen Dl-Oxlilo (NOj) pg/m1

Ammonia (NIli)pg/m

60IS:3l82(Parl-2'l) 2-100 33.94
3. 80IS:3l82 (Parl-2) 3-200 15.76
4. 80IS:3182 (Part-6) 3-200 24,50
5. IS 5l82:Purt 25:2018 2-700 4008,68

()/onc(Oi) iig/m16. IS 5IR2:Pnrl 9:2019 2-200 6.93 180
i7. Leml(Ph) |ig/m

Arsenic (As) ng/m5
IS 5l82:Pnrl 22:2019 1.01-100 <1.0

8. Lab SOP No.26 1-100 <1.0 06
Nlekel(NI) ng/m19. IS 5182:Part26:2020 1-100 <1.0 20

Stnlcmrnt of Conrorinlly; Analyzed parameters In above tcslcd sumplc arc within standard limit os per NAAQMS Guidelines.
Note:

1. Test results relate to the Items sampled & tested.
2.Test report shall not be reproduced except In fbll without approval of the laboratory.
3.The test samples will be disposed of after one Month from the date of Issue of test report.

—End of Report—

Verified Dy Authorized Dy

Quality Manager
Ecomen Labonlories Pvt. Ltd.Second Floor H» House No. B-1/8,?QCtPr-H, AliganJ. Luctaow-22fi£!24
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43 
eco/Hen
wnofUTonn r/TUDECOMEN LABORATORIES PVT. LTD.

Second Floor Hall, Houao No. 0-1/0, Soclor-ll, AllflnnJ, Lucknow •220 024
Phone No. : 0522 - 4079201/2740202

E-mail: contactus@ecomon.ln, Wobslte: www.ecomen.ln, CIN - U74210UP1909PTC010601,Q9 TIN ' 09AAACE6076H1Z1

An approved Laboratory front Ministry of Environment, Forost and Climate Change, Govt, of India, New Delhi

TEST REPORT

FORMAT NO. F.CO/QS/FORMAT/l0

U.P Asbestos Limited. Village & Test Report No.
P.O.-BIshara, Tchsil Dndri, 1

Dislt. Gnulnm Dndli Nngnr ( U.P.)

FX'O/LA ll/A A/0467/520J/01/202J
NAME & ADDRESS OF
CUSTOMER: 17.01.2023Issue Dale of Test Report

Type of Sample Ambient Air Sample
Ncnr Loading AreaSample Registration No. 467 Name of Location
LLPL RepresentativeSampling Method As per Reference Method Sample Collected Hy
10.30 AMDate of Sample Collection 09.01.2023 to 10.01.2023 Time of Sample Collection
6.30 I’MDate of Sample Received 11.01.2023 Time of Sample Receipt
17.01.2023Start Date of Analysis 11.01.2023 End Date of Analysis

Weather Condition Sunny Sampling Duration
Temperature: 25 ± 2 °CEnvironmental Condition ECO/LAD/5203/01/2023Sample ID Code
Humidity: 56 %

Instrument used and Cal.
status RDS & FDS CAL. Due on 01.06.2023

Limit as per National
Ambient Air Quality

Standards
DETECTION

RANGE
S. No. TEST PARAMETERS RESULTSPROTOCOL

Carbon mono-oxides as CO (mg/m3) 040.521. 0.2-10IS:5182 (Part-10)

CeH6 (pg/m3) 05<0.012. 0.01-100lS:5182(Part- l 1)

BaP (ng/m3) 01<0.010.01-1003. lS:5!82(Part-12)

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per NAAQMS Guidelines.

Note:

1.Test results relate to the items sampled & tested.

2.Test report shall not be reproduced except in full without approval of the laboratory.

3. The test samples will be disposed of after one Month from the date of issue of test report.

—End of Report—
Authorized ByVerified By

Quality Manager
Ecomen Labe ones Pvt Ltd

Or-'
Technical Manager

L
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44 ECOMEN LABORATORIES PVT. LTD.eco/Men 22* 024Second Floor Mall, House Mo 0 - U8, Sector II. Alig» nJ. Lucknow -
Phone No.: 0522 • 407920172746282

contjclus^ecomen In. Website www ecomen In, CIN • U74210UP1989PTC010WI.GSTIM
lABORATORIf S PVTLTD

E-mail:
• O9AAACE607SH1ZI

TC-95J9

An approved Laboratory from Ministry of Environment, Fores! and Climate Change. Govt, of India. New Delhi

TEST REPORT
FORMAT NO.ECaQSTFORMATTIO

TC95392Z000005206FU.P Asbestos Limited. Village &
P.O.-Dlshart , Tehsil Dadri,
Distt. Gautam Dudh N'agar (U.P.)

ULR No.NAME A ADDRESS OF
CUSTOMER: ECOTLA BAVA/0467/5206A)I /2023Test Report No.

17.01 .2023Issue Date of Test Report
T> pe ofSample Work Area Air Sample

Near BOD Plant -ISample Registration No. •167 Name of Location
Sampling Method ELPL RepresentativeAs per Reference Method Sample Collected By
Date ofSample Collection 09.01 .2023 10JO AMTime ofSample Collection
Date ofSample Received 10.20 AM11.01 .2023 Time ofSample Receipt
Start Date of Analysis 11.01 .2023 17.01.2023End Date of Analysis
Weather Condition Sunny Sampling Duration 8 hourly

Temperature: 25 ± 2 °CEnvironmental Condition ECO/LAB/5206/01/2023Sample ID CodeHumidity: 56 %
Instrument used and Cal.
status Personal Sampler (Ecotech 12-D-09) (Due Date of Cal.12.08.2023)

Maximum allowable Limit
(Fibers/cc)

Asbestos Fiber Count
(Fibers/cc)

S. No Locations

1. Near BOD Plant -I 0.10.059

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per OSHA Guidelines.
Note:

1. Test results relate to the items sampled & tested.

2. Test report shall not be reproduced except in full without approval of the laboratory.

3. The test samples will be disposed of after one Month from the date of issue of test report.

—End of Report—
Verified By Authorized By

O&ffinsSeTTec Quality Manager

Ecomen Labe cries Pvt Ltd.
Second Floor Ha.. . House No. B-1/9,
Sectcxf-H, Aliganj. Lucknow-225024
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45 ECOMEN LADORATORIES PVT. LTD.
Rtconil floor Mall, llouan Mo, 11-1/0, flaclor II, All««n|, Lucknow • 27» 024

Phona No, I 0S72 • 4070701/2Mn7»7

tall ronlarltiaJCaromait In, Walialln wwwimonumln, CIM •(H471Q(IP100<lPrCO1O«0 l ,aATIH

cco/Men
iMioiiMonifsPVUTn : ODAAAOf B070H17I

tin

An approvod 1 nlmrntoiy front Mlnlnliy of rnvlronmnnl, rorn»l and Cllmnlo Chnn(|n, Govt, of India, Now Delhi

TKST UITOUT

I OH MAT NO. ECO/QWFORMAT/IH
TC933922000005207F11,1’ Aalifaloa l .lmllctl. Village Ai III .H No. _

P.O.-IIUlinnt, Tcliall llmlrl. Tut Report No.
Dlalt . ( inutnm llmlli Nilgai (H.l*.) tune Dale of Tail lUpod
Wink Ami All Sample

NAMI .V, ADDRESS or
(TISTOMKRl
T ypc of Sample
Sum pic UegMrnllnit No.
Sampling Method
Date of Sample Collection
Date of Sample Uecelveil
Start Dale of Analyala
Weather fondllion
F.nvlrnnmental ('onilllloit

ECf fit.A flAVA /0467/S207/01/2023
I 7.0 I .2P23

Scrubber Milling, SectionName of Location
Sample Collected Dy
Time of Sample Collection
Time of ,Sample Itecelpt
l,ml Date of Analvile
Sampling Durnllon

167
HI,PI. KcprcaentativcAa pei Ui'lm'iHi' Mollmil

JML2«y
11.01.2023
11.01.2023
Sunny

11,20 AM
10,20 PM
17,01 ,2023
ft hourly

'Icinpcrnliire:_23i2
Ilnmlillly: 36 %

ECO/LAB/5207/01/2023Sample ID Code

Inalrument used anil Cal.
atatiu

Personal Sampler (Itcolccli l 2-D-09) (Duc Dale of Cal,12,08,2023)

Maximum allowable Limit
(Fibers/cc)

Asbestos Fiber Count
(Fibcrs/cc)LocalionsS. No

0.10.062Scrubber Milling Section2 .

Stntcmcnt of Conformity: Analyzed parameters In above tested sample are within standard limit as per OSHA Guidelines.

Note:
1. Test results relate to the items sampled & tested.
2. Test report shall not be reproduced except in full without approval of the laboratory.
3. The test samples will bo disposed of alter one Month from the date of issue of test report.

—End of Report—
Authorized ByVerified By

Quality Manager
Ecomen LaL\ jries Pvt. Ltd.
Second Floor Ho . House No. B-1/3,
Sector-H. Aliganj, Lucknow-226024

Tcclinlcamnnngcr
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46 eco/Hen
l/BOMTCWn FVUTD.

ECOMEN LABORATORIES PVT. LTD.
Second Floor Hall, Houao No. 0-1/0, Qoctor-H, Allo*nJ, Lucknow - 220 024

Phono No. : 0522 - 4079201/2740202
E-mail: contnctua@ecomon.ln, Wobalta: www.wcomon.ln, CIN - U74210UP1909PTC010CQ1,Q9TIN : 09AAACE607CH1ZJ

An approved Laboratory from Ministry of Environment, Forest and CllmSrta Chanqg, Govt, of India, New Delhi

TOST REPORT

FORMAT NO. F.CO/QS/TORMAT/13
ECO/LAIIAVN/467/5205/01/2023

H.1’ Asbestos Limited. Village &
l'.O.-Hlshnro, Telisll Dndrl,
Disit. (inutnm llmlli Nngnr (U.P.)

NAME & ADDRESS OF
CUSTOMER:

Test Report No.

17.01.2023Issue Date of Test Report
Type of Sample
Sample Registration No.

DG Noise
DG Set-750 KVA467 Name of Location

Sampling Method ELPL RepresentativeIS 9989:1981:2008 Sample Collected lly
Dale of Sample Collection 09.01.2023 to 10.01.2023 Time of Sample Collection
Date of Sample Receipt 11.01.2023 10.10 AMTime of Sample Receipt
Start Date of Analysis 11.01.2023 17.01.2023End Date of Analysis
Weather Condition Sunny HourlySampling Duration

Temperature: 25±2 °CEnvironmental Condition ECO/LAB/5205/01/2023Sample ID CodeHumidity: 56 %
Instrument Name & Lab

SLM SLM Envirolcch cal. Due on 25.08.2023ID

Noise Standard
dB(A)

Noise (Leq) value in
dB(A)

Capacity of
DG Set

S. No. Location Time

D.G. Close Condition with
Aquastic Enclosure

1.0 55.20010:00 A.M.
75750 KVAD.G. Running Condition

without Aquastic Enclosure
2.0 79.3611.55 A.M.

Note:The Environment (Protection) Second Amendment Rules, 2002 notified vide Notification G.S.R.371 (E), dated 17.5.2002

—End of Report—
Authorized ByVerified By

Quality manager
Ecomen Labe jries Pvt. Ltd.
Second Floor Hn.:, House No. B-1/8,
Sector-H. Aliganj, Lucknow-226024

Technifal Manager
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47 ECOMEN LABORATORIES PVT. LTD.eco/Vlen
LABORATORIES FVUTD. Second Floor Hall. House No. B -1 /8 , Sector II , Allganj. Lucknow - 270 024

Phone No. : 0522 •4079201/2746202
E-mail: contactus@ecomen In, Website: www ecomen.ln, CIN • U74210UP1989PTC010601.08TIN . 09AAACE8078H1

TC 95J9

Govt, of India, Now DolhlAn approved Laboratory from Ministry of Environment, Forest and Climate Chango,

TEST REPORT
FORMAT NO. F.CO/QS/FORMA 171 (1

TC953922000005208FU.P Asbestos Limited. Villngc &
P.O.-Bishnrn, Tehsil Dadri,
Distt. Gautam Budli Nngnr (U.P.)

ULR No.NAME & ADDRESS OF
CUSTOMER: ECO/LA BAVA/0467/5208/01/2023Test Report No.

17,01.2023Issue Date of Test ReportT> pc of Sample Work Area Air Sample
Sample Registration No. 467 Cement Feeding Through SiloNnmc of LocationSampling Method As per Reference Method ELPL RepresentativeSample Collected ByDate of Sample Collection 09,01,2023 10.30 AMTime of Sample CollectionDate of Sample Received 11.01.2023 10.20 PMTime of Sample ReceiptStart Date of Analysis 11.01.2023 17.01.2023

8 hourly
End Date of AnalysisWeather Condition Sunny Sampling DurationTemperature: 25 ± 2 °CEnvironmental Condition ECO/LAB/5208/01/2023Sample ID CodeHumidity: 56 %

Instrument used and Cal.
status Personal Sampler (Ecotech 12-D-09) (Due Date of Cal.12.08.2023)

Standards as per
Factory Act 1948

(Section 41-F)

Pollutant ConcentrationS. No. Location
(nig/nt3)

Cement Feeding Through Silo1 8.36 10.0

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per Factory Act 1948 Guidelines.
Note:

1. Test results relate to the items sampled & tested.

2. Test report shall not be reproduced except in full without approval of the laboratory.

3. The test samples will be disposed of after one Month from the date of issue of test report.

—End of Report—

Authorized ByVerified By

Technical Manager Kê U
Ec6WtoflLa,Ws Pvt. Ltd.
Second Floor Hat ., House No. B-1/8,
Sector-H, Aliganj, Lucknow-226024
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48 ECOMEN LABORATORIES PVT. LTD.
Second floor Mall, Honan No D-1/0, Sector II, AllpiinJ, Lucknow - 228 024

Phone No. : 0522 •4079201/2746202
E mail: contaclws@ecomen.ln, Website: wwwecomen In, CIN - U74210UP1B89PTC010601.GSTIN : 09AAACE6076H1ZI

eco/Wen
LABORATORIES PVT LTD.

TC 9539
An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt, of India, Now Delhi

TEST REPORT
FORMAT NO. F.CO/QS/FORMAT/ln

TC953922000005209FU.P Asbestos Limited. Village &
P.O.-Bishnrn, Tchsil Dadri,
Pistt. Gautam Budli Nagar (ll.P.)

ULR No.NAME & ADDRESS OF
CUSTOMER: ECO/LA BAVA/0467/5209/0f /2023Test Report No.

17.01.2023Issue Date of Test ReportType of Sample Work Area Air Sample
Sample Registration No. Milling Area Plant-I467 Name of Location
Sampling Method ELPL RepresentativeAs per Reference Method Sample Collected ByDate of Sample Collection 10.01.2023 10.00 AMTime of Sample CollectionDate of Sample Received 11.01.2023 10.20 AMTime of Sample ReceiptStart Date of Analysis 11.01.2023 17.01.2023End Date of AnalysisWeather Condition Sunny 8 hourlySampling Duration

Temperature: 25 ± 2 °CEnvironmental Condition ECO/LAB/5209/01/2023Sample ID CodeHumidity: 56 %
Instrument used and Cal.
status Personal Sampler (Ecotech 12-D-09) (Due Date of Cal.12.08.2023)

Standards as per
Factory Act 1948

(Section 41-F)

Pollutant ConcentrationS. No. Location
(mg/m3)

Milling Area Plant-I1 10.09.49

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per Factory Act 1948 Guidelines.

Note:
1 . Test results relate to the items sampled & tested.

2. Test report shall not be reproduced except in full without approval of the laboratory.
3. The test samples will be disposed of after one Month from the date of issue of test report.

—End of Report—
Verified By Authorized By

Technical Manager Ecofî tuooraforls Pvt. Ltd.
Second Floor H? ' House No. B-1/8,
Sector-H, Aliganj. Lucknow-226024
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49 
ECOMEN LABORATORIES PVT. LTD.cco/Vlen

LABORATORIES FVUm Second Door Mull, Home No D 17I, Sector H, AllpunJ. Lucknow - 27« 024
Phone No. ; 0572 - 407B 20I/27462B 2

E-mail: cont*ct\r*®*conv*» In. Webtltr tmwrcomen In, CIN •U742I01IPI9H9PTC010B0I.OSTIN : 09AAACF.6076MIZI
TC-»S)9

An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt, of India, New Delhi

TEST REPORT

FORMAT NO. FCfyQS/FORMATfll
TC95J922000005204FU.P Asbestos limited. Village & I'l.RNo.P.O.-lllshsra, Tchsll Dadrl,

Dlstl. Gaulam Iludh Nagar (U.P.) Issue Dele of Test Report

NAME A ADDRESS OF
CISTOMER: ECOq-\n/ASAM67/57fU.ei 7202JTe.il Report No.

17.01.2023T\ pc of Semple Slack Emission
Sample Registration No. DG Set-750 KVA467 Name of LocationSampling Method
Date of Sample Collection ELPL RepresentativeAs per Reference Method Sample Collected By

09.01.2023 11.20 AMTime of Sample CollectionDate of Sample Received 11.01.2023 6.30 PMTime of Sample ReceiptStart Date of Analysis 11.01.2023 17.01.2023End Date of AnalysisWeather Condition Sunny 52.0 minSampling DurationTemperature: 25 ± 2 °CEnvironmental Condition ECO/LAB/5204/01/2023Sample ID CodeHumidity: 56 %
Instrument used and Cal.
status Stack Kit ECO/STACK/04 (Cal. Due on 01.06.2023)

Stack Details
I) Above the Ground Levcl(m) 11.50

23.52Ambient Temperature (°C)ll )Above the Platform(m) 4.0
Material of Stack

204.0MS Stack Temperature (°C)Stack Attached
020DG Set-750 KVA Inside Diameter of Stack at sampling port (m)Capacity of DG Set Cross Sectional Area of Stack (MJ) 0.0314750 KVA

Shape of Stack Circular 11.48Velocity of Flue Gas (m/sec.)Type of Fuel Used Flow Rate of Flue Gas (Nm3/sec.) 0360HSD
Fuel Consumption(L/hr.) 80.0 Pollution Control Unit

Limit xs per
EC issued by

MoEF/CC

Detection
Range

SI. No. TEST PARAMETERS Unit PROTOCOL RESULTS
mg/Nm3Particulate Matter (PM) IS 11255:Part l:1985(Reaff.:2019) 10-1000 4830 75.0

I .
mg/Nm3 IS 11255:Part 2:1985 (ReafT.:2019)Sulphur Dioxide (SO:) 5-1000 21.14

2.
j IS 11255:Part 7:2005 (Rea(l'.:2017)Nitrogen Oxides (NCk) mg/Nm 5-1000 23200 360

3.
mg/Nm3 lS13270:1992(Reafiirmed Yean2019 )4. Carbon Monoxide (CO) 0.2-90 S6.0 150Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF/CC Guidelines.

Note:

1. Test results relate to the items sampled & tested.
2.Test report shall not be reproduced except in full without approval of the laboratory.
3. The test samples will be disposed of after one Month from the date of issue of test report.

—End of Report—

Verified By Authorized By

EccSWn̂ sPvt. Ltd.
Second Floor Hi House NoB-vB,
Sector-H. Aliganj. Lucknow-226024

flNlanagerTec
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50 
eco/VIen
lAarpjrfamrnm

ECOMEN LABORATORIES PVT. LTD.
Second Floor Hall, HOUM No. B- H8. Sec tof -H, Aliganj. Lucknow - 22S 07 A

Phone No. : 0522 - 407920U274S282
E-mail: contactus@ecofnen.ln,, WebKit*: www ecofnerein, CIN - lI74210UP1989PTC010SQf .C35TIM : 09AAACES076H 1 ZJ

An approved Laboratory from Ministry of Environment, Forest and Climate Change, Govt of India.Kew OeChf

TEST REPORT

ro«vt 4T v), zcgmjcKMxrn
U.P A»br»tot Limited. Milage & Tert Report >«.
P.O.-Bbhara. Tchvil Dadri,
PntL Gaatam Badh NigarfU-P.)

I ECOLARASw;52TA01/2023NAME & ADDRESS OF
CUSTOMER: line Date of Tat Report 17X12023
T> pe of Sample Stick Emission ISample Rcthlnlioa No. 467 | Name of Location I DG Set-750 KVA .Sampling Method I Sample Collected BTAs per Reference Method i ELPL RcyraerrgScDate of Sample Collection 09.01.2023 | Time of Sample Collective 11-20 AMDate of Sample Receh ed 11.01-2023 I Time of Sample Receipt , 6.30 PMStart Date ofAniMis 11.012023 End Date of Aaahrip 17-01.2023 .M eather Condition Sunns 52-0ciSampint;Deration

Temperature:25 = 2 CCEnvironmental Condition ECOLAB52MOL2323Sample ID CodeHumidity:56 %
Instrument used and CaL
status JStack Kit ECOSTACKW (Cal Due on 01X62023)

Stack Details
0 Above the Gronnd Level(m) 1150

23.52Ambient Temperature (*C)IDAbove the Platform(m) 4.0
Material of Stack 204.0 _MS Stack Temperatnre (*Q
Stack Attached DG Set-750 KVA 0.20 !Inside Diameter of Stack at sampling port (m)Capacity of DG Set Cross Sectional Area of Stack OP) 0X1314750 KVA
Shape of Stack i Velocity of Fine Gas (m/sec.) .Circular 11.4-3
Type of Fuel Used I Flow Rate of Fine Gas (NnrVsec.) 0.360HSD

I PoDntion Control UnitFuel ConsnmptionfL/hr.) 80.0

Lcnitxs per
EC essaed by

MnEF/ec
'

Detection
Rattle

S- No. TEST PARAMETERS Unit PROTOCOL RESULTS

Non Methane Hydrocarbon
(NMHQ

IS13270:1S92
(Reaffirmed Year2019 )

1. 1-50 I3J63 100ppm

Statement of Conformity: Analyzed parameters in above tested sample are within standard limit as per MOEF.CC Guidelines.
Note:

1.Test results relate to the items sampled & tested.
2.Test report shall not be reproduced except in full without approval of the laboratory.
3.The test samples will be disposed of after one Month from the date of issue of test report.

—End of Report—
Verified By Authorized By

Technical Manager
Pvt IH
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51 
FORM ^

|See Rule 9( I) J
I oi Mint for mniiitniniiig m*onh < d hazardous waste at the facility

, Jifld > 1

Name ami address of the occupier or operator of a facility: (JP ^ „
Date of issuance of authorisation nnd its reference number: O 9 h £*>•** ) I % j

IVsciiption ol' hazardous waste: fikAilchlC h CJ'LFUfld
I C ’hemieal form I Total volume and weight (jn kgj j

/ / r s i u j j c 3£>t> lty

I

\
[ Physical form with description

/ ] • < UNHvf sKuf
Deseri uion of storage and treatment ol hazardous waste:

Method ol storage ol hazardous Date
wastes

4. Method of treatment of
hazardous wastesDale

Retake) 3Ax Jtogj2 -Y-azd
5 DelaiIs of transportation of hazardous waste:

Name & address of Mode of packing/of Mode
consignee of package the waste for

transportation

ofof Date
transportationtransportation to

site of disposal

Details of disposal of hazardous waste:6.
Method Persons

involved in
disposal

Site of disposal (identify
the location on the

Date of disposal Concentration of
hazardous

material in the
final waste form

of
disposalrelevant layout drawing

for reference)

7. Data of environmental surveillance:

Analysis of
ground water

Analysis
of soil

samples

Date
of mea-

surement

Analysis of air
sampling

Analysis of
any other
samples

(give details)

Location Depth
of of

{ sampling sampling

Data Location Depth of
of sampling

sampling

Data Location Data
of

C sampling

Details of the hazardous wastes reused and recycled:
Date j Total quantity Details of ‘Material

of hazardous hazardous received
waste generated

X.
Final quantity

of waste
Net reduction in
waste generation

quantity and
percentage

waste
minimization

i 1 activity ,

Place: DftDfcl

generated

U. SJIBSIOS Ltd.Signature:
Vil'-KcffiDale:
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52 
FORM 3

[See Rule ')( I )|
Formal lor maintaining records of hazardous waste at the facility

flAbiUosL̂ ' MMIName and address of the occupier or operator of a facility:O f .

Date of issuance of authorisation and its reference number:O 7 '
Description of hazardous waste: f) f t r l j r l u C- A rJ t̂nU

\ Chemical form Total volume and weight ( in kg )

tip

)

3 r
Physical form with description

/} c SlsxjJr
Description of storage and treatment of ha/ardous waste:

J Method of storage of hazardous Date
wastes

g/P j o /#} CflvmJ.-SkffpgL

4.

Method of treatment of
hazardous wastes

Date

JZU.LLCC(-.A-Ss3L_

5. Details of transportation of hazardous waste:
Name & address of

consignee of package
ofof Date

transportation
Mode of packing/of
the . waste for

Mode
transportation to
site of disposalC transportation

Details of disposal of hazardous waste:6.
Date of disposal Method Persons

involved in
disposal

Concentration of
hazardous

material in the
final waste form

Site of disposal (identify
the location on the

relevant layout drawing
for reference)

of
disposal

Data of environmental surveillance:7.
r Analysis of

ground water
Analysis
of soil

samples

Date
I of mea-

surement

Analysis of air
sampling

Analysis of
any other
samples

(give details)
Location Depth Data

of of
I sampling sampling

Details of the hazardous wastes reused and recycled:
Details of
hazardous

waste
minimization

activity

Location Depth of Data
of ' sampling

sampling

Location Data
ofC sampling

8.
Material
received

Total quantity
of hazardous

Final quantity
of waste

Date Net reduction in
waste generation

quantity and
percentage

waste generated generated

7MS0-MTo ^LPUQA/OTJ ZeT
~

|3&fr3$olgl Icp Kj
Place: Signature:

Designation: ’ ‘il’ /y^Hishara, Tahsil-Dadrl
•’agar - 243007

/'Asbestos Ltd.
Date:

Hist , . mh'idh
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53 FORM - 3
[See Rule 9( 1 )]

Format for maintaining records of hazardous waste at the facility

U -J' “DAV #!
Name and address of the occupier or operator of a facility:UP &
Date of issuance of authorisation and its reference number: o*} iSS&'l

Description of hazardous waste:
Physical form with description

vwtvd «SVee$
Description of storage and treatment of hazardous waste:

h^\or JlcKcL*. r.Atwvi<LO1 SIWJ «"

ChemicalTorm | Total volume and weight (in kg.) |
3°e - 3 ho Vy

3.

erP SJ?U J3e

4.
Method of treatment of

hazardous wastesMethod of storage of hazardous Date
wastes

Date

11£ )l & ToMhi y'taiJ J aJ iC.nPt

Details of transportation of hazardous waste:5. ofofMode Date
transportation

Mode of packing/of
the waste for
transportation

Name & address of
consignee of package transportation to

site of disposalC
Details of disposal of hazardous waste:6.

Method Persons
involved in

disposal

Date of disposal Site of disposal (identify
the location on the

relevant layout drawing
for reference)

Concentration of
hazardous

material in the
final waste form

of
disposal

Data of environmental surveillance:7.

Analysis of
ground water

Analysis
of soil

samples

Date
of mea-

surement

Analysis of air
sampling

Analysis of
any other
samples

(give details)
Location Depth of

of sampling
sampling

Depth DataLocation Data Location Data
ofof oft sampling |sampling sampling

Details of the hazardous wastes reused and recycled:8 .
Total quantity
of hazardous

Details of
hazardous

Date Material
received

Final quantity
of waste

generated

Net reduction in
waste generation

quantity and
percentage

waste generated waste
minimization

activity

MHo -
Place: *X> Pi*D Rj

<2 U M

Pufl\leY ) Ze.Y

Signature:
Designation:
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54 FORM - 3
[See Rule 9(1)]

Format for maintaining records of hazardous waste at the facility

Name and address of the occupier or operator ot a facility:UP
Date of issuance of authorisation and its reference number: <$ () <;*/> j?023. 18307_

*£L_C.A'.wtiCcJj sfac/a*
Chemical form | Total volume and weight (in kg.) ,

38* ' h’

Description of hazardous waste:
Physical form with description [_

f ) C Ccv»\cu3 ^sUec -1
Description of storage and treatment of hazardous waste:

Method of storage of hazardous Date
wastes

2ty//31o_ 7) lt7l TaVc aJ Y< 1̂

3.

17 P $ S)u
4

Method of treatment of
hazardous wastesi Date

. PrafjiJ &

5. Details of transportation of hazardous waste:
Name & address of Mode of packing/of

consignee of package the waste for
I £ , transportation

ofof Date
transportation

Mode
transportation" to
site*of disposalV'

Details of disposal of hazardous waste:6.
Method Persons

involved in
disposal

Site of disposal (identify
the location on the

Date of disposal Concentration of
hazardous

material in the
final waste form

of
disposalrelevant layout drawing

for reference)

Data of environmental surveillance:7.

Analysis of
ground water

Analysis
of soil

samples

Analysis of air
sampling

Analysis of
any other
samples

(give details) 1

Date
of mea-

surement

Data Location Depth of Data
of sampling

sampling

Location Depth
of . of

sampling sampling

Location Data
of

C sampling

8. Details of the hazardous wastes reused and recycled:
Date Total quantity

ofhazardous
waste generated

Details of
hazardous

Material
received

Final quantity
of waste

generated

Net reduction in
waste generation

quantity and
percentage

waste
minimization

activity

l

\&7^4 3Mo - 37 *
Place : f5> fl7) Rj

o|- ol' Zoj?

P f t O\j <> y\\7 <rn (9O36* -3/o 3AJL_

Signature:
Designation:Date:

;

IV;/
0/v". 0

( ^dr I
' f r a

•< 1h •V..r

l
!
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55 FORM - 3
[See Rule 9(1)]

Format for maintaining records of hazardous waste at the facility

Name and address of the occupier or operator of a facility: UP ^
Date of issuance of authorisation and its reference number: S*b Jicsa. I ®'?®'!
]description of hazardous waste: A<=> K< ^o ft & g,AJ-L 7> cAcwnjeJ) _ SJ? UJK

Physical form with
'

description | Chemical form [ Total volume and weight fin kg.) 1

/)c awvuj sU«c/
~£TP .5Quch< 3̂ 0 - 3 5 0 ^ -

I )escription of storage and treatment of hazardous waste:
Method of storage of hazardous Date
wastes

3.

4.
Dat Method of treatment of

hazardous wastes
e

*//>!- To _ oSiaj C.O.II J ycJyeJ fj

5 . Details of transportation of hazardous waste:
Name & address of

consignee of package
ofMode

for transportation" to transportation
site of disposal

DateMode of packing/of
the waste
transportation£ 1

Details of disposal of hazardous waste:6.
Method Persons

involved in
disposal

Date of disposal Concentration of
hazardous

material in the
final waste form

Site of disposal (identify
the location on the

relevant layout drawing
for reference)

of
disposal

Data of environmental surveillance:7.

Analysis of
ground water

Date
of mea-

surement

Analysis
of soil

samples

, Analysis of air
sampling

Analysis of
any other
samples

(give details)
Depth Data Location Depth of Data

of sampling
sampling

Location Location Data
of of ofX. sampling sampling sampling

8. Details of the hazardous wastes reused and recycled:
Total quantity
of hazardous

Details of
hazardous

Date Material
received

Final quantity
of waste

generated

Net reductionin 1
waste generation i

quantity and
percentage

waste generated waste
minimization

activity
Ilk 1^ ) , 'USCLZH^O.

Place: ^A5> R7
oC\ fo\ 1**23

p r .0\ t * T[l 7 gy I9o k3̂ 6- 3?o

VASignature:
Designation ^ *Date:

-V

o'^u-
*4
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56 
FORM -3

[See Rule 9( 1 )]
Format for maintaining records of hazardous waste at the facility

Name and address of the occupier or operator of a facility: UP $5 ^Date of issuance of authorisation and its reference number: ,2^ 22 183 %*)
Description of hazardous waste: Vo t * rL* \̂ \caP .jJPu ^e

Chemical form | Total volume and weight ( in kg.J

I

3.
[ Physical form with description

P\C CCWVLT sno - aar Hy( lp ituJ )'-
Description of storage and treatment of hazardous waste:

I Method of storage of hazardous Date
wastes

55J_7JJJAM CcNtJ^ J cv}t> '

4 .

I Date Method of treatment of
hazardous wastes !

Details of transportation of hazardous waste:
Name & address of

consignee of package

"

of ]of Date
transportation

Mode of packing/of
the waste for
transportation

Mode
transportation**- to
site of disposal/*

Details of disposal of hazardous waste:6.
Persons

involved in
disposal

Site of disposal (identify
the location on the

MethodDate of disposal Concentration of
hazardous

material in the
final waste form

of
relevant layout drawing

for reference)
disposal

.

I

Data of environmental surveillance:7.

Analysis of
ground water

Analysis
of soil

samples

• Analysis of air
sampling

Analysis of
any other
samples

(give details) |
Location Depth of Data

of sampling
sampling

Depth Data LocationLocation Data
of ofoft sampling samplingsamplingI

Detaijs of the hazardous wastes reused and recycled:
| Date Total quantity

of hazardous
waste generated

Details of
hazardous

Material
received

Final quantity
of waste

generated

Net reduction in
waste generation

quantity and
percentage

waste
minimization

activity

Place:

nloi I 2013

fnO \if 8/ y. |

mature:
Designation:Date:

. P. Asbestos Ltd .

ViPage-Uishar.i , Tahsil-Dadri
Disrt. Cautarnbudh Nagar - 203007 U. P
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57 
FORM -3

[See Rule 9(1)]
Format 'for maintaining records of hazardous waste at the facility

Name and address of the occupier or operator of a facility: UP ^
Date of issuance of authorisation and its reference number: o<f ,5* /? £o32

Description of hazardous waste: fahub* $Qu J ) C
I’lnsk- al Idim with description Chemical form pl’otal volume and weight fin kr - )

flC Ccvnebi Shed ClP SJ)ud ) C 2c\c 3*?o •

1 )escription of storage and treatment of hazardous waste:
Method of storage of hazardous Date
wastes

b/*i .70 AfMIcQWagjs\o_hst±Ly*^J

llJ - vcwfiJ
/#3811

3.

4 .
Method of treatment ol

hazardous wastes
1 Date

ft l

Details of transportation of hazardous waste:
Name & address of

consignee of package
ofof Date

for transportation" to transportation
*' site of disposal

ModeMode of packing/of
the waste
transportationc

Details of disposal of hazardous waste:
Method Persons

involved in
disposal

Site of disposal (identify
the location on the

relevant layout drawing
for reference)

Date of disposal Concentration of
hazardous

material in the
final waste form

of
disposal

Data of environmental surveillance:7.
r Analysis of

ground water
Analysis
of soil

samples

Analysis of air
sampling

Date
of mea-

surement

Analysis of
any other
samples

(give details)
Location Depth of Data

of sampling
sampling

Location Depth
of . of

sampling sampling

Data Location Data
ofC sampling1

Details of the hazardous wastes reused and recycled: ,8.
Details ofDate Total quantity

of hazardous
Material
received

Final quantity
of waste

generated

Net reduction in >

waste generation
quantity and
percentage

hazardous
waste

minimization
activity

waste generated
:

13/01 2HM 3?-Q--HIP

Place:

3$ lel 1̂ *23

2.3..Y- .

Signature:
Designation:Date:

M*stosOi" t. Ltd.Ol
7 •/ ‘>7(7,

;

/
'u > ; f : A*
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58 FORM - 3
[See Rule 9( 1 )]

Format for maintaining records of hazardous waste at the facility

Name and address of the occupier or operator of a facility: UP f\s hefi j© 5 / / eJ •
Date ol issuance of authorisation and its reference number: 2c22Description of hazardous waste: o \ hvluA 5? rL^i cf , I) */UJJJC.Ph> Meal form with description | Chemical form [ Total volume and weight ( in kg.) i^)- C_ Ctw-eui- sheet £7 P SZuJjc 232o J2§c |AyDescription of storage and treatment of hazardous waste:

I Method of storage of hazardous Date
wastes

3.

;
; Date Method of treatment of

hazardous wastesVsk\ To 3F j^e-uScJ £ sA
5. Details of transportation of hazardous waste:

Name & address of
consignee of package

Mode of packing/of Mode
the waste for transportation" to
transportation site'of disposal

of ofDate
transportationG

6. Details of disposal of hazardous waste:
Date of disposal Concentration of

hazardous
material in the

final waste form

MethodSite of disposal (identify
the location on the

relevant layout drawing
for reference)

Persons
involved in

disposal
of

disposal

Data of environmental surveillance:7 .

Analysis of
ground water

Date
of mea-

surement

Analysis
of soil

samples

Analysis of air
sampling

Analysis of i
any other
samples

(give details) |
Location Depth of Data

of sampling
sampling

Depth Data LocationLocation Data
of ofofX. | sampling sampling sampling

Details of the hazardous wastes reused and recycled:8.
Details of
hazardous

Material
received

Final quantity
oi- waste

generated

Total quantity
of hazardous

waste generated

Net reduction in
waste generation ;

quantity and
percentage

Date
|

waste
minimization

activity

Am.7o3ih
Place:

êl ) 02 )2023

P1 iQ\ijjn\Zey I3-GX)o - -̂ C
4

Signature:A

DESIGNATION:Date:

G"'v
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59 FORM - 3
[See Rule 9( 1 )]

Formal for maintaining records of hazardous waste at the facility

Name and address of the occupier or operator of a facility: H c^‘Date ot issuance of authorisation and its reference number: cy ^ p
Description of hazard'

Pin sical form with description
*SV<e4

Description of storage and treatment of hazardous waste:
Method of storage of hazardous Date

. . wastes •

olJop. Jo ts%l&7 r* cvVtg-^eJ «,V>-oy <r Vrjî /

I .

3. 7
.

Chemical form Total volume and weight (in kg . ) 1

PGo - 3^o fy
4

Date Method of treatment of
hazardous wastes

& u <t <LCJ % ScJ}p

Details of transportation of hazardous waste:s.
Name & address of

consignee of package
Mode of packing/of
the waste for
transportation

ofMode
transportation" to
siie'of disposal

of Date
transportation

c
-i-

Details of disposal of hazardous waste:6.
Method Persons

involved in
disposal

Date of disposal Concentration of
hazardous

material in the
final waste form

Site of disposal (identify
the location on the

relevant layout drawing.
for reference)

of
disposal

Data of environmental surveillance:7.
Analysis of air

sampling
Analysis of
any other
samples

(give details)

Analysis
of soil

samples

Analysis of
ground water

Date
of mea-

surement

Location Depth of Data
of sampling

sampling

Location DataDataDepthLocation
ofofofX. samplingsampling sampling

8. Details of the hazardous wastes reused and recycled:
[ Date 1 Total quantity

of hazardous
waste generated

Final quantity
of waste

Net reduction in
waste generation

quantity and
percentage

Material
received

Details of
hazardous

generatedwaste
minimization

activity

P I ./K M M;-7CY IP y.tlt /eat* flfJL
Place:
Date: c' ] joa. )2o2^

Signature:
Designate

j

$>aslos
• v \ VV- D D Pr

f r
.Dw' t.
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60 
FORM-3

[See Rule 9( 1 )]
Format for maintaining records of hazardous waste at the facility

ItJ -
Name and address of the occupier or operator of a facility: U P
Date of issuance of authorisation and its reference number: o <f 34 jp ziozz,

Description of hazardous waste:
Chemical form I Total volume and weight (in kg.) I

1 .

3.
Physical form with description

Ce-V-vtuJ SWeei qj P $ LudiC
Description of storage and treatment of hazardous waste:

Method of storage of hazardous Date
wastes

4
Method of treatment of

hazardous wastes
Date

C-a\u-reJ &W
Details of transportation of hazardous waste:5.

ofof Date
transportation

Mode
transportation' to
siteof disposal

Name & address of
consignee of package

Mode of packing/of
the waste for
transportation V”

Details of disposal of hazardous waste:6 .
Method Persons

involved in
disposal

Site of disposal (identify
the location on the

Date of disposal Concentration of
hazardous

material in the
final waste form

of
disposalrelevant layout drawing

for reference)

Data of environmental surveillance:7.

Analysis of
ground water

Analysis
of soil

samples

Analysis of air
sampling

Analysis of
any other
samples

(give details)

Date
of mea-

surement

Depth Data Location Depth of Data
of sampling

sampling

Location Location Data
of of ofX samplingsampling sampling

8. Details of the hazardous wastes reused and recycled:
Date Total quantity

ofhazardous
Details of
hazardous

Material
received

Final quantity
of waste

generated

Net reduction in
waste generation

quantity and
percentage

waste generated waste
minimization

activity

W 7 cLt£f6zJl2iisM^
Place:

\lfc2.)SL023

7 <Y Ittro 'to & 5iLX_
Signature:
Designation:

***??*%&Date:

Xl.

G *v i
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61 
FORM - 3

[See Rule 9( 1 )1
Format for maintaining records of hazardous waste at the facility

Name and address of the occupier or operator of a facility : \JP ltd' &fixity
Date of'

issuance of authorisation and its reference number: <ac) )%28c)
Description of hazardous waste: fahufrA faiirlUL

- 3 tjud) c
Pin sieal form with description | Chemical form | Total volume and weight tin kg j

fle CtWc w *
Description of storage and treatment of hazardous waste:

Method of storage of hazardous Date
wastes

3.

33c - 31o tyerP
4

Method of treatment ot
hazardous wastes

I Date

IP]O3 7P Jlli? Co-Mg-Veci
Details of transportation of hazardous waste:5

ofof Date
for transportation" to transportation

site of disposal

Name & address of
consignee of package

Mode of packing/of
the waste
transportation

Mode

C
Details of disposal of hazardous waste:6 .

Method Persons
involved in

disposal

Date of disposal Site of disposal (identify
the location on the

relevant layout drawing
for reference)

Concentration of
hazardous

material in the
final waste form

of
disposal

Data of environmental surveillance:7.

Analysis
of soil

samples

Analysis of
ground water

Analysis of air
sampling

Analysis of
any other
samples

(give details)

Date
of mea-

surement

r Location Depth of Data
of sampling

sampling

Location Depth Data Location Data
ofof of

X l sampling samplingsampling

Details of the hazardous wastes reused and recycled:8.
Details of
hazardous

Material
received

Final quantity
of waste

generated

Total quantity
of hazardous

waste generated

Net reduction in
waste generation

quantity and
percentage

Date

waste
minimization

activity

Placerfsp
Dale: &\ /03) £033

<53X_

Signature:
Designation:

0 P . Asbestos Ud .

ViPage-Uidi .vr.r . r.hM ' - 'W * n v
Distt. Gauumbudh
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62 
FORM -3

[See Rule 9( 1 )]
Format for maintaining records of hazardous waste at the facility

Name and address of the occupier or operator of a facility: UP f )sb*<'Plc7& IP
Date of issuance of authorisation and its reference number: s* ]>) • 2^2 2 18-38*1

X description of hazardous waste: 7, SluJ^I Pin sical lorin with description | Chemical form | Total volume and weight fin kg . ) j
BTP S/uJ^Description of storage and treatment of hazardous waste:

Method of storage of hazardous Date
wastes

2.

3os 33JT
4.
. Date

RA cfllok CciVJeW q \Q->OJP / y^ J

' Method of treatment ol
hazardous wastes

E J % ZrJbj
Details of transportation of hazardous waste:5.

of |Name & address of
consignee of package

of Date
for transportation** to transportation

sit^of disposal

Mode of packing/of
the waste
transportation

Mode

©

Details of disposal of hazardous waste:
Method Persons

involved in
disposal

Site of disposal (identify
the location on the

relevant layout drawing
for reference)

Date of disposal Concentration of
hazardous

material in the
final waste form

of
disposal

Data of environmental surveillance:7.
Analysis of air

sampling
Analysis of
any other I
samples

(give details )

Analysis of
ground water

Analysis
of soil

samples

Date
of mea-

surement

Location Depth of Data
of sampling

sampling

LocationDepth Data DataLocation
ofofof

sampling[ sampling sampling

Details of the hazardous wastes reused and recycled:8.
Details of
hazardous

Material
received

Final quantity
of waste

generated

Total quantity
of hazardous

waste generated

Net reduction in
waste generation

quantity and
percentage

Date

waste
minimization

activity
<9-2 '/PuPwJ ) i7*.Clingy I<N -0

Signature:
Designation:

Place.:
Date: 103|«2O,23 n p lAd

•Dad » i
> ’, .\ VU 7 U P - •

.1*1 u

1 .
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63 FORM - 3
[See Rule 9( 1 )]

Format for maintaining records of hazardous waste at the facility
Nome and address of the occupier or operator of a facility: uP fa

A'c awvt^ BTP study- *<9 s ~
~

3J<rDesciiption of storage and treatment of hazardous waste:
Method of storage of hazardous Date
wastes

I .
2.

3.

4.
["Dalc Method of treatment of

hazardous wastes
7o / gjktj ; Coxier J <Uo> oy Kg-u5> J % ZcJk _

Details of transportation of hazardous waste:• 5.
Name & address of

consignee of package
Mode of packing/of Mode

for transportation'" to transportation
site of disposal

of Date of
the waste
transportation©

6 . Details of disposal of hazardous waste:
Date of disposal MethodConcentration of

hazardous
material in the

final waste form

Site of disposal (identify
the location on the

relevant layout drawing
for reference)

Persons
involved in

disposal
of

disposal

Data of environmental surveillance:7.

Analysis of air
sampling

Analysis of
any other
samples

(give details )

Analysis
of soil

samples

Analysis of
ground water

Date
of mea-

surement

Location Depth of Data
of sampling

sampling

Location DataDataDepthLocation
ofofof

samplingsampling sampling

8. Details of the hazardous wastes reused and recycled:
Date Total quantity

of hazardous
waste generated

Net reduction in
waste generation j

quantity and
percentage

Final quantity
of waste

generated

MaterialDetails of
hazardous

waste
minimization

activity

received

8*210 Kv

Signature: /
Resignation

Place:

Rate: UA \
\ * .v

. QisU -
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rtT_

/ r- i V FORM 10
* * \^Tr . (SM rule 19 (1)1 C C C 0 7 '

MANIFEST FOR HAZARDOUS AND OTHER WASTE S.No.! 0 D 3 6 /

i*

Copy for the sender

0. P-
.703007 Ur

1 Occupier's Name & Mailing Address
? (including Phone No. and email)

^ 2 Senders Authorization h|o.

V;
Vit'^c-Bishara

nhn4̂ x.* -i c*r» r>
3 ‘ Manifest Document No. ;

£/A/rS/rothfr f / ( /&i-L /> 7- 7̂4 Transporter’s Name & Address
(including Phene No. and email)

- k- • L . •

>

} •- T,-"*
(Truck / Tanker / Special Vehicle)5 Type pf Vehicle • * * *- «* -

6 Transporters Registration

^jL- *(I) BHARAT OIL COMPANY (iSfcSF
E-18, Site-IV, Sahibabad Indu^TSg^Ghaziabad, UP-201010 Te!.:
e-mail:sales@bharatoil.com

&7r 2T7 Vehicle Registration No.

8 Receivers Name & Mailing Address
(including Phone Me. and email) .

2? ',* '

e (If) BHARAT OIL & WASTE MANAGEMENT LTD.
Mauza Muldrnpur;Roorkee-Lakshar Road,
Roorkeo -247664 UK.Tel.:08874207664

: . - e-maD:sa!es@bhafatoil.com '» : '

(III) BHARAT OIL & WASTE MAfCigHS&gjgF -
^-"Pt5f3f672. Sikandra Read,NH-2,KutLW’..CJ’.

Tehsil Akbarpur, Kanpur Dahat,UP, Tel.- 0512-2285296
e-mail.sales@bharatoil.ccm

9 Receivers Authorization No. '

• , - (I) 148 /UPPCB/Ghaziaba(J(UPPCER0yHWMi'GHAZlA8AD/2C18 Validuplo:03/35/2023

00 UEPPCE/HO/Con-B-84/2018/548 Valid uptcc 31/03/2023. (iii)Ua3/UPPCE/Kinpur0eh*t(UPPCBR0yHWU/KANPUR KHAJ/201J Vailupto:3W42023

- '.'".l-V1 -10 NAfeste Description
I7t

11 Total Quantity.-

No. of Containers

v . '

‘7 C7: •

. Nos.

(Sojjd/Semi-Solid/Sludge/Oily/Tarry/Slurry/Liquid)12 Physical Form'

13 Special Handling Instructions & Additional
Information

Do not throw Dnjms from track. In case of leakage/
..seapage, use Washing soap at point of leak to stop-its
leakage.

f-.: "" /' . •

i. Signature\ /
r _ \ U. P. AsI)BEf08 L t d S-; i ,7y
Vfl'ajjc-Bfcbara,"Tah'ji A/ k

^ti.lGauusjh^mUi '.viaar' ityrfi if'
15 Transpod^̂ npw|ejgcmp

ty^Narfli& Stamp ^ fl# /Signature :

14 SENDER’S CERTIFICA I hereby..declare that the cfiptenls of ihe consignment are fully aid accurately
described above by proper ^feeing name and are categorised pecked,mated,
and labeled, and are in all r^Spe^ls in proper condtion for transport by roadr \ •

. typed Name & Stamp r

' Month Day Year

B k! l ~k k- i- h~T
fbfReceipt of- Vfoste Day *.VMonth Year

OL rr^s-31- b ia
;fe: .* '

•••

1 M o n t h Day Year .

v >W* v ' *
1'

• r.Lf«*...• w'.v -

. • v 1
•I

. . i-/ : •
‘

i
:

• > \ j -:\ .-; r - 7 :

is

, ‘S’-.. -
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... • • • ' )
' ' i ' '•*.

Copy forth* $406#

n.Ho.t 65528 __
FORMdO

MAMIFEOT FOR IIAaTnDOUD Aim OTHER WASTE
. D.P.hfaaht ltd.1' bcolphr* N«frw ft Mailing Address !

(including Phone Wo, end email)

7 tender's Authorization No,

i£«lr ZSjBl4 Monifost Document No. CjxcfhuA/L..j —,
4 Ironsporter's Name A Address
'•(including Phon4 No. ond email) ,

/ j/
/ 1/< -fr (Truck / Tanker / Special Vehicle)^' 7 |r>6 Typo of Vehicle

, 1 '
6 Trnnepuftcr'e Registration * ' t ; jyjyy <

[ '..fjfi' r f.
(I) BHARAT OIL COMPANY*#® \

E'le, Grta-IV, Gehibebed fndu*£^T
Ghezrabad, UP-201010 Tef.:0
cKnaibMlet^bha/afoil.cofn

(III) BHAfiAT OIL & WASTE MANAGEMENT LTD.
^—tfSt # &72, Glkartdra Road,NH-2, KwnbW Vitega,

TchftilAkbarpur, Kanpur Dohat, UP, Tel ;0512'22S5263
Fwriail:&ate*®bharatoi'l,com

17 Vehicle Registration No,
J0 Receiver's (lomo & Mailing Address

(Including Phono No, and omall)-

(II) BHARAT OIL & WASTE MANAGEMENT LTD,
M&u/a MukJrnpur,Roorkae-Lakshar Road, ,
Roorkae - 247CC4 UK,Ted,:08874207664
a-rnaiUeto&^bharatofl.cGrn

fl

(I) l YiS4Kptewuxn0 Receiver's Authorization No, I
tmirnu v»fe)(II) UEPPCB/HO/Ccn-C-M/2012/54? Validupl# 31/03/2023

it \\'' y y< -V ^ ^ t

^or MT

r
10 Waste Descriptionf •' /
11 Total Quantity

No, of Container : A

(8onj(/oemi'Solid/Sludge/Oih//Tarry/Slurry/Liquid)12 Physical Form
•TO Special Handling Instructions & Additional

, Information
Do not thro// Drums from truck.Incase of leakage/
eeapage,use Washing soap atpoint of teak to stopIts
leakage.

Ihereby declare that the ccntenti cf the coruignmcnt are My and actuate!y
deaolteJ ato/eby proper shipping name and are cate^rtsed packed,tnaked,
and fet/Mand are In all respecU In proper ccndKon for transpon by read
-

14 SENDER'S CERTIFICATE%
fTyped Name 6 Stamp: 8igna(urQ/:

(I. P. Asbocfns Ltd;, ^, VJ?,i{{C.hfifiar», J-al/jlhnudvl V/ '/V
:

/ . / Month Day Year
i4 lo iv l ir - J k 13 ir. * Month , Day ' Year '1& Trantporterfe:no//tyg^ppnt of Receipt of Waste

Typed llamtfcfifcmp‘M * ' Slgnatur; J

7 lc k~ IIIr, b- lo Is l~ -̂'• t
''; V

/
16 Rocdlvofj|a«f»cdof- otherW ûr X ,

Hazardous jpnd

SE
1 ' j

•' / . v .Month
,

Pay Year '
,Typed44#fio 6 Star £ IV l/ 'v bo

il> * K ? + • ,/ X ',

v^4;r„,
Aa2

t ~uJ
'Ul -

r

«!>
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I I

Cop/ for the sender. .M % *r^;: Anri
FORM, 10 ^

• (See rule 10 (1)]
MANIFEST FOR HA7ARDOUS AND OTHER WASTE 65532 '- S.No.:

*• .*" *A ; r1 Occupier’s Name & Mailing Address
(including Phone No. and email)

(J. P. AsI)83fo3 .Ltd.
VJMjye- Bisliara. Tahuj-Dadtl ir

*# • —f

Olil
i* 1/2 ,Sender's AuthorizationNo.,

3 Manifest Document No. 3V-y» \* / , //
W r,.r.4 Transporter's Name & Address

(including Phone'No. and email) - >*I '

i " (Truck / Tanker / Special Vehide)5 Type of Vehicle '1J
i 6 Transporter's Registration • %

^cogml57 Vehicle Registration No.
8 Receiver's Name & Mailing Address

(including Phone No. and email)
(I)

E-18, Site-IV, Sahibabad IndustriafA^IGhaziabad, UP-201010 Tel.: 012CWTa*j
e-mail:sales@bharatoil.com ,

r
. .

it ) BHARAT OIL & WASTE MANAGEMENT LTD. (III^GHARAT OIL & WASTE MANAGEMENT LTD.
Mauza Mukimpur,Roorkee-Lakshar Road, / .*̂ ^J!>M#-672, Sikandra Road,NH-2,Kumbhi Village, '
Roorkee - 247664 UK.Tel.:08874207664 , Tehsil Akbarpur. Kanpur Dehat, UP.Tel : 0512-2285296

' e-mail:sales@bharatoil.com .{.

(II)

e-mail:sa,es@bharatoil.com
- (I) 1486/UPFCB/GhizJabad(UFFCBRO)/HWM/GHAZABAD/2013 Valid upto:03/05/2023

9 Receiver’s Authorization No.
•:

(lii ĵmUFPCB/toptjrOehi^UPPCBROj/HWU/KAKPl'R DEHAT/2318 Valid upto:30/04/2023

SoMZ:..teQ .̂........rn‘orMT' ;
Nos.

(ii) UEPPCS/HO/Con-B-84/201£/545 Validupto:31/03/2023

10 Waste Description

.11 Total Quantity
No. of Containers-

: . ; , .

(Sblid/Semf-Solid/Sludge/Oily/Tarry/Sluny/Liquid) ‘
12 Physical Form

13 Special Handling Instruaions & Additional
Information

Do not throw Drums from truck. In case of leakage/
seapage,use Washing soap at point of leak to stop its
leakage.

s
' c'.

I t 5I hereby declare that the contents of the consignment are fully and accurately
described above by proper shipping name and are categorised packed, marked,
and labeled, and are in all respects in proper condition for transoort by road

14 SENDER'S CERTIFICATE'

Signature;'Typed Name & Stamp: j
0. P. Asbeslns/Ltd.

- Tah/i //;i • •lr
1 Month Day iYear

, l -Dadri
•Jt.. f?ajiMnjt>ud]£ .V'a^aiv203007
15 Transporter AckxiowlecfgetTtent ofReceipt of Waste

O l i d '/ i l l lUO >171:-.
, ' f MoKfh Day Vear

l^p f If i)- AFZ
V .
?

Typed Name & Stamp:' ^
Ŝignature : •r

->.• ’ ;
' X. • " •; * •

!

16 ReceiveriaSertificato
other Wgffie fa
TypedfJame & Stamm

irdousand -•- A

MonlhyMm,,. Day Year ,
V <d-g11 I V 7l _sr;r2~-

jj
• - . ,

- V V, V-.y >~ v ;
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.A

. .
Copy for SPCBFORM 10

[See rule 19 (1)]
MANIFEST FOR HAZARDOUS AND OTHER WASTE 6$»*3S.No.:

U. P. Asbssfos Ltd.
1 Occupier's Name & Mailing Address

(including Phone No. and email) Vil* .Uc- Biiha.-a , Tahsii - Dadrl
irr >....̂ ; ; rr -, r :\<M f ) \' -Q.« > ,

2 Sendees Authorization No.

r>/i/ e TgTIZs^L3 Manifest Document No.

4 Transporter’s Name & Address
(including Phone No. and email)

(Truck / Tanker / Special Vehicle)5 Type of Vehicle
6 Transporter's Registration

I )PJ.2AT' 963V7 Vehicle Registration No.

Wm(I) BHARAT OIL COMPANY (I)
E-18, Site-IV. Sahibabad Industry

_ Ghaziabad, UP-201010 Tel.: 01
e-mail:sales@bharatoil.com

Receiver's Narne & Mailing Addressv (including Phone No. and email)

(imBHARAT OIL & WASTE MANAtSg^''" Plot # 672. Sikandra Road. NH-2. Kurr&*&
(II) BHARAT OIL & WASTE MANAGEMENT LTD.

Mauza Mukimpur, Roorkee-Lakshar Road,
Roorkee - 247664 UK. Tel. :08874207664
e-mail:sales@bharatoil.com

TehsilAkbarpur, Kanpur Dehat, UP, Tel : 0512-2285296
e-mail:sales@bharatoil.com .•

(I) 1486AJPPCB/Ghaziabad(UPPCBRO)/HWMyGKAZIABAD/2G18 VaM L-ptc:03.05.70239 Receiver's Authorisation No.
(ii) UEPPCB/HO/Con-B-84/2018/548 Valid upto:31/03/2023 (iii)1403/UPPCB/KanpurOehal(UPPCBRO)/HWM/XANPUR DEHAT/2013 VaSd upto:30.OV2C23

10 Waste Description
OXxro11 Total Quantity

No. of Containers m1 or MT
Nos.

(Soli«ySemi-Solid/Sludge/Oily/Tarry/SlurTy/Liquid)12 Physical Form

J f 3 Special Handling Instructions & Additional
^ Information

Do not throw Drams from track. In case of leakage/seapage, use Washing soap at point of leak to stop itsleakage.

I hereby dedare that the contents of the consignment are fuBy and accurate^described aboveby proper shipping name and are categorised packed, marked,and labeled, and are in all respects in proper condition lor transport by read

14 SENDER'S CERTIFICATE /7
Typed Name & Stamp : Signature/

li . P. Asbestos Ltd. Month Day Year•'.'O'Bish T’. rahsisDadri . //> > iiH.imbn.-rh V.n-z,r - 213007 lJ p? 0 ? ET5 Q- o 2. 02. I

15 Transporter Acknowledgement of Receipt of Waste Month Day Year
0 I? I 19- 2.I 2L

Typed Name & Stamp : Signature :

16 Receiver's Certificate/orReceipl-WH
other Waste pT
Typed Name & Stamp-,i ?l '^"'Sfgpajuig :

sazardous and
„ Month Day Year

I |9- j 2lo| 2.|-2.i”*

i

.f \

•f -
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>
l

l>

V—
Copy for SPCBFORM 10

[See rule 19 (1)J
MANIFEST FOR HAZARDOUS AND OTHER WASTE S.No.: 6 5 5 4 7

1 Occupier's Name & Mailing Address
(including Phone No. and email)

* . *, Tv

-J. P. Asfcs’as Ltd.
Vil'.ige-Bislinm, fall >i • - ‘ • i

liuU'J il n.s. - '2 Sender's Authorization No. TTrTTrruTTT

TVtiPt3 Manifest Document No. yr (

4 Transporter's Name & Address
(including Phone No. and email) QOUDML

5 Type of Vehicle (Truck /Tanker / Special VehiargicT"

!
6 Transporter's Registration wUM87EW5S.17 Vehicle Registration No.
P Receiver's Name & Mailing Address

(including Phone No. and email)

'

(f) ' BHARAT OIL COMPANY (I) *«§§$
E-18, Site-IV, Sahibabad lndustriaTv<3)jgj^Ghaziabad, UP-201010 Tel.: 0120-4167924.
e-mail:sales@bharatoil.com

(IIOgHARAT OIL & WASTE MANAGEMENT LTD.
''"’ Plot # 672, Sikandra Road, NH-2, Kumbhi Village,

Tehsil Akbarpur, Kanpur Dehat, UP. Tel : 0512-2285296
e-mail:sales@bharatoil.com

(II) BHARAT OIL & WASTE MANAGEMENT LTD.
Mauza Mukimpur, Roorkee-Lakshar Road,
Roorkee - 247664 UK, Tel. :08874207664
e-mail:sales@bharatoil.com

9 Receiver's Authorization No,. (I) 1486/UPPC3/Ghaziabad(UPPCBRO)/HWM/6HAZIABAD/2018 Valid upto: 03/05/2023

(iii)1403/UPPCB/KanpurDehat(UPPCBROyHWM/KANPUR DEHAT/2018 Valid upto:30/04/2023(ii) UEPPCB/HO/Con-B-84/2018/548 Valid upto: 31/03/2023

10 Waste Description

WBP.. JS^r.11 Total Quantity
No. of Containers

.m1or MT
Nos.

(Solid/Semi-Solid/Sludge/Oily/Tarry/Slurry/Liquid)12 Physical Form

Do not throw Drums from truck. In case of leakage/
seapage, use Washing soap at point of leak to stop its
leakage.

3 Special Handling Instructions & Additional
. ^ Information

I hereby declare that (he contents of (he consignment are fully and accurately
described above by proper shipping name and are categorised packed, marked,
and labeled, and are in all respects in proper condition for transport by road

14 SENDER'S CERTIFICATE
Signature :Typed Name & Stamp : V.U. P. Asbestos Ltd.

Month Day Year
.ViF.itfC-Diihar.* , Tsyhsil-.OacW

*">!* tt : f?;inumivj«ih vaz;ir • j.' - iOn ? \'J< Mr rjl O !«/ !?0 A
15 Transporter Acknowledgement of Receipt of Waste Month Day Year

o? 3 s ^ o oT[?Signature :Typed Name & Stamp :

16 Receiver's Certificate/foPKec«)f)t>j(
other Waste (. ; / - V

v •Hazardous and
YearMonth Day

o ? a cr g o *Typed Name & Stdqip :' ’

S*
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69 ~ / . MANIFEST FOR HAZARDOUS »̂D OTHER WA$« vJi . , y
OccupietVName & Mailing Address . .V v: 0. F. fl8® ,!?Ls“adiV• (inc!udiW^>hone No. and email) "

. ' * V ' ViPoKe-Uishara, ' 201007 Wt ;— / I ’ B l u r ninir *̂ ^"VVX.aL"— '

/T
. f .-.

.-> < 1l*:.
.Iv .Sender^̂ thortzaUon No.2

. V » r •Document No.
A^waflspoirte^s Name & Address

(including Phone No. and email) ; V
: >•-r'.V

. (Truck / Tanker / Special Vehicle)
' AjajjTTTVT4T

5 ' Type of.Vehicle. ' .v > '

6 Transporter's Registration / • •

7 Vehicle Registration No, ‘

%Wm(I) BHARAT OIL COMPAN.Y (l*SE-18, Site-IV, Sahibabad Indus#*Ghaziabad, UP-201010 Tel.: 01i£
e^nail;sales@bharatoil.com 'TyZgft

8 Receiver's Name & Mailing Address .
(including Phone No. and emajl) :

T* —v,-Vt »» —/

*(ltfj BHARAT OIL.& WASTE MANAGl?£*!$?>CrD;

e-mail:sales@bharafoil.cpm

’ (II) BHARAT OljL*& WASTE MANAGEMENT LTD.
Mauia Mukipipur, Roorkee-Lakshar Road,
Roorkee - 247664 UK, Tel. :08874207664
e-mail:sates@bharatoil.

m
com

i?. (I) 148 AJPPCB/Ghazlabad(UPPCBROVlftjM/GHAZlABAO/2018 Valjd upto: 03/05/2023

PUifDEHAT/2018 ViCd upla:30W/2023

9 Receiver’s Authorization No"

*, ;(ii) UEPPCB/HO/Con-B-84/2018/548 Valid upto:31/03/2023 (iii)1«3A^fli^Hj3
j
~~k

•
, :k

ip.Vteste,Description,5,
'

t- - ^ ' - ‘ V-' Sr' MT

7

41- Total Quantity
.

'No. of Containers !>' i
T.V -

.
V:|£|l,.Ir:Nos.

$12 Physical Form ’ . • (Solid/Semi-Soiid/Sludge/Oily/Tarry/Slqrry/Liquid) '
13 Special Handling Instructions & Additional '

Information - £ '* • '
Do not throw Drums from truck. In case of leakage/ •jjPJBP. 'AfaShirI9 SOap alP°intof ,eak t0 stop its

\\ * *

*14 SENDER'S CERTIFICATE . , - A ,
Typed Name & Stanip : . sSjnatur^sr . /D. P. flskns Lf .. f l MV,,,a?c-.B*sbara ;'Tabui.Dad!l [fits'*f/iitr. Gauumbudfci Na*&r'-YQ30fJ7 fms *'' K"

jgap -̂igsa0
ly

&r;• Day;Month
"FFF

T' Year-1
*1 •-

1\ ^15 Transporter Acknowledgement of Receipt of Waste. Month YearTyped Name & Stamp: - -jf -Sigpdture : ri~ IF J .*V.
" « A

Year hi •

16 Receiver1s/^tificate fjothef < J *~ irdous and/ »

ill • Month ,TypedJHame & Stan * & rture ;

:
I

*i
;«a( •JTv

'J
•

^

y
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70 
ft

- Copy for SPCBFORM 10
[See rule 19 (1)1

MANIFEST FOR HAZARDOUS AND OTHER WASTE S.No.:
U ' P.

68827
1 Occupier's Name & Mailing Address

(including Phone No. and email)

2 Sender's Authorization No.

NR 019 Wo *3 Manifest Document No.
4 Transporter's Name & Address

(including Phone No. and email) gouorn l_

(JcuekT Tanker / Special Vehicle)5 Type of Vehicle
6 Transporter's Registration

OPMJEQ l±37 Vehicle Registration No. fv

(I) BHARAT OIL COMPANY (I) RE&X/k
E-18, Site-IV, Sahibabad Industrial
Ghaziabad. UP-201010 Tel.: 0120-4167/^e-mail:sa!es@bharatoil.com

8 Receiver's Name & Mailing Address
(including Phone No. and email)

CuKJII201D12QQ7PLC160944
JIÛ BHARAT OIL & WASTE MANAGEMENT LTD.

Plot # 672, Sikandra Road. NH-2, KurnbhiVillage,

Tehsil Akbarpur, Kanpur Dehat. UP, Tel : 0512-2285296
e-mail:sales@bharatcil.com

(II) BHARAT OSL & WASTE MANAGEMENT LTD.
Mauza Mukimpur, Roorkee-Lakshar Road,
Roorkee - 247664 UK, Tel. :08874207664

fc-tnail:sales@bharatoil.comc.
(I) 1486AJPPCE/Ghaziabad(UPPCBRO)/HWM/GHAZIA5AD/2019 Valid upto: 03/05/2023

9 Receiver's Authorization No.
4Jli)tWiWPCB/KanpcrtHat(UPPCBR0)MWM/KA.NPUR DEHAT/2018 Valid upto:30.D4/2023

fijC tSh <s>edr
f~gr&Pnr£&r:

ZJ5EBBL ^
(ii) UEPPCE/HO/Con-B-84/2018/548 Valid upto:31/03/2023

10 Waste Description

*•; .cial Quantity
No. of Containers

..m* or MT

. Nos.

iSellflfeemi-Soiid/Sludge/Oily/Tarry/Slurry/Liquid)12 Physical Form
Do not throw Drums from truck. In case of leakage/
seapage, use Washing soap at point of leak to stop its
leakage.

13 Special Handling Instructions & Additional
Information

n I hereby declare that the contents of the consignment are fully and accurately
described above by proper shipping name and are categorised packed, marked,
and labeled, and are in all respects in proper condition for transport by road

14 SENDER'S CERTIFICATE(
Signature :Typed Name & Stamp :

0. P. AsBesfos Ltd. Month Day YearVil'age^Bishara, rxrhsiUDa'd
Distt. Gautambudh rm 2. 2.agar,-203007 U.K Of O ^3L

15 Transporter Acknowledgement of Receipt of Waste Month Day Year

inO- O. 2- O 2, 2Signature|, Typed Name & Stamp :

16 Receiver’s Certificate for Recei
other Waste Month Day Year

\ (glgnatunS -'/-. / %~2- 2- 4- 2- O 2- 2.Typed Name & Stamp :

X7N, X ar j fl £> t
printed on each Invoice to 0et proper credit against the specific Invoice.

SjctrOntlijiVto-jriiUiVLYfcTlTiUTpecifit'invofce Ple‘a3e useVnetank A/c Manish Kumar sgn«j. D«li 2022 12 JO 10 4022

Accountant roaiuiM. O lNWrCcivru»R>UQ7rIPUA—Sai££@bharatoil mrp c*«i».» e «̂ey

Gencrrc-fed from Waste Tracking & Manaoemem Svsfem (WTsfnf www hharatnii
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}

FORM 10
[See rule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE S.No.i

VI ft InP bM * "363

,

LTp,1 Occupier’s Name & Mailing Address
(including Phone No. and email)

l—*
2 Sender's Authorization No.
3 Manifest Document No.

4 Transporter’s Name & Address
(including Phone No. and email)

i
JJrac1C7 Tanker / Special Vehicle)5 Type of Vehicle

6 Transporter’s Registration

(J P 3jgToli±7 Vehicle Registration No.
(I) BHARAT OIL COMPANY (I) REGI

E-,18, Site-IV, Sahibabad Industrial Art^Ghaziabad, UP-201010 Tel.: 0120-416*Sd
e-mail:sales@bharatoil.com vj

JH8 Receiver's Name & Mailing Address
(including Phone No. and email) .

CfTRIJ1201DL2007PLC1609^
(IID-BHARAT OIL & WASTE MANAGEMErnC?5aK>

Plot # 672, Sikandra Road, NH-2, Kumbhi Village,
Tehsil Akbarpur, Kanpur Dehat, UP, Tel : 0512-2285296
e-mail:sales@bharatoil.com

(II) BHARAT OIL & WASTE MANAGEMENT LTD.
Mauza Mukimpur, Roorkee-Lakshar Road,
Roorkee - 247664 UK, Tel. :08874207664
e-mai';salfts@bharatoil.com

(I)1436/UPPCB/Ghazlibad(UPPCBRO)/HWM/GHAZIABAO/2018 Valid upto: 03/05/20239 Receiver's Autnorization No.
-•fflTfl403/UPPCB/KanpurDehat(UPPCBRO)/HWM/KANPUR DEHAT/2018 Valid upto:30/M/2023(ii) UEPPCB/HC/Con-B-84/2018/548 Valid upto:31/03/2023

£LTV10 Waste Description

48.8.0^.
11 Total Quantity

No. of Containers ,m’or MT
Nos.

(Solid/Semi-Solid/Sludge/Oily/Tarry/Slurry/Liquid)12 Physical Form

Do not throw Drums from truck. In case of leakage/
seapage. use Washing soap at point of leak to stop its
leakage.

13 Special Handling Instructions & Additional
Information

I hereby declare that the contents of the consignment are fully and accurately
described above by proper shipping name and are categorised packed, marked,and labeled, and are in all respects 'm proper condition for transport by road

14 SENDER'S CERTIFICATE

^ Typed Name & Stamp : Signature :1

D. P. Asbestos ltd.
Month DayVil'age-Bishara'i’ahsi - 'adtkVA"

Wstt. Gautambudh agar- 2>

Year

Y a. 2-0'

15 Transporter Acknowledgement of Receipt of Waste Month Day Year
YL iiTyped Name & Stamp : 51: 8.-y

16 Receiver's Certificate for R<
other Waste Month Day Year

A | x|i-[ MlTyped Name & Stamp :
i

A. Bill/ Invoice is final, if no dispute notified in writing with ln
~

7 daysoMnvolce
* '

5. This bank account number Is ONLY for this specific Invoice Please use the bank A/cprinted on each Invoice to get proper credit against the specific Invoice Manlsh Kumar
Accountant
sales@bharatnil mm

DighUy Stgrvd By-Mantoh Kumw
Data:2022-1200 1640.22
P.4806.182.174
O;QlHYcf 4«WVOCHHNm20*Vb2»—Cfrcn h*r* to E-r*nfy

204
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' —1

POfW 10 Copy for BPCB

MANIPflOT POU IlAZARDOUO ANti OTHER WAQTE B.No.t^701 S\

%
I Ucouplor'B Nnmn A Mnlltnp AddrooB

(Including Phono No, mid nmnll)
/!V

2 HondoPn Aulhorlxntlon No,

3 Mmilfml Dooumonl No,

—'

Mi
4 1rnnopoilnr'ii Nnmo A Addrono

(Including Phono No, nnd omnll) >P m4 i, '

AWW4y&(Truck / Tonkor / Spoclal Vehicle)n Typo of Vehicle
0 Transporter'* Roplnlrntlon

(I) BHARAT OIL COMPANY (l) REGD,

7 Vehicle Rnglntrntlon No.
It0 Rocolvor'n Nnmo A Moiling Addrooo

(Including Phono No. nnd omnll) E-10, Rlto-IV, Snhlbflbfld Industrial Area,
Ghozlobod, UP-201010 Tol,: 0120-4167024,
o-moll:ooloo@bharotoll,com

dll) BHtf&AT OIL & WASTE MANAGEMENT LTD.
L-̂ PIot I I 072, Glkandre Road, NH-2, Kumbhl Village,

' Toholl Akborpur, Kanpur Dohat, UP, Tol ; 0512-2235296
o-rnoll:oolo6@bharatoll,com

(II) BHARAT OIL A WASTE MANAGEMENT LTD.
Mouzo Muklmpur, Roorkoo-Lokshar Road,
Roorkoo 247004 UK, Telr:00074207004
o-mnll:nolon©bhnrnloll,com

(I) 14flfl/UPPCB/Ghazlabid(llPPCBRO)/HWM/GHAZIABAD/2018 Vall<(upto:03/05/20230 Recolvor’s Authorization No,

(II) UEPPCD/IIO/Con-O-84/2018/548 Valid upto: 31/03/2023 (HI)1403AJPPCB/KinpurD«liil(UPPCBROyHWM/KANPtJR DEHAT/2018 Valid upto:30/04/2023

10 Wasto Description

11 Totol QuontK/
No. of Contalnoro

,m‘or MT
Nos.

(Splkf/Soml-Solld/Sludge/Olly/Tarry/Slurry/Llquid)12 Physical Form
Do not throw Drums from truck. In caso of leakage/
soapago, use Washing soap at point of leak to stop Its
leakage.

13 Special Handling Instructions A Additional
Information %

I horoby doclaro lhal tho contents of the consignment ere fully and accurately
dosalbod obovo by proper shipping name and are categorised packod, marked,
and labeled, and are In all rospocls In proper condition for transport by road

14 SENDER'S CERTIFICATE
Signaturei / jTyped Namo A Stamp :

n. p. Asbestoe Lt4.
d|

, ,.,.r i ' Hl.lt O.
Month Day Year

\ 3 •Z3S 0-1Coi ',i
15 Transporter Acknowlodgomont of Receipt of Waste Month Day Year

2>Typod Namo A Stamp : Signature : Lm a® > 2.
10 Rccoivor'e

other vyhslo 7r\
or Rocolpt of Hazardous and

Month Day Year
TypodfN){mo A Stomp* Slgmrtyro :

>

ik

i

r

• ' A-' (4 4
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m A 'ff '*1

• •

3
. ,

:. *fi FORM 10
[See rule 19 (1)]

MANIFEST FOR HAZARDOUS AND OTHER WASTE S.No.;
UT' w: ~

Copy for SPCBr4'

71660
1 Occupier's Name & Mailing Address

(including Phone No. and email) k
2 Sender’s Authorization No. . •

WlWl̂ T Ŝ^3 Manifest Document No
4 Transporter's Name & Address

(including Phone No. and email) par(jTruck/Janker / Special Vehicle) ijp5 Type of Vehicle '

. . 'il' -
6 Transporter’s Registration

U T l i r n j-a c7 Vehicle Registration No.
8 Receiver's Name & Mailing Address

(including Phone No. and email)
' r : “ : :201DL2007PLC160944 '

,ts

(I) BHARAT OIL COMPANY (I) REGD.
E-18, Slte-IV, Sahibabad Industrial Area,
Ghazlabad, UP-201010 Tel.: 0120-4167924,
e-mall:sales@bharatoil.com

(Ill) BHARAT OIL & WASTE MANAGEMENT LTD.
v—-'Rot # 672, Sikandra Road, NH-2, Kumbhi Village,

, Tehsil Akbarpur, Kanpur Dehat, UP, Tel : 0512-2285296
e-mai!:sales@bharatoil.com

(II) BHARAT OIL & WASTE MANAGEMENT LTD.
Mauza Mukimpur, Roorkee-Lakshar Road,
Roorkee - 247664 UK, Tel. :08874207664
e-mail:sales@bharatoil.com

(I) 1486AJPPCB/Ghazlabad(UPPCBRO)/HWM/GHAZIABAP/2018 Valid upto: 03/0320239 Receiver's Authorization No.
titt)H03/UPPCB/KanpurDehat(UPPCBROyHWfi1/KANPUR DEHAT/2013 Valid upto:30/04/2023

U%dA

(ii) UEPPCB/HO/Con-B-84/2018/548 Valid upto:31/03/2023

10 Waste Description

\ Nos.^̂ oL/fY'
11 Total Quantity

No. of Containers
•v.

(Solid/Semi-Solid/Sludge/Oily/Tarry/Slurry/Liquid)12 Physical Form

^ 13 Special Handling Instructions & Additional
Information

Do not throw Drums from truck.Incase of leakage/
seapage, use Washing soap at point of leak to stop its
leakage.

I hereby declare that'the contents of the consignment are fully and accurately
described above by proper shipping name and are categorised packed, marked,
and labeled, and are in all respects In proper condition for transport by road

14 SENDER’S CERTIFICATE
Typed Name & Stamp :

<Tf] iCVrr7 -^-y* . rpxt^tfcw!Ti*^Kmtg
•p)7 sojseqsY (I '0

Signaturey

Month YearDay
r•4

?o 4- &O 3
15 Transporter Acknowledgement of Receipt of Waste YearMonth Day

3<D Z 2, o<3 4Signature :Typed Name & Stamp :

Typed Name & Stamp : ,
16 Receiver's Certificate for Rec

other Waste
and

YearMonth Day

£> \ 3. \ D \ S~ -̂ - 0 ^- 3

r>
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12/24/22, 3:37 PM Registration Form

about:blank 1/6

Form 8 (B)
[See rule 14(1)]

APPLICATION FOR RENEWAL OF NO-OBJECTION CERTIFICATE FOR SINKING OF WELL FOR ANY
COMMERCIAL OR INDUSTRIAL OR INFRASTRUCTURAL OR BULK USER IN NOTIFIED AND NON-NOTIFIED

AREA
अनापत्ति प्रमाण पत्र के  नवीनीकरण का आवेदन पत्र

[UIS 10(1) or 11(1) of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]
[उत्तर प्रदेश भूगर्भ जल प्रबंधन और विनियमन अधिनियम, 2019 का युआईएस 10 (1) या 11 (1)]

Applicant's Details
आवेदक का विवरण

Type of Applicant
आवेदक का प्रकार

Behalf of Firm/Company Application Number
आवेदन संख्या

GTBN1222RIN0421

Application Date
आवेदन तिथि

24/12/2022

Name of the Applicant
आवेदक का नाम

SANDEEP  GARG

Mobile No.
मोबाइल नंबर

9837024433 Email ID.
ईमेल आईडी

smsncontinental@hotmail.com

Date of Birth
जन्मतिथि

02/01/1967 Gender
लिंग

Male

Nationality
राष्ट्री यता

Indian ID as Address Proof
निवास प्रमाण हेतु आईडी

Aadhaar Card

Aadhaar Card Number 8891-8896-2051 Uploaded Aadhaar Card
अपलोड किया गया आधार कार्ड

Download

House No./Flat No./Building No.
मकान सं0/फ़्लैट सं0/भवन सं0

116B, CHAPAL STREET, MEERUT CANTT,
MEERUT, CANTT, UTTAR PRADESH-250001

Locality/Village
मुहल्ला/गाँव

City/Town/Post Office
नगर/कस्बा/पोस्ट ऑफिस

GAUTAM BUDH NAGAR State
राज्य

Uttar Pradesh

74 GROUND WATER DEPARTMENT
(Namami Gange & Rural Water Supply Department)
Ministry of JaL Shakti
Government of Uttar Pradesh

207

http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEpmgCgNrDzbxED0P/jvV6wf1hKoNbhSqTiUAFYPc9XOnlEltls8pBry


12/24/22, 3:37 PM Registration Form

about:blank 2/6

District
जनपद

GAUTAM BUDH NAGAR Pin Code
पिन कोड

250001

Designation
पद

Authorized Signatory Company Name
कं पनी का नाम

U.P. ASBESTOS LIMITED

Company Address
कं पनी का पता

VILLAGE-BISHADA, NTPC ROAD DADRI ,
GAUTAM BUDH NAG

Authorization Letter
प्राधिकार पत्र

Download

Details of Existing Well
विद्यमान कू प का विवरण

District
जनपद

Gautam Buddh Nagar Block
ब्लॉक

DADRI

Plot No./Khasra No.
प्लॉट संख्या/खसरा संख्या

VILLAGE-BISHADA, NTPC ROAD DADRI Municipality/Municipal Corporation
नगर पालिक/नगर निगम

No

Ward No./Holding No.
वॉर्ड संख्या/होल्डिंग संख्या

GAUTAM BUDH NAGAR UTTAR PRADESH Uploaded Land Details
अपलोड किया गया भूमि का विवरण

Download

Uploaded Google / Toposheet Map
अपलोड किया गया कू प का गूगल / टोपोशीट मैप

Download

Particulars of The Existing Well
विद्यमान कू प का ब्यौरा

Date of Construction/Sinking of Well
कू प की निर्माण तिथि

31/10/2005 Type of Well
कू प का प्रकार

Tube Well/Boring

Discharge of Tube Well (cum./hr)
ट्यूबवेल का निर्वहन (cum./hr)

10

Housing Pipe If Any
यदि कोई है

Yes Approx. Length of Housing Pipe (In meter)
हाउसिंग पाईप की अनुमानित लंबाई (मीटर में)

60.00

Approx. Diameter of Housing Pipe (mm)
हाउसिंग पाईप का अनुमानित व्यास (मिलीमीटर में)

150.00 Material of the Housing Pipe & Blank Pipe
हाउसिंग पाईप एवं ब्लैंक पाईप की सामग्री

PVC

Strainer Details
स्ट्रेनर का विवरण

Material of Strainer
स्ट्रेनर की सामग्री

PVC Number of Strainer(s)
स्ट्रेनर की संख्या

2

75 
208

http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEqUVEA7lbnNVNweP4SvfBRL0952i8FS97qFxoSvvvP8PuBgSBjFTbuQ
http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQb+ZwxrqrHAF3K1E5VkuXYt0LmOOlNBM4HgLzXkj841P5Rc2AUqQ9pVnsxEhUfrsGM9fg3qjNCzCp/KsXhU0PbmvqWAiahmEfw==
http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQb+ZwxrqrHAF3K1E5VkuXYt0LmOOlNBM4GQZAAaah1t9Fp8EJD9j85hSEXgt8ivUlb3Ru/BrsOz/rpYyv9mJVNY=


12/24/22, 3:37 PM Registration Form

about:blank 3/6

S.No.
क्रम
संख्या

Strainer Installed at what Depth from Ground Level (in
Meter)
स्ट्रेनर, भू-स्तर से कितनी गहराई पर स्थापित है (मीटर में)

Strainer Installed upto what Depth from Ground Level (in
Meter)
स्ट्रेनर, भू-स्तर से कितनी गहराई तक स्थापित है (मीटर में)

Length (In
meter)
लंबाई (मीटर में)

Diameter (In
millimeter)
व्यास (मिलीमीटर में)

1 30.00 42.00 12.00 150.00

2 42.00 54.00 12.00 150.00

Approx. Depth of Well (In meter)
कू प की अनुमानित गहराई (मीटर में)

60.00 Whether There has been Any Adverse Report Regarding
Water Quality of the Well?
क्या कू प के  जल की गुणवत्ता के  संबंध में कोई प्रतिकू ल रिपोर्ट है?

No

Ground Water Level (In meter)
भूजल स्तर (मीटर में)

2.50

Details of Existing Pumping Device विद्यमान पंपिंग उपकरण का विवरण

Type of Pump to be Used
प्रयोग किये जाने वाले पंप का प्रकार

Submersible Pump Capacity (In m /hr)
पंप क्षमता (m /hr)

10.00

Horse Power (H.P.)
हॉर्स पावर (एच.पी.)

3.00 Length of Suction Pipe (In meter)
सक्शन पाइप की लंबाई (मीटर में)

45.00

Operational Device
परिचालन उपकरण

Electric Motor Date of Energization
विद्यु तीकरण तिथि

31/10/2005

Details of Utilization of Well
कू प के  उपयोग का विवरण

Purpose of the Existing Well
विद्यमान कू प का उद्देश्य?

Industrial

Annual Running Hours
वार्षिक उपयोग (घंटे में)

0.00 Annual Days
वार्षिक उपयोग (दिनों  में)

300

Daily Running Hours
दैनिक उपयोग (घंटे में)

0.00 Whether the Water Supplied in Well Area Through Pipe
Water Supply or Not?
क्या क्षेत्र में जल की आपूर्ति पाइप जलापूर्ति के  माध्यम से होती है?

No

Please Submit Mode of Treatment of Waste
Water/Effluent (For Industries)
अपशिष्ट जल की उपचार प्रणाली भरें  (उद्योग हेतु)

ETP Please Mention Whether Obtained NOC from Uttar Pradesh
Pollution Control Board for Discharge of Effluent/Waste
Water or Not?
कृ पया उल्लेख करें  कि क्या उत्तर प्रदेश प्रदू षण नियंत्रण बोर्ड से अपशिष्ट
प्रवाह/अपशिष्ट जल प्रवाह हेतु अनापत्ति प्रमाण पत्र प्राप्त कर लिया गया
है अथवा नहीं

Yes

3

3

76 
209



12/24/22, 3:37 PM Registration Form

about:blank 4/6

Upload NOC
अनापत्ति प्रमाणपत्र अपलोड करें

Download Length of Section Pipe (in Meter)
सक्शन पाइप की लंबाई (मीटर में)

45.00

Whether Rain Water Harvesting Structure
has been Constructed within the Premises?
क्या परिसर में वर्षा जल संचयन संरचना का निर्माण
किया गया है?

No Any Other Information Which You Would Like to Furnish
कोई अन्य जानकारी जो आप प्रदान करना चाहते हैं

N/A

Maximum Allowable Annual Extraction of Ground Water: 0

Affidavit on non judicial stamp paper of Rs, 10 that no alteration/ modification of well against the details submitted at the time of filling up application for
grant of N.O.C. will be done.
10 रुपये के  न्यायिके तर स्टाम्प पेपर पर शपथ पत्र प्रस्तुत करने के  निर्देश दिये जाते हैं जिसपर यह उल्लिखित हो कि अनापत्ति प्रमाणपत्र प्राप्त करने हेतु भरे  गए आवेदन पत्र पर प्रदान की
गई जानकारी के  विरुद्ध आवेदक द्वारा कू प में किसी प्रकार के  बदलाव/परिवर्तन नहीं  किए जाएं गे।।

Download

Does industry come under MSME ?
क्या उद्योग MSME के  अंतर्गत आता है ?

No

NOC Issued By:
अनापत्ति प्रमाण पत्र (द्वारा निर्गत)

Central Ground Water Authority
के न्द्रीय भूगर्भ जल प्राधिकरण

Yes

Certificate Number
प्रमाणपत्र संख्या

CGWA/NOC/IND/ORIG/2018/4463 Issue Date
निर्गमन तिथि

07/12/2018

Expiry Date
अंतिम तिथि

29/11/2020 Upload Certificate
प्रमाणपत्र अपलोड करें

Download

Ground Water Department Uttar Pradesh
भूगर्भ जल विभाग उत्तर प्रदेश सरकार

No

When N.O.C. is not valid at the date of filling the application
जब अनापत्ति प्रमाण पत्र आवेदन भरने की तिथि में मान्य नहीं  है

Date of Expiry of N.O.C 29/11/2020 Date of filling application for renewal 23/12/2022

Any clarification Report Reason For Pendency

affidavit on non judicial stamp paper of Rs.
10/- regarding non availability of water
supply from local government agencies in
cases where ground water requirement is up
to 10 m /day

Download Certificate regarding non/ partial availability of fresh water/
treated waste water supply from the concerned local
government water supply agency in cases where
requirement of ground water is more than 10m /day

Download

3

3

77 
210

http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEoFsWFqB6Bv5TpdZCPS2hG100o7M84woIJUiJxAa8zOMhGjZayqDZfpKqLjF66yjlg=
http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEpEEz1n7M4tlOR9bkjyI1A9acG6/wKsv6PjMeWz51wnucNOH5JNX5aZxa+rDwkAxb1SzS05y+QeJg==
http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEofLYBCnUT6C9HitiWt4TFhkPagXdGHk8ShlNXbr7O3Ghk7hC/bxXI+
http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxErjry/4DtXKj7rLBnpUDyQRufdXQaFmk3C3QhSUTwSk/d/QUmJ1iVQJ6Tjz6x5+vCGNvDytd4bDjGwome//EgUr
http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEo9Av94SzBtDyhyMsXJqx0yjPgCS0oEK68B16K0N+Q3fDEkrNHa1wUKa0wdA2SQsuJtBJ0JHbViql3bGQVv0uLevn5W9l6hSso=


12/24/22, 3:37 PM Registration Form

about:blank 5/6

Ground water quality data of bore well/ tube
well/ dug well in respect of existing
industries from NABL accredited
laboratories/Government approved
laboratories

Download Proposal for rain water harvesting/ recharge within the
premises as per Model Building Bye Laws issued by
Ministry of Housing & Urban Affairs

Download

Impact Assessment report: All projects
extracting/proposing to extract ground
water in excess of 100 m /day in Notified
and non-notified areas shall have to
mandatorily submit impact assessment
report of existing/ proposed ground water
withdrawal on the ground water regime and
also socio-economic impacts report
prepared by accredited consultants. Pro-
forma for the report is given in Annexure-1.

Download

Reason for renewal of N.O.C.
एन.ओ.सी. के  नवीनीकरण का कारण

Statutory Requirement of obtaining Permission
to draw groundwater

Affidavit on non judicial stamp paper of Rs, 10 that no
alteration/ modification of well against the details submitted
at the time of filling up application for grant of N.O.C. will be
done

Download

Against Case No

3
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http://upgwdonline.in/apps/ApplicationForm/GetFile?fp=JoaeAh5HQk6Mvd0JQrGVQQ7CaDZspCo78ukdK1SwxEr6q84NfxssUb3/bvPOY/9H91for5u9unrShW/YmYH5q2x/8/pNyTXE3Sw4rc4ZkLg=
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12/24/22, 3:37 PM Registration Form

about:blank 6/6

Declaration by the Applicant
आवेदक द्वारा उद् घोषणा

I do hereby declare that the particulars fuenished herein above are correct and true . I understand that in case any of the information and particulars is found to be incorrect at any stage of scrutiny
and investigation or thereafter, my application/registration is liable to be rejected/cancelled ..

मैं एतद्द् वारा घोषित करता हूँ कि ऊपर दिये गए विवरण सही व सत्य हैं | मैं जानता हूँ कि यदि जांच पड़ताल के  दौरान किसी भी स्तर पर उपरोक्त विवरण असत्य पाये गए तो मेरा आवेदन/रजिस्ट्री करण अस्वीकृ त/निरस्त किए जाने योग्य
होगा”

I Agree/मैं सहमत हूं 
Note/नोट

Separate application form should be used for registration of each individual well.
The application form should be completed in all respect before submission. Incomplete applications are liable for rejection. Any correction I alteration shall be duly authenticated.
In case any of the particulars/information is found to be incorrect at any stage of verification I scrutiny, the application is liable for rejection.
In case any of the particulars/ information furnished is found to be incorrect at any stage even after issue of the AUTHORIZATION/ NO_OBJECTION CERTIFICATE FOR SINKING OF NEW
WELL, same shall be liable for cancellation.
Please write 'N.A.' against those items which are not applicable.
Please attach the following documents along with the application:
(a) Document showing proof of ownership of land;
(b) Photocopy of Aadhaar card / voter ID I ration card I any other proof of identification
(c) Map showing location of the proposed well, which have been referred to in item no.2(a), (b)and(c)
(d) Affidavit referred to in item no. 5.
(e) Affidavit referred to in item no. 7.
(f) Copy of N.O.C. as referred in item no.3.
Additional Documents to be submitted with the application
(I) For Industrial User;
(a) An affidavit on non judicial stamp paper of Rs. 10/- regarding non availability of water supply from local government agencies in cases where ground water requirement is up to 10 m /day.
(b) Certificate regarding non/ partial availability of fresh water/ treated waste water supply from the concerned local government water supply agency in cases where requirement of ground water is
more than 10m /day.
(c) Ground water quality data of bore well/ tube well/ dug well in respect of existing industries from NABL accredited laboratories/Government approved laboratories.
(d) Proposal for rain water harvesting/ recharge within the premises as per Model Building Bye Laws issued by Ministry of Housing & Urban Affairs.
(e) Impact Assessment report: All projects extracting/proposing to extract ground water in excess of 100 m /day in Over-exploited, Critical and Semi-critical areas shall have to mandatorily submit
impact assessment report of existing/ proposed ground water withdrawal on the ground water regime and also socio-economic impacts report prepared by accredited consultants. Pro-forma for the
report is given in Annexure-1.
(II) For Commercial User:
(a) In cases where dewatering is involved, submission of impact assessment report prepared by an accredited consultant on the ground water situation in the area giving detailed plan of pumping,
proposed usage of pumped water and comprehensive impact assessment of the same on the ground water regime shall be mandatory. The report should highlight environmental risks and
proposed management strategies to overcome any significant environmental issues such as ground water level decline, land subsidence etc.
(b) An affidavit on non judicial stamp paper of Rs. 10/- regarding non availability of water from any other source in case water is required for construction in safe and semi critical areas.
(c) Certificate from a government agency regarding non availability of treated sewage water for construction within 10 km radius of the site in notified areas.
(d) Certificate of non-availability of water from local government water supply agency in respect of all categories of assessments units for commercial use.
(e) Details of water requirement computed as per National Building Code, 2016 (Annexure I), taking into account recycling/ reuse of treated water for flushing etc. (in case of completed
infrastructure projects for commercial use).
(f) Completion certificate from the concerned agency for infrastructure projects requiring water for commercial use.
7. The District Ground Water Management Council reserves the right to ask for any other document(s) from the owner applicant for examination of the merit of the case.

3

3

3
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80 UTTAR PRADESH POLLUTION CONTROL BOARD
TC-12V, Vibhuti KhaiuLGomti Nagar, Lucknow-226010

Phone:0522-2720828,2720831 Fax:0522-2720764 Email: lnfo@uppcb.com Website: wmv.uppcb.com

©
Ref. No : 18289/UPPCB/GreatcrNoida(UPPCBRO)/HWM/GREATER NOIDA/2022

Dated :09/09/2022

To,

M/s UP ASBESTOS LIMITED
village and post Bishada, Ntpc Road, Dadri.GAUTAM BUDH NAGAR.201301
Telisil :Dadri
District rGREATER NOIDA

^ Sub Authorisation issued under the provisions of Hazardous and Other Wastes (Management and

fransboundary Movement) Rules, 2016

1. Number of authorization and date of issue 18289 and 09/09/2022 .
2. Reference of application (No. and date) 1764952Q and 02/09/2022 .
3. Mr SANDEEP GARG of M/s UP ASBESTOS LIMITED is hereby granted an authorization

based on the enclosed signed inspection report for generation, collection, utilization, storage
and disposal or any other use of hazardous or other wastes or both on the premises situated at
within premises .

Details of Authorisation

Authorised mode of disposal
or recycling or utilization or

co-processing, etc.
Quantity(ton/annum)Category of Hazardous

Waste as per the Schedules
1,11 and ill of these rules

Schedule 1, Cat-15.1 Asbestos-
containing residues

S No.
;

Through TSDF 50 Ton/AnnumI Ic L-
2 Schedule I, Cat-35.3 Chemical

sludge from waste water
treatment

Through TSDF 10 Ton/Annum
I

flic authorization shall be valid for a period of 08/09/2027 from the date of issue of this letter

2. The authorization is subject to the following general and specific conditions (please specify
my conditions that need to be imposed over and above general conditions, if any) .

General Conditions of Authorization -
The authorised person shall comply with the provisions of the Environment (Protection Act,
1986, and the rules made there under .
The authorisation or its renewal shall be produced for inspection at the request of an officer
authorised by the Slate Pollution Board .
The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
and other wastes except what is permitted through this authorization .
Any unauthorized change in personnel, equipment or working conditions as mentioned in the

application by the person authorized shall constitute a breach of his authorisation .

A

2 .

3.

4 .
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w
/Control Board at the earliest along with details of mitigative and remedial measures taken.

/ 7- It is also the mandatory duty of the occupier of industry as well as operator of a facility to
* develop suitable waste treatment and disposal facility and the design of the facility must be

approved by the Board. Details along with the project report must be sent in this regard within
fifteen days of receipt of this letter, otherwise the industry shall become member of a common
TSDF and the industry shall start sending the Hazardous waste already stored along with the
Hazardous waste generated at present at this TSDF. The proof of valid membership of TSDF along
with proof of disposal of hazardous waste to TSDF shall be sent to U.P. Pollution Control Board
within three months.
8- The authorised person shall not receive, collect, or store any hazardous waste from any
unauthorised occupier or generator of hazardous wastes. In case any hazardous wastes is sold to any
other reprocessing unit it must be ensured that such unit is fully complying with environmental
requirements and has a valid authorisation .ofthe .Board.
9- In no case any hazardous wastes shall be disposed off on land, in any drain or stream. All
spillages of hazardous chemicals, used containers of hazardous chemicals such as flammable,
corrosive, explosive and toxic nature must be safely collected and stored. Non-compatible wastes
must be suitably and safely handled.
10- Proposal regarding waste minimization and reuse of wastes must be sent. Details of any
recover)'/ reuse system must be sent within two months.
11- It is within the powers and functions of the U.P. Pollution Control Board to suspend/ cancel the
authorization issued under the Rule- 6(2) of The Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016.
12- The stored waste shall not be taken out of the storage area except with the written permission of
the State Pollution Control Board in this regard.
13- You are directed to display online data outside the main factory gate with regards to quantity
and nature of hazardous chemicals being handled in the plant including waste water and air
emissions and solid hazardous waste generated within the factory premises. Necessary compliance
should be sent within fifteen days of receipt of this letter.
14- It is the mandatory duty ofthe authorised person to comply with the guideline for transportation
of hazardous waste in accordance with Rule 18 of The Hazardous and Other Wastes (Management

c. and Transboundary Movement) Rules, 2016. Guidelines in this regard have been issued by Central
Pollution Control Board from time to time.
15- You are directed to provide the complete details regarding the quantity of hazardous waste
stored in the factory premises within a month.
16- You are directed to provide all hazardous waste generated in the factory to any TSDF operating
in the state for the treatment and disposal and send the compliance report to the U.P. Pollution
Control Board at the earliest.
17- Status report of hazardous waste stored in premises available storage capacity and future action

plan for permanent safe disposal of hazardous waste shall be submitted within one month.
18- Ground water monitoring report of premises shall be submitted within one month.
19- Industry will follow the various provisions of the Hazardous and Other Wastes (Management

and Transboundary Movement) Rules, 2016. VIVEK^v^0/ ( Authorized Signatory )
^ X , DM*2022.09.10v

ROY 0:42:31 0V30'

IJTTAR PRADESH POLLUTION CONTROL BOARD
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UTTAR PRADESH POLLUTION CONTROL BOARD

TC-12V, Vibhuti Khand,Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831 Fax:0522-2720764 Email: info@uppcb.com  Website: www.uppcb.com

______________________________________________________________________________________
                   
      Ref. No :   19296/UPPCB/GreaterNoida(UPPCBRO)/HWM/GREATER NOIDA/2023

Dated :27/01/2023
                   
   To, 

M/s UP ASBESTOS LIMITED

village and post Bishada, Ntpc Road, Dadri,GAUTAM BUDH NAGAR,201301
Tehsil :Dadri
District :GREATER NOIDA

                   
                   
Sub :- Authorisation issued under the provisions of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 
                   

1. Number of authorization and date of issue 19296  and  27/01/2023 .

2. Reference of application (No. and date) 19266074  and  02/01/2023 .

3. Mr SANDEEP  GARG of M/s UP ASBESTOS LIMITED is hereby granted an authorization
based on the enclosed signed inspection report for generation, collection,   utilization, storage
and  disposal or any other use of hazardous or other wastes or both on the premises situated at
vill. and post Bishada, Ntpc Road, Dadri, G. Noida .

Details of Authorisation

S No. Category of Hazardous
Waste as per the Schedules
I,II and III of these rules

Authorised mode of disposal
or recycling or utilization or

co-processing, etc.

Quantity(ton/annum)

1 Schedule I, Cat-15.1 Asbestos-
containing residues

Through TSDF 50 MT/Annum

2 Schedule I, Cat-5.1 Used or spent
oil

Through Authorised
Recycler/TSDF

50 Liter/Month

3 Schedule I, Cat-35.3 Chemical
sludge from waste water
treatment

Through TSDF 10 MT/Annum

4 Schedule I, Cat-33.1 Empty
barrels/containers/liners
contaminated with hazardous
chemicals /wastes

Through TSDF 48 No./Annum

5 Schedule I, Cat-15.2 Discarded
asbestos

Through TSDF 2 MT/Month

1. The authorization shall be valid for a period of  26/01/2028 from the date of issue of this letter
.

2. The authorization is subject to the following general and specific conditions (please specify
any conditions that need to be imposed over and above general conditions, if any) .

A General Conditions of Authorization -

1.  The authorised person shall comply with the provisions of the Environment (Protection Act,
1986, and the rules made there under .

82 UPPCB
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 B     Specific Conditions of Authorization
                   
                   
1- The unit will submit the proof of depositing the requisite processing fees of application in a
month otherwise this authorization will stands automatically cancelled.
2- The wastes must be safely collected in leak proof containers and shall be duly marked in a
manner suitable for handling, storage and transport and the packaging shall be easily visible and be
able to with stand physical conditions and climatic factors. All hazardous waste containers/bags
shall be provided with a general label as given in Form 8. The storage area should be at an isolated
spot in the premises and must be fenced, covered and duly marked.
3- The authorized person/agency shall ensure that no adverse impact on the air, soil and water
including groundwater takes place due to activities for which authorization has been requested.
Comprehensive safety measures must be followed in handling of wastes and the staff must be
properly trained.
4- It is brought to your notice that as per the order dated 14.11.2003 passed by the Hon'ble Supreme
Court in W.P. (c) 657 of 1995, no industry covered under Hazardous Waste (Management and
Handling) Rules, 1989 (as amended) shall be allowed to operate without valid authorisation. It is
also provided in the same order that industries which are not complying with the conditions shall

2.  The authorisation or its renewal shall be produced for inspection at the request of an officer
authorised by the State Pollution Board .

3.  The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
and other wastes except what is permitted through this authorization .

4.  Any unauthorized change in personnel, equipment or working conditions as mentioned in the
application by the person authorized shall constitute a breach of his authorisation .

5.  The person authorised shall implement Emergency Response Procedure (ERP) for which this
authorisation is being granted considering all site specific possible scenarios such as spillages,
leakages, fire etc. and their possible impacts and also carry out mock drill in this regard at
regular interval of time .

6.  The person authorised shall comply with the provisions outlined in the Central Pollution
Control Board guidelines on Implementing Liabilities for Environmental Damages due to
Handling and Disposal of Hazardous Waste and penalty .

7.  It is the duty of the authorised person to take prior permission ot the State Pollution Control
Board to close down the facility .

8.  The imported hazardous and other wastes shall be fully insured for transit as well as for any
accidental occurrence and its clean-up operation .

9.  The record of consumption and fate of the imported hazardous and other wastes shall be
maintained .

10.  The hazardous and other waste which gets generated during recycling or reuse or recovery or
pre-processing or utilisation of imported hazardous or other wastes shall be treated and
disposed of as per specific conditions of authorisation .

11. The importer or exporter shall bear the cost of Import or export and mitigation of damages if
any

12.  An application for the renewal of an authorisation shall be made as laid down under these
Rules .

13.  Any other conditions for compliance as per the Guidelines issued by the Ministry of
Environment, Forest and Climate Changes or Central Pollution Control Board from time to
time .

14.  Annual return shall be filed by June 30th for the period ensuring 31st March of the year .

15. The Unit will file the renewal application at least 2 months prior to the expiry of this Order.

83 
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not be allowed to operate. Hence in case you fail to apply for authorisation before its expiry or fails
to comply with conditions of the earlier authorisation issued to you, closure order shall be issued
against your industry without any further notice.
5- The applicant must file returns on prescribed Form 4 along with a compliance report of this letter.
You should also maintain records on Form-3 and present it to Board's inspecting officials.
6- In case of occurrence of an accident, complete details on Form-11 must be sent to U.P. Pollution
Control Board at the earliest along with details of mitigative and remedial measures taken.
7- It is also the mandatory duty of the occupier of industry as well as operator of a facility to
develop suitable waste treatment and disposal facility and the design of the facility must be
approved by the Board. Details along with the project report must be sent in this regard within
fifteen days of receipt of this letter, otherwise the industry shall become member of a common
TSDF and the industry shall start sending the Hazardous waste already stored along with the
Hazardous waste generated at present at this TSDF. The proof of valid membership of TSDF along
with proof of disposal of hazardous waste to TSDF shall be sent to U.P. Pollution Control Board
within three months.
8- The authorised person shall not receive, collect, or store any hazardous waste from any
unauthorised occupier or generator of hazardous wastes. In case any hazardous wastes is sold to any
other reprocessing unit it must be ensured that such unit is fully complying with environmental
requirements and has a valid authorisation of the Board.
9- In no case any hazardous wastes shall be disposed off on land, in any drain or stream. All
spillages of hazardous chemicals, used containers of hazardous chemicals such as flammable,
corrosive, explosive and toxic nature must be safely collected and stored. Non-compatible wastes
must be suitably and safely handled.
10- Proposal regarding waste minimization and reuse of wastes must be sent. Details of any
recovery/ reuse system must be sent within two months.
11- It is within the powers and functions of the U.P. Pollution Control Board to suspend/ cancel the
authorization issued under the Rule- 6(2) of The Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016.
12- The stored waste shall not be taken out of the storage area except with the written permission of
the State Pollution Control Board in this regard.
13- You are directed to display online data outside the main factory gate with regards to quantity
and nature of hazardous chemicals being handled in the plant including waste water and air
emissions and solid hazardous waste generated within the factory premises. Necessary compliance
should be sent within fifteen days of receipt of this letter.
14- It is the mandatory duty of the authorized person to comply with the guideline for transportation
of hazardous waste in accordance with Rule 18 of The Hazardous and Other Wastes (Management
and Transboundary Movement) Rules, 2016. Guidelines in this regard have been issued by Central
Pollution Control Board from time to time.
15- You are directed to provide the complete details regarding the quantity of hazardous waste
stored in the factory premises within a month.
16- You are directed to provide all hazardous waste generated in the factory to any TSDF operating
in the state for the treatment and disposal and send the compliance report to the U.P. Pollution
Control Board at the earliest.
17- Status report of hazardous waste stored in premises available storage capacity and future action
plan for permanent safe disposal of hazardous waste shall be submitted within one month.
18- Ground water monitoring report of premises shall be submitted within one month.
19- Industry will follow the various provisions of the Hazardous and Other Wastes (Management
and Transboundary Movement) Rules, 2016.
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      ( Authorized Signatory )
                   
                   

UTTAR PRADESH POLLUTION CONTROL BOARD 
                   
                   
Copy to: To the Regional Officer, U.P.Pollution Control Board, Greater Noida for information and

necessary action .
                   

    CEO/EE, I/C Circle___________
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PRODUCTION REPORT\ DATE
Wndnasdav.l̂ aryJJSB

3.00 MTR.{ SIZE OF SHEET
{ SHIFT TOTALCBANO OF SHEET
MOULDING GOODS

1922475784663
UPN9UPN10UPN2

000
UPN8/6UPN8/4

0.0000001 PRODUCTION IN M.T 71.53817.68029.18124.677
1NO OF BEATER 64162622
\ FELT DAY 1st

\ FELT PRODUCTION TODAY MT 71.538
\ FELT PRODUCTION TODATE MT 71.538
TODAY PRODUCTION MT ' 71.538
TODATE PRODUCTION MT 71.538
TODAY RAW MATERIAL CONSUMPTION 58,674
TODATE RAW MATERIAL CONSUMPTION 58.674

%RAW MATERIAL M.T
47.57CEMENT 34.028
28.37\ FLYASH 20.296
1.471.051

. 1.471.051
0.000.000\ A5-65
0.000.000\ 4~20
0.000.000\5~50
0.000.000\4-X
0.000.00016-D
0.220.160\ RECRON
1.431.020\ PULP
1.491.068SCRAP POWDER
0.000.000\ KEMOLITE
2.942.102\ FIBRE TOTAL M.T
MIN.MAX.[SHEETS PERAMETER
1.731.76DENSITY (gm/cc)
35.7039.26\ MOISTURE (%)
' 1014\ CONETANK (%)

REMARK :-
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%

t'nODUCTION nrnrmrDATE
Thursday, February 2, 2023

iSIZEOF SHEET
3.00 MTUSHIFT TOTALCA nNO OF SHEET 1620 I467550 603MOULDING GOODS UPN9UPN2 UPN10

00 0
UPN8/6UPN8/4

0.00000 0
PRODUCTION IN M.T 60.29817.38220.471 22.444
NO OF BEATER 531518 20
FELT DAY 2nd
FELT PRODUCTION TODAY MT
FELT PRODUCTION TODATE MT
TODAY PRODUCTION MT

60.298
131.836
60.298

TODATE PRODUCTION MT 131.836
TODAY RAW MATERIAL CONSUMPTION 50.350
TODATE RAW MATERIAL CONSUMPTION 109.024
RAW MATERIAL %M.T
CEMENT 48.5829.293
FLYASH 27.8116.768
4-Z 0.000.000
5-R 1.190.717
A5 -65 0.000.000
4-20 1.190.717

0.000.0005~50

0.000.0004-X
0.000 0.006-D
0.876 1.45RECRON

1.701.023PULP
0.956 1.59SCRAP POWDER
0.000 0.00KEMOLITE
1.434 2.38FIBRE TOTAL M.T
MAX. MIN.SHEETS PERAMETER
1.76 1.73DENSITY (qm/cc)

MOISTURE (%)
CONETANK (%)

36.30 35.61
14 12

REMARK

l
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PRODUCTION RFPnn jDATE
Friday, February 3, 2023[

3.00 mtr.
SIZE OF SHEFT
SHIFT

TOTALCBANO OF SHEET 1660490570600MOULDING finnnc
UPN9UPN10UPN2

000
UPN8/6UPN8/4

0.000000PRODUCTION IN MT 61.78718.23821.21622.333NO OF BEATER 55161920FELT DAY
3rd

FELT PRODUCTION TODAY MT
FELT PRODUCTION TODATE MT

61.787
193.622

TODAY PRODUCTION MT 61.787
TODATE PRODUCTION MT 193.622

51.563TODAY RAW MATERIAL CONSUMPTION
TODATE RAW MATERIAL CONSUMPTION 160.587
RAW MATERIAL %M.T
CEMENT 49.3430.484
FLYASH 28.6017.673
4-1 1.200.739
5-R 1.200.739
A5-65 0.000.000
4~20 0.000 0.00
5~50 0.000 0.00

0.0004-X 0.00
0.0006-D 0.00
0.090 0.15RECRON
0.630 1.02PULP
1.208SCRAP POWDER 1.96
0.000 0.00KEMOLITE
1.478 2.39FIBRE TOTAL M.T
MAX. MIN.SHEETS PERAMETER
1.76DENSITY (gm/cc) 1.73
36.86 35.28MOISTURE (%)

CONETANK (%) 14 11
REMARK
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PRODUCTION REPORT
DATE Saturday, February 4,2023
SIZE OF SHEET 3.00 MTR.
SHIFT TOTALCA B
NO OF SHEET 1518502580 436
MOULDING GOODS UPN9UPN2 UPN10

00 0
UPN8/4 UPN8/6

0.00000 0
PRODUCTION IN M.T 56.50118.68521.588 16.228
NO OF BEATER 50171419
FELT DAY 4th
FELT PRODUCTION TODAY MT 56.501
FELT PRODUCTION TODATE MT 250.124
TODAY PRODUCTION MT 56.501
TODATE PRODUCTION MT 250.124
TODAY RAW MATERIAL CONSUMPTION 44.893
TODATE RAW MATERIAL CONSUMPTION 205.480

%RAW MATERIAL M.T
46.72CEMENT 26.398
26.8015.144FLYASH
1.130.6404-Z
1.130.6405-R
0.000.000A5-65
0.000.0004~20
0.000.0005~50
0.000.0004-X
0.000.0006-D

•' * 0.090 0.16RECRON
1.610.911PULP

1.070 1.89SCRAP POWDER
0.000.000KEMOLITE

1.280 2.27FIBRE TOTAL M.T
MAX. MIN.SHEETS PERAMETER
1.76 1.74DENSITY (gm/cc)
36.70 34:73MOISTURE (%)

15 10CONETANK (%)
REMARK
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r

^PRODUCTION nrnn^DATE
SIZE OF SHEET
SHIFT
A/Q OF SHEET

~

MOULDING GOODS

Sunday, February 5,2023
3.00 mtr.

A TOTALD C
SS5 1438371 S12

UPN2 UPN10 UPN9
0 0 0

UPN8/4 UPN8/6
0 0 0.0000PRODUCTION IN M.T

NO OF BEATER
20.658 13.809 53.52419.057

18 12 17 47
FELT DAY
FELT PRODUCTION TODAY MT

5th
53.524

FELT PRODUCTION TODATE MT 303.647
TODAY PRODUCTION MT
TODATE PRODUCTION MT

53.524
303.647

TODAY RAW MATERIAL CONSUMPTION 44.779
TODATE RAW MATERIAL CONSUMPTION 250.259
RAW MATERIAL M.T %
CEMENT 25.330 47.32
FLYASH 16.730 31.26

0.699 1.314-Z
0.699 1.31S-R
0.000 0.0045-65
0.000 0.00\ 4~20
0.000 0.00\5~50
0.000 0.00\ 4-X
0.000 0.006-D

0.330.174RECRON — 0.897 1.68PULP
0.470.250\ SCRAP POWDER
0.000.000KEMOLITE
2.611.398FIBRE TOTAL M.T
MIN.MAX.SHEETS PERAMETER
1.731.76DENSITY (gm/cc)
35.6036.57MOISTURE (%)

1014CONETANK (%)
REMARK

rzxl
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*

PRODUCTION REPORT
Monday, February 6, 2023{ DATE

T^ZE OF SHEET 2.50 MTR.
ASHIFT B C TOTAL

ufpOF SHEET 758 414 645 1817
FMOULDING GOODS UPN2 UPN10 UPN9

0 0 0
UPN8/4 UPN8/6

0 0 0 0.000
[ PRODUCTION IN M.T 23.511 12.841 20.006 56.359
NO OF BEATER
TTLTPAY
JTLT PRODUCTION TODAY MT
JELT PRODUCTION TODATE MT

19 1711 47
6th

56.359
360.006

TODAY PRODUCTION MT
TODATE PRODUCTION MT

56.359
360.006

TODAY RAW MATERIAL CONSUMPTION 45.514
TODATE RAW MATERIAL CONSUMPTION 295.773

\ RAW MATERIAL %M.T
46.9826.480CEMENT

15.665 27.80FLYASH
1.170.660

0.660 1.17
0.000 0.00\ AS-65
0.000 0.00\ 4~20
0.000 0.005~50
0.000 0.00\ 4-X
0.000 0.00\ 6-D

V| 0.220 0.39\ RECRON
0.705 1.25\ PULP
1.124 1.99ISCRAP POWDER
0.000 0.00\ KEMOLITE
1.320 2.34{ FIBRE TOTAL M.T
MAX. MIN.SHEETS PERAMETER
1.75 1.73{ DENSITY (gm/cc)

36.0337.59{ MOISTURE (%)
15 10|CONETANK (%)

REMARK

!
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H

PRODUCTION REPORT
DATE
SIZE OF SHEET

Tuesday, February 7,2023
2.50 MTR.

SHIFT TOTALA , CB
NO OF SHEET
'MOULDING GOODS

2146807 562777
UPN2 UPN10 UPN9

0 0 0
UPN8/4 UPN8/6

0.0000 0 0

PRODUCTION IN M.T 66.56325.031 24.100 17.432

NO OF BEATER 5621 1520

FELT DAY 7th

FELT PRODUCTION TODAY MT 66.563

FELT PRODUCTION TODATE MT 426.569

TODAY PRODUCTION MT 66.563

TODATE PRODUCTION MT 426.569

TODAY RAW MATERIAL CONSUMPTION 53.358

TODATE RAW MATERIAL CONSUMPTION 349.131
%

RAW MATERIAL M.T
47.2431.444CEMENT
27.7418.464FLYASH
0.000.000
1.350.898

5-R
1.350.898

\ A5-65
0.000 0.00

\ 4~20
0.000 0.00

\ 5~50
0.000 0.00

4-X
0.000 0.00. . . ***-6-D
0.070 0.11

RECRON
0.960.640

PULP
0.944 1.42

SCRAP POWDER
0.000 0.00

KEMOLITE
1.796 2.70

FIBRE TOTAL M.T
MAX. MIN.

\ SHEETS PERAMETER
1.76 1.73

DENSITY (gm/cc)
39.44 36.06

MOISTURE (%)
15 10

CONETANK (%)

REMARK
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PRODUCTION REPORT

DATE Wednesday, February 8,2023
SIZE OF SHEET

2.50 MTR.
SHIFT A TOTALB C
NO OF SHEET 607 1194189 398
MOULDING GOODS UPN2 UPN10 UPN9

0 0 0
UPN8/4 UPN8/6

0 0.0000 0
PRODUCTION IN M.T 18.828 37.0355.862 12.345
NO OF BEATER 16 315 10
FELT DAY 8th
FELT PRODUCTION TODAY MT
FELT PRODUCTION TODATE MT

37.035 :
463.604

TODAY PRODUCTION MT 37.035
TODATE PRODUCTION MT 463.604
TODAY RAWMATERIAL CONSUMPTION 28.675
TODATE RAW MATERIAL CONSUMPTION 377.806
RAW MATERIAL %M.T
CEMENT 16.564 44.73

9.697 26.18FLYASH
1.380.5124-Z

0.512 1.38S-R
0.000 0.00A5-65

0.000.0004~20
0.000.0005~50

0.000 0.004-X
0.000 0.006-D
0.150 0.41wRECRON try

0.720 1.94PULP
0.520 1.40SCRAP POWDER
0.000 0.00KEMOLITE
1.024 2.76FIBRE TOTAL M.T
MAX. MIN.SHEETS PERAMETER

1.741.77DENSITY (gm/cc)
35.6637.58MOISTURE (%)

1013CONETANK {%)
REMARK
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PRODUCTION REPORT
Thursday, February 9, 2023DATE

SHE OF SHEET MAINTENANCE WORK
SHIFT A 0 C TOTAL
NO OF SHEET 0 0 0 0
MOULDING GOODS UPN2 UPN10 UPN9

0 0 0
UPN8/4 UPN8/6

0 0 0 0.000
PRODUCTION IN M.T 0.000 0.000 0.000 0.000
NO OF REATER 0 0 0 0
FELT DAY 9th
FELT PRODUCTION TODAY MT 0.000
FELT PRODUCTION TODATE MT 463.604
TODAY PRODUCTION MT 0.000
TODATE PRODUCTION MT 463.604
TODAY RAW MATERIAL CONSUMPTION 0.000
TODATE RAW MATERIAL CONSUMPTION 377.806
RAW MATERIAL %M.T
CEMENT ffDIV/O!0.000

ffDIV/O!FLYASH 0.000
ffDIV/O!4-Z 0.000
ffDIV/O!5' R 0.000
ffDIV/O!AS -65 0.000
ffDIV/O!0.0004~20

ffDIV/O!0.000S~50

ffDIV/O!0.0004-X
6-D 0.000 ffDIV/O!

0.000 ffDIV/O!RECRON .*•
0.000 ffDIV/O!PULP
0.000SCRAP POWDER \ ffDIV/O!
0.000KEMOLITE ffDIV/O!
0.000FIBRE TOTAL M.T ffDIV/O!
MAX.SHEETS PERAMETER MIN.

DENSITY (gm/cc)
MOISTURE (%)

0.00 0.00
0.00 0.00

CONETANK (%) 0 0
REMARK
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PRODUCTION REPORT
DATE

Friday, February 10,2023
SIZE OF SHEET
SHIFT

3.60 mtr.
TOTALA CB

NO OF SHEET 1139487 290362
MOULDING GOODS UPN2 UPN9UPN10

0 00
UPN8/4 UPN8/6

0.0000 00
PRODUCTION IN M.T 50.87321.752 12.95316.169
NO OF BEATER 401017 13

\ FELT DAY 9th
FELT PRODUCTION TODAY MT 50.873
FELT PRODUCTION TODATE MT 514.477
TODAY PRODUCTION MT 50.873
TODATE PRODUCTION MT 514.477
TODAY RAW MATERIAL CONSUMPTION 41.229
TODATE RAW MATERIAL CONSUMPTION 419.035
RAW MATERIAL %M.T

45.87CEMENT 23.336
28.6214.561FLYASH
1.310.666

0.666 1.31
0.000 0.00A5-65
0.000 0.004^20
0.000 0.005~50
0.000 0.004-X
0.000 0.006-D
0.500 0.98RECRON
0.820 1.61PULP
0.680 1.34

SCRAP POWDER
0.000 0.00

KEMOLITE
1.332 2.62

FIBRE TOTAL M.T
MAX. MIN.

SHEETS PERAMETER
1.76 1.72

DENSITY (gm/cc)
37.59 36.60

MOISTURE (%)
12 10

CONETANK (%)
REMARK
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PRODUCTION REPORT
DATE Saturday, February 11, 2023
SIZE OF SHEET 3.60MTR.
SHIFT A TOTALB C
NO OF SHEET S86 1380439 355
MOULDING GOODS UPN2 UPN10 UPN9

0 0 0
UPN8/4 UPN8/6

0 0 0 0.000
PRODUCTION IN M.T 26.174 19.608 15.856 61.638
NO OF BEATER 21 16 13 50
FELT DAY 10th
FELT PRODUCTION TODAY MT 61.638
FELT PRODUCTION TODATE MT 576.115
TODAY PRODUCTION MT 61.638
TODATE PRODUCTION MT 576.115
TODAY RAWMATERIAL CONSUMPTION 49.718
TODATE RAW MATERIAL CONSUMPTION 468.753'

RAW MATERIAL %M.T
CEMENT 48.0729.630

26.8616.557FLYASH
1.290.7984-Z
i.290.7985-R

0.000 0.00A5-65
0.000 0.004~20
0.000 0.005~50

0.000.0004-X
0.000 0.006-D
0.075 0.12RECRON

.. . 1.410.870PULP
1.610.990SCRAP POWDER
0.000.000KEMOLITE
2.591.596FIBRE TOTAL M.T
MIN.MAX.SHEETS PERAMETER
1.691.75DENSITY (gm/cc)
36.7539.54MOISTURE (%)

1114CONETANK (%)
REMARK

•

239



107 

1

PRODUCTION REPORT
DATE Sunday,February12,2023

SIZE OF SHEET 3.60 MTR.
SHIFT TOTALCA B

NO OF SHEET 1225428 396401

MOULDING GOODS UPN2 UPN9UPN10
0 00

UPN8/4 UPN8/6
0.00000 0

PRODUCTION IN M.T 54.71517.68719.117 17.911
NO OF BEATER 411314 14

FELT DAY Uth

FELT PRODUCTION TODAY MT 54.715

FELT PRODUCTION TODATE MT 630.830

TODAY PRODUCTION MT 54.715
630.830TODATE PRODUCTION MT
43.892TODAY RAW MATERIAL CONSUMPTION
512.645TODATE RAW MATERIAL CONSUMPTION

%M.TRAW MATERIAL
47.2725.863CEMENT
26.4114.452FLYASH
1.390.7584-Z 1.390.7585-R 0.000.000A5-65
0.000.0004~20

0.000 0.00
S'50

0.000 0.00
4-X

0.000 0.00
6-D

"=9 ' * 0.157 0.29
RECRON

1.268 2.32
PULP

0.636 1.16
SCRAP POWDER

0.000 0.00
KEMOLITE

1.516 2.77
FIBRE TOTAL M.T

MAX. MIN.
SHEETS PERAMETER

1.73 1.72
DENSITY (gm/cc)

40.32 37.79
MOISTURE (%)

14 10
CONETANK (%)
REMARK
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PRODUCTION REPORT
DATE Monday,February 13, 2023
SIZE OF SHEET 3.00 MTR.
SHIFT A TOTALD C
NO OF SHEET 583 553 1903767
MOULDING GOODS UPN2 UPN10 UPN9

0 0 0
UPN8/4 UPN8/6

0 0.0000 0
PRODUCTION IN M.T 21.700 20.583 28.548 70.831
NO OF BEATER 19 6218 25
FELT DAY 12th
FELT PRODUCTION TODAY MT 70.831 .
FELT PRODUCTION TODATE MT 701.661
TODAY PRODUCTION MT 70.831
TODATE PRODUCTION MT 701.661
TODA Y RAW MATERIAL CONSUMPTION 59.561
TODATE RAW MATERIAL CONSUMPTION 572.206
RAW MATERIAL %M.T
CEMENT 49.8635.318
FLYASH 18.964 26.77
4-Z 0.938 1.32

0.938 1.325-R
0.000 0.00A5-65
0.000 0.004~20
0.000 0.005~50
0.000 0.004- X
0.000 0.006-D

*>. 0.139 0.20RECRONv!
1.833 2.59PULP
1.431 2.02SCRAP POWDER
0.000 0.00KEMOLITE
1.876 2.65FIBRE TOTAL M.T
MAX. MIN.SHEETS PERAMETER
1.74 1.71DENSITY (gm/cc)
40.66 36.64MOISTURE {%)

CONETANK (%) 15 12
REMARK
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PRODUCTION REPORT
DATE Tuesday, February 14, 2023
SIZE OF SHEET 2.50 MTR.
SHIFT TOTALA B
NO OF SHEET 608329 0279
MOULDING GOODS UPN2 UPN9UPN10

00 0
UPN8/4 UPN8/6

0.0000 00
PRODUCTION IN M.T 18.8590.00010.205 8.654
NO OF BEATER 1508 7
FELT DAY 13th
FELT PRODUCTION TODAY MT 18.859
FELT PRODUCTION TODATE MT 720.519
TODAY PRODUCTION MT 18.859
TODATE PRODUCTION MT 720.519

13.674TODAY RAW MATERIAL CONSUMPTION
585.880TODATE RAW MATERIAL CONSUMPTION

%M.TRAW MATERIAL
41.317.790CEMENT

4.784 25.37FL YASH
0.239 1.274-Z

1.270.239
0.000 0.00A5-65

0.000.0004~20
0.000.0005~50

0.000 0.00
0.000.0006-D
0.230.044RECRON
1.720.324PULP
1.350.254SCRAP POWDER
0.000.000KEMOLITE

0.478 2.53FIBRE TOTAL M.T
MIN.MAX.SHEETS PERAMETER
1.671.75DENSITY (gm/cc)

MOISTURE (%) 36.5740.13
1215CONETANK (%)

REMARK
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I'RODHCTION lirnnnr
DATE Wmlnoiday, rrbriiary 15, 2023
site or sneer 3.60 MTR.smrr A TOTALn c
NO or SHEET 275 11403/10 4/17
MOULDING GOODS UPN2 UPN10 LJPN9

0 0 0
UPN/1/4 UPNII/6

0 0.0000 0
PRODUCTION IN M.T 12.203 51.10017.375 21.520
NO OF lICATCI1 0 4014 17
t [ IT DAY 14lh
rn T PRODUCTION TODAY MT 51.106
EEl J PRODUCTION TODATC MT 771.705
TODAY PRODUCTION MT
TODATC PRODUCTION MT

51.186
771.705

TODAY RAW MATERIAL CONSUMPTION 41.903
TODATr RAW MATERIAL CONSUMPTION 627.783
RAW MATERIAL %M.T
CEMENT 48.2024.671

26.83FLYASH 13.734
1.440.7374-Z
1.440.7375-R
0.000.000A5-65
0.000.0004~20
0.000.0005~50

0.000 0.004- X
0.000.0006 - D

0.174 0.34* .
RECRONin 1.110 2.17
PULP

0.740 1.45
SCRAP POWDER

0.000 0.00
KEMOUTE

1.474 2.88
FIBRE TOTAL M.T

MAX. MIN.
SHEETS PERAMETER

1.76 1.72
DENSITY (gm/cc)

37.74 36.08
MOISTURE (%)
CONETANK (%) 13 10

REMARK

• • * * ‘
i
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PRODUCTION REPORT

DATE Thursday, February 16, 2023SIZE OF SHEET
1.75 MTR.+1.75MTR.SHIFT A TOTALB C

NO OF SHEET 372 1060229 959
MOULDING GOODS UPN2 UPN10 UPN9

0 0 0
UPN8/4 UPN8/6

0 0.0000 0
PRODUCTION IN M.T 16.154 46.0309.944 19.932
NO OF BEATER 12 347 15
FELT DAY 15th
FELT PRODUCTION TODAY MT 46.030
FELT PRODUCTION TODATE MT 817.735
TODAY PRODUCTION MT 46.030
TODATE PRODUCTION MT 817.736
TODA Y RAW MATERIAL CONSUMPTION 38.160
TODATE RAW MATERIAL CONSUMPTION 665.943

%M.TRAW MATERIAL
22.045 47.89CEMENT

29.4513.555FLYASH
0.577 1.254-Z

0.000.0005-R
0.577 1.25A5-65
0.000 0.004~20

0.000.0005~50
0.000.0004-X
0.000.000
0.270.125>RECRON
1.420.655PULP
1.360.626SCRAP POWDER
0.000.000KEMOLITE
2.511.154FIBRE TOTAL M.T
MIN.MAX.SHEETS PERAMETER
1.731.77DENSITY (gm/cc)
35.3238.37MOISTURE (%)

CONETANK (%)
REMARK

1014
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PRODUCTION REPORT

DATE Friday, February17,2023
SIZE OF SHEET 1.2S MTR+1.25 MTR.+1.00 MTR.
SHIFT A B TOTALC
NO OF SHEET 534 637 250 1421
MOULDING GOODS UPN2 UPN10 UPN9

0 0 0
UPN8/4 UPN8/6

0 0 \ 0 0.000
PRODUCTION IN M.T 23.189 27.661 61.70610.856
NO OF BEATER 17 20 8 45
FELT DAY 16th
FELT PRODUCTION TODAY MT 61.706
FELT PRODUCTION TODATE MT

^9
879.441

TODAY PRODUCTION MT 61.706

TODATE PRODUCTION MT 879.441

TODAY RAIV MATERIAL CONSUMPTION 52.492
718.435TODATE RAW MATERIAL CONSUMPTION

%M.TRAW MATERIAL
47.1329.085CEMENT
33.6120.741FLYASH
1.330.821
0.000.000
1.330.821

A5-65 0.000.000
4~20 0.000.000
5"50 0.000.000
4- X 0.000.000s. 0.290.176
RECRON 0.680.418
PULP 0.700.430
SCRAP POWDER 0.000.000
KEMOLITE 2.661.642
FIBRE TOTAL M.T MIN.MAX.
SHEETS PERAMETER 1.701.76
DENSITY (gm/cc)

MOISTURE (%)

CONETANK (%)

36.4338.49

REMARK :

WiP'vf JI
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PRODUCTION RFPnor
DATE

Saturday, February 18, 2023SIZE OF SHEET
2.50 MTR.+1.00 MTR.SHIFT

A TOTALB CNO OF SHEET 179 1041489 373MOULDING GOODS UPN2 UPN10 UPN9
0 0 0

UPN8/4 UPN8/6
0 0.0000 0

PRODUCTION IN M.T 7.773 45.20521.234 16.197
NO OF BEATER 6 341216
FELT DAY 17th
FELT PRODUCTION TODAY MT 45.205
FELT PRODUCTION TODATE MT 924.646
TODAY PRODUCTION MT 45.205
TODATE PRODUCTION MT 924.646

39.248TODAY RAW MATERIAL CONSUMPTION
TODATE RAW MATERIAL CONSUMPTION 757.683

%RAW MATERIAL M.T
49.6822.456CEMENT
31.3714.182FLYASH
1.290.583
0.000.000
1.290.583A5-65
0.000.0004~20
0.000.0005~50
0.000.000
0.000.000k

0.360.163RECRON
0.970.439PULP
1.860.842SCRAP POWDER
0.000.000KEMOLITE
2.581.166FIBRE TOTAL M.T
MIN.MAX.

SHEETS PERAMETER 1.731.76
DENSITY (gm/cc)

35.6237.67
MOISTURE (%) 1114
CONETANK (%)
REMARK

iT,; . r •-
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PRODUCTION REPORT

DATE
Sunday, February 19,2023

SIZE OF SHEET
2.00 mtr

SHIFT A B TOTALC
NO OF SHEET 983 604 2021434
MOULDING GOODS UPN2 UPN10 UPN9

0 0 0
UPN8/4 UPN8/6

0 0 0.0000
PRODUCTION IN M.T 24.392 14.988 50.14910.769
NO OF BEATER 24 5015 11
FELT DAY 18th
FELT PRODUCTION TODAY MT 50.149
FELT PRODUCTION TODATE MT 974.795
TODA Y PRODUCTION MT 50.149
TODATE PRODUCTION MT 974.795
TODAY RAW MATERIAL CONSUMPTION 42.782

800.465TODATE RAW MATERIAL CONSUMPTION
%M.TRAW MATERIAL

49.6024.876CEMENT
29.7514.921FLYASH
1.300.651
1.300.651
0.000.000A5-65
0.000.0004~20
0.000.0005~50
0.000.000
0.000.000
0.090.045.*RECRON
1.520.764"VPULP
1.740.874SCRAP POWDER
0.000.000KEMOLITE
2.601.302FIBRE TOTAL M.T

SHEETS PERAMETER
MIN.MAX.
1.731.74DENSITY (gm/cc)
38.0539.42MOISTURE (%)

CONETANK {%)
REMARK :

J
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\

MHWiitwluwnirrmi
' i n y ' l S I I I I I

i Monday,Mmitirv /0,20/3
2,00 MW,' Ml \

A 0 TOTALCNO of sum
MOULDING GOODS

KI7/I ms 1037 3898
UI'N2 UPN10 UPN9

0 0 0
umt/n UPNII/G

o o o 0,000mmiaioN IN MJ
NOOIIUAUR

20,789 88.283 29.732 96.725
27 33 9726

im DAY 19th
I III PRODUCTION TODAY MT 96.725
nil PRODUCIION iODATE MT 1071.519
I QUAY PRODUCTION MT 96.725
I (WAIT PRODUCTION MT 1071.519
1 ( )/MV It AW MA HIRIAL CONSUMPTION 78.830
I PDA I PRAW MATERIAL CONSUMPTION 879.295 ,

RAW MAURIAL M.T %
Cl MI NI 37.285 48.89
flYASII 28.350 29.31
•12 1.115 1.15

0.000 0.00SR
1.115 1.15AS' 65
0.000 0.003~20
0.000 0.005-50
0.000 0.00
0.000 0.00

»*» ' '* 0.182 0.19RECRON
0.362 0.37PULP

0.440.421SCRAP POWDER
0.000 0.00REMOLITE
2.230 2.31TIDRE TOTAL M.T
MAX. MIN.SHEETS PERAMETER

1.731.77DENSITY (gm/cc)
36.5438.67
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PRODUCTION REPORT
DATE Tuesday, February 21,2023
SIZE OF SHEET 2.00 MTR.
SHIFT TOTALA CB
NO OF SHEET 876 87600
MOULDING GOODS UPN2 UPN10 UPN9

0 0 0
UPN8/4 UPN8/6

0 0.0000 0
PRODUCTION IN M.T 21.737 21.7370.000 0.000
NO OF BEATER 20 200 0
FELT DAY 20th •

FEL T PRODUCTION TODAY MT 21.737
FEL T PRODUCTION TODATE MT 1093.256
TODAY PRODUCTION MT 21.737
TODATE PRODUCTION MT 1093.256
TODAY RAW MATERIAL CONSUMPTION 17.360
TODATE RAW MATERIAL CONSUMPTION 896.655

%RAW MATERIAL M.T
47.5610.338CEMENT
30.366.600FLYASH

0.201 0.924-Z
0.201 0.92
0.000 0.00A5-65

0.000.0004~20
0.000.0005~50

0.000 0.004- X
0.000 0.006-D
0.020 0.09RECRON
0.000 0.00PULP

0.000.000SCRAP POWDER
0.000.000KEMOLITE
1.850.402FIBRE TOTAL M.T
MIN.MAX.SHEETS PERAMETER
1.751.77DENSITY (gm/cc)
35.2736.31MOISTURE (%)

1112CONETANK (%)
REMARK

249



117 

1

PRODUCTION REPORT
DATE Wednesday, February 22, 2023SIZE OF SHEET ANNUAL MAINTENANCE WORKSHIFT A TOTALB C
NO OF SHEET 0 00 0
MOULDING GOODS UPN2 UPN10 UPN9

0 0 0
UPN8/4 UPN8/6

0 0.0000 0
PRODUCTION IN M.T 0.000 0.0000.000 0.000
FELT PRODUCTION TODAY MT 0.000
FELT PRODUCTION TODATE MT 1093.256
TODAY PRODUCTION MT 0.000
TODATE PRODUCTION MT 1093.256
TODAY RAW MATERIAL CONSUMPTION 0.000
TODATE RAW MATERIAL CONSUMPTION 896.655
RAW MATERIAL - %M.T
CEMENT ftDIV/O!0.000

, ftDIV/O!FLYASH 0.000
tfDIV/O!4-Z 0.000
tfDIV/O!5-R 0.000
ffDIV/O!0.000A5 -65

8D1V/01\4~20 0.000
ftDIV/O!0.000S~50

ttDlV/0!0.0004-X

ttDIV/0!0.0006-D

ffDIV/O!0.000RECRON
ffDIV/O!0.000PULP

ttDlV/0l0.000SCRAP POWDER •**

ttDIV/0!0.000KEMOLITE
ttDIV/0!0.000FIBRE TOTAL M.T

MAX. MIN.SHEETS PERAMETER
0.00 ' 0.00DENSITY (gm/cc)

0.000.00MOISTURE (%)
0 0CONETANK (%)

REMARK

*4
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PRODUCTION REPORT
DATE Thursday,February 23,2023
SIZE OF SHEET ANNUAL MAINTENANCE WORK
SHIFT A TOTALCB
NO OF SHEET 0 00 0
MOULDING GOODS UPN2 UPN10 UPN9

0 0 0
UPN8/4 UPN8/6 I

0 0.0000 0
PRODUCTION IN M.T 0.000 0.0000.000 0.000
NO OF BEATER 0 00 0
FELT DAY 0.000
FELT PRODUCTION TODAY MT 0.000
FEL T PRODUCTION TODATE MT 1093.256
TODA Y PRODUCTION MT 0.000
TODATE PRODUCTION MT 1093.256
TODA Y RAW MATER!AL CONSUMPTION 0.000
TODATE RAW MATERIAL CONSUMPTION 896.655

%RAW MATERIAL M.T
ffDIV/O!0.000CEMENT
#DIV/0!0.000FLYASH
ttDlV/O!0.0004-Z
ffDIV/O!0.0005-R
ffDIV/O!0.000A5-65
ffDIV/O!0.0004~20
ffDIV/O!0.0005-50
ttPIV/O!0.0004-X
ttDIV/O!0.000
ftDIV/O!0.000RECRON
ffDIV/O!0.000PULP
tfDlV/O!0.000SCRAP POWDER
ttDIV/O!0.000KEMOLITE
ttDIV/O!0.000FIBRE TOTAL M.T

MIN.MAX.SHEETS PERAMETER
DENSITY (gm/cc) 0.000.00

0.000.00MOISTURE (%)
00CONETANK (%)

REMARK

H
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PRODUCTION REPORT
DATE Friday, February 24, 2023SIZE OF SHEET ANNUAL MAINTENANCE WORK
SHIFT A TOTALD C
NO OF SHEET 0 0 00
MOULDING GOODS UPN2 UPN10 UPN9

0 0 0
UPN8/4 UPN8/6

0 0 0 0.000
PRODUCTION IN M.T 0.000 0.000 0.000 0.000
NO OF BEATER 0 0 00
FELT DAY 0.000
FELT PRODUCTION TODAY MT 0.000
FELT PRODUCTION TODATE MT 1093.256
TODAY PRODUCTION MT 0.000ST
TODATE PRODUCTION MT 1093.256
TODAY RAW MATERIAL CONSUMPTION 0.000
TODATE RAW MATERIAL CONSUMPTION 896.655
RAW MATERIAL %M.T i'

ffDIV/O!CEMENT 0.000
ttDIV/O!FLYASH 0.000
ffDIV/O!4-Z 0.000
tiDlV/O!0.0005-Rf

ffDIV/O!0.000A5-65
ffDIV/O!0.0004~20
ffDIV/O!0.0005~S0
ttDIV/Ol0.0004-X
mv/oio.ooo6-D
ffDIV/O!- V 0.000RECRON *n
ttDIV/O!0.000PULP
ttDIV/O!0.000SCRAP POWDER
ttDIV/O!0.000KEMOLITE
ttDIV/O!0.000FIBRE TOTAL M.T

MIN.MAX.SHEETS PERAMETER
0.000.00DENSITY (gm/cc)

MOISTURE (%) 0.000.00
00CONETANK (%)

REMARK

' M
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PRODUCTION REPORT
DATE Saturday, February 25, 2023

ANNUAL MAINTENANCE WORKSIZE OF SHEET
SHIFT A TOTALB C
NO OF SHEET 0 00 0
MOULDING GOODS UPN2 UPN10 UPN9

0 0 0
UPN8/4 UPN8/6

0.0000 00
PRODUCTION IN M.T 0.000 0.0000.0000.000
NO OF BEATER 00 00
FELT DAY 0.000
FELT PRODUCTION TODAY MT 0.000
FELT PRODUCTION TODATE MT 1093.256
TODA Y PRODUCTION MT ;o.ooo
TODATE PRODUCTION MT 1093.256
TODAY RAW MATERIAL - CONSUMPTION 0.000

896.655TODATE RAW MATERIAL CONSUMPTION
%M.TRAW MATERIAL

ttDlV/Ol0.000CEMENT
ttDIV/O!0.000FLYASH
ttDIV/O!0.000

' ffDIV/O!0.000.
ttDIV/O!0.000A5-65
ffDIV/O!0.0004~20
ftDlV/O!0.0005~50
ttDIV/O!0.000
ttDIV/O!0.000
tiDIV/O!0.000RECRON
ttDIV/O!0.000PULP
ffDIV/O!0.000SCRAP POWDER
#DIV/0!0.000KEMOLITE
ffDIV/O!0.000FIBRE TOTAL M.T

MIN.MAX.SHEETS PERAMETER
0.000.00DENSITY (gm/cc)
0.000.00MOISTURE (%)

00CONETANK (%)
REMARK

m
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MUHN' » <\ W Hk ^ORIj&i*v • \ V v\<5 $ »
,\Mr *
\ <.vsV \ŝ 9 t

iVy\W\yvU\V\S

Sumfav. February 26, 202 I
ANNUAL MAINMNANCC WORK

A H TOTALC
0 0 0 0

( >PN2 UPNW UI'NQ
0 0 0

UPNS/4 UPNS/ fi
0 0 0 0.000[*v\VvVNQi\u\ y.f

\o >v
? OA *

^ ^\\W>W UW4Y Ml
'' r\\W' T\\\ 1QDAUMT

/AM* *>\VsVHA\ MT
‘AM?;PROtXU'UON MT

0.000 0,000 0,000 0.000
0 0 00

0,000
0,000

.1093.256
; o.ooo
J093,256

?AM > \MU MAI SKIM CONSUMPTION
\M* V MAimAi CONSUMPTION

0,000
396,655

MAMRLAL MJ %
s tV£.\r mv/oiOMO
'1 * A.VS NOIV/OI0.000

ttPIV/0!2 „‘ 0.000
ftPIV/0!0,000V

mv/oi0.0004' cv\
ttPIV/0!0,0004',V
mv/oi0.000' V
mv/oio.ooo
mv/oio.ooo
ttPIV/0!0.000S'UAVY
ttoiv/oi0,000
#DM//O/0.000S < RAP POWDER I

MW/Of0.000KtMOllTE
ffDIV/QI0,000H.S'Kf IOIAL M.T

MAX. MW.SUidSPERAMETER
0,00 0,00t\* -VSIIV(cmAf)
0.00 0.00MOlSWRi(M

0 0(VMMW fo)
REMARK >

J

254



122 

( I]r

PRODUCTION REPORT
DA TE Monday, February 27, 2023
SIZE OF SHEET ANNUAL MAINTENANCE WORK
SHIFT A B TOTALC
NO OF SHEET 0 0 00
MOULDING GOODS UPN2 UPN10 UPN9

0 0 0
UPN8/4 UPN8/6

0 0.000
0.000

0 0
PRODUCTION IN M.T 0.000 0.0000.000
NO OF BEATER 0 00 0

FELT DAY 0.000
FELT PRODUCTION TODAY MT 0.000

FELT PRODUCTION TODATE MT 1093.256
TODAY PRODUCTION MT 0.000

TODATE PRODUCTION MT 1093.2S6

TODAY RAW MATERIAL CONSUMPTION 0.000

TODATE RAW MATERIAL CONSUMPTION 896.655
%M.TRAW MATERIAL

ttDIV/O!0.000CEMENT
ttDIV/O!0.000FLYASH
ttDIV/O!0.000
tfDIV/O!0.000
tfDIV/O!0.000A5-65
ftDIV/0!0.000

4~20
ttDIV/O!0.000

5~50 ttDIV/O!0.000
t/DIV/O!0.000i<

l

ttDIV/O!0.000
RECRON ttDIV/O!0.000
PULP ttDIV/O!0.000
SCRAP POWDER
KEMOLITE

ttDIV/O!0.000
ttDIV/O!0.000

FIBRE TOTAL M.T
MIN.MAX.

SHEETS PERAMETER 0.000.00DENSITY (gm/cc)
0.00 '

0.00MOISTURE (%) 00CONETANK (%)

REMARK

I

r
: ... is! M
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PRODUCTION REPORTDATE
Tuesday; February 28, 2023SIZE OF SHEET ANNUAL MAINTENANCE WORKSHIFT

A TOTALB CNO OF SHEET 0 00 0MOULDING GOODS UPN2 UPN10 UPN9
0 0 0

UPN8/4 UPN8/6
0 0.0000 0

PRODUCTION IN M.T 0.000 0.000 0.0000.000
NO OF BEATER 0 0 00
FELT DAY
FELT PRODUCTION TODAY MT

0.000
0.000

FELT PRODUCTION TODATE MT 1093.256
TODAY PRODUCTION MT 0.000
TODATE PRODUCTION MT 1093.256
TODAY RAW MATER!AL CONSUMPTION 0.000
TODATE RAW MATERIAL CONSUMPTION 896.655

%RAW MATERIAL M.T
ttDIV/O!CEMENT 0.000
ttDIV/O!0.000FLYASH
ttDIV/O!0.0004-Z
ttDIV/O!0.0005-R
ttDIV/O!0.000A5-65
ttDIV/O!0.0004~20
ttDIV/O!0.0005~50
ttDIV/O!0.0004- X
ttDIV/O!0.0006-D
ttDIV/O!0.000RECRON
ttDIV/O!0.000-VPULP
ttDIV/O!0.000SCRAP POWDER
ttDIV/O!0.000KEMOLITE
ttDIV/O!0.000FIBRE TOTAL M.T

MIN.MAX.SHEETS PERAMETER
0.000.00DENSITY (gm/cc)
0.000.00MOISTURE (%)

00CONETANK (%)
REMARK

14

256
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PRODUCTION REPORT
Sunday,January 01,2023DATE

SIZE OF SHEET 3.6 MTR.
SHIFT TOTALA B C
NO OF SHEET 2753905 919 929
MOULDING GOODS UPN2 UPN10 UPN9

0 0 0
UPN8/6UPN8/4 ;

o o 0.0000 :PRODUCTION IN M.T 40.422 41.047 41.494 122.963
INO OF BEATER j32 33 32 97

FELT DAY 1st
FELT PRODUCTION TODAY MT 122.963
FELT PRODUCTION TODATE MT 122.963

C TODAY PRODUCTION MT 122.963
TODATE PRODUCTION MT 122.963 ,

TODAY RAW MATERIAL CONSUMPTION 102.044
TODATE RAW MATERIAL CONSUMPTION 102.044
RAW MATERIAL %M.T
CEMENT 56.260 45.75
FLYASH 36.860 29.98 I
4-Z 0.000 0.00
S-R 2.668 2.17
A5-65 0.000 0.00

j4~20 2.668 2.17
5~50 0.000 0.00

.
0.0004- X 0.00c 0.000 0.006-D
0.194RECRON 0.16
1.455 1.18PULP
1.940SCRAP POWDER 1.58
0.000KEMOLITE 0.00

FIBRE TOTAL M.T 5.336 4.34
SHEETS PERAMETER MAX. MIN.
DENSITY (qm/cc) 1.69 1.67
MOISTURE (%) 36.56 33.67
CONETANK (%) 14 10
REMARK

- ?
Lry

u. r
VH! * rf

.) iw- I 'Ir »{ J * it » }
1 *. M » •

ri.J

i ' i
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PRODUCTION REPORT

DAT E Monday, Jnnuury ( )?, 2023
SIZB Of SHEET 3.0 MIR.
SHII T IIA C TOTAI
NO OF SHEET 882 fl'Jl ) 901 2673
MOULDING GOODS UPN2 UPN10 UPN9

0 0 0
UPN8/4 UPN8/G

0 0 0 0.000
PRODUCTION IN M.T 39.395 39.752 40.243 119.390
NO OF BEATER 31 32 31 94
FELTDAY 2nd
FELT PRODUCTION TODAY MT 119.390
FEL T PRODUCTION TODATE MT 242.353
TODAY PRODUCTION MT[ 119.390
TODATE PRODUCTION MT 242.353
TODAY RAIV MATERIAL CONSUMPTION 98.888
TODATE RAW MATERIAL CONSUMPTION 200.932
RAW MATERIAL %M.T
CEMENT 45.6754.520
FL YASH 29.9235.720

0.000.0004-Z
2.585 2.175-R

A5-65 0.000 0.00

2.172.5854”20
0.000 0.005~50
0.000 0.004- X
0.000 0.00(
0.188 0.16RECRON
1.410 1.18PUt P
1.880 1.57SCRAP POWDER
0.000 0.00KEMOUTE
5.170 4.33FIBRE IOTAI M. T

MAX. MIN.SHIHS PERAMETCR
1.70 1.65[J INSHY ( qm/ tc )

35.45 32.67MOP> TIJRE (%)
17CONI TANK (% ) 15

£mm~

* »
U t A *** 'I *1V y fU* »

i <
I

H *t <r '

j
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PRODUCTION REPORT

DATE Tuesday,January 03, 2023
SIZE OF SHEET 3.6 MTR.
SHIFT BA C TOTAL
NO OF SHEET SS3 843 892 2588
MOULDING GOODS UPN2 UPN10 UPN9

00 0
UPNS/6UPN8/4

00 0 0.000
PRODUCTION IN M.T 37.65338.099 39.841 115.593
NO OF BEATER 3130 34 95
FELT DAY 3rd
FELT PRODUCTION TODAY MT 115.593
FELT PRODUCTION TODATE MT 357.946
TODA / PRODUCTION MT 115.593(
TODATE PRODUCTION MT 357.946
TODAY RAW MATERIAL CONSUMPTION 99.940
TODATE RAW MATERIAL CONSUMPTION 300.872
RAW MATERIAL %M.T
CEMENT 47.6755.100
FLYASH 31.2336.100
4-Z 0.000.000
5-R ' 2.613 2.26
A5-65 2.613 2.26
4~20 0.000 0.00
5~50 0.000 0.00
4-X 0.000 0.00

0.000 0.006-Dt 0.190 0.16RECRON
1.425 1.23PULP
1.900SCRAP POWDER 1.64
0.000 0.00KEMOLITE

FIBRE TOTAL M.T 5.226 4.52
SHEETS PERAMETER MAX. MIN.
DENSITY (qm/cc ) 1.71 1.69
MOISTURE (%) 36.70 33.33
CONETANK (%) 16 14
REMARK

c < rn

J <

, . • *
, . „• >

I >:0. >*• '

i

> ri

. /
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PRODUCTION REPORT
Wednesday,January 04, 2023DATE

3.6 MTR.SIZE OF SHEET
' 8 TOTALCASHIFT

3608125612731079NO OF SHEET

UPN10 UPN9MOULDING GOODS UPN2
0 00

UPN8/6UPN8/4
0 0.00000

PRODUCTION IN M.T 161.15156.859 56.09948.194
NO OF BEATER 9531 3430
FELT DAY 4TH
FELT PRODUCTION TODAY MT 161.151
FELT PRODUCTION TODATE MT 519.097

""N TODAY PRODUCTION MT 161.151
TODATEPRODUCTION MT 519.097

132.976TODAY RAW MATER!AL CONSUMPTION
TODATE RAW MATERIAL CONSUMPTION 433.848
RAW MATERIAL %M.T
CEMENT 47.3776.331
FLYASH 48.230 29.93
4-Z 0.000 0.00
5-Ri

2.450 1.52
A5-65 2.450 1.52
4~20 0.000 0.00
5~50 0.000 0.00
4-X 0.000 0.00l
6-D 0.000 0.00
RECRON 0.190 0.12
PULP 1.425 0.88
SCRAP POWDER 1.900 1.18KEMOLITE 0.000 0.00FIBRE TOTAL M.T 4.900 3.04SHEETS PERAMETER MAX. MIN.DENSITY (gm/cc) 1.71 1.69MOISTURE (%) 36.70 33.33CONETANK {%) 16 14

. I' D .fiSB£ ?T3\
j i * ;

n t

V. f
< m

* J. Av"I >« «
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PRODUCTION REPORT
Thursday,January 5, 2023

S.OOmtr
DATE

SIZE OF SHEET
SHIFT

NO OF SHEET
MOULDING GOODS NAME

B C TOTAL
2022

A
340 1112

UPN/9
570

UPN/10UPN/2
0 0 0.000

90.313
0

PRODUCTION IN M.T
NO OF BEATER

FELT DAY
FELT PRODUCTION TODAY MT

15.186 49.66725.459
7112 3920

5th
90.313
609.410
90.313
609.410
72.049
505.897

FELT PRODUCTION TODATE MT
TODAY PRODUCTION MT

TODATE PRODUCTION MT
TODAY RAW MATERIAL CONSUMPTION

TODATE RAW MATERIAL CONSUMPTION
%RAW MATERIAL M.T

47.96
30.66

CEMENT 43.310
27.690
1.065

FLYASH
4z 1.18
4X 0.000

1.065
0.00

65 1.18
5R 0.000 0.00

4~20
FIBRE

RECORN
POWDER

PULP
KEMOLIT

SHEET POWDER
FIBRE TOTAL M.T

SHEET PERAMETER
DENSITY (gm/cc)
MOISTURE (%)
CONETANK (%)

REMARK

0.000
0.000

0.00
0.00

0.142 0.16
1.420
1.278
0.000
0.000
2.130

1.57
1.42
0.00
0.00
2.36

MAX. MIN.
1.75 1.69
42.2 38.91
17 13

isaga ;.,,
' L——V r

yiii * i

ai* »i - •

, i >

, . i > > t •

r u
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PRODUCTION REPORT

DATE Friday,January 06, 2023SIZE OF SHEET 3.6. MTR.
SHIFT

TOTALA B C
NO OF SHEET 671615 1245 2531MOULDING GOODS UPN10UPN2 UPN9

0 0 0
UPN8/6UPN8/4

0 0.0000 0
PRODUCTION IN M.T 55.608 113.04727.469 29.970
NO OF BEATER 24 44 8921
FELT DAY

6th
FELT PRODUCTION TODAY MT 113.047
FELT PRODUCTION TODATE MT 722.457
TODAY PRODUCTION MT 113.047
TODATE PRODUCTION MT 722.457
TODAY RAW MATERIAL CONSUMPTION 94.854
TODATE RAW MATERIAL CONSUMPTION 600.751
RAW MATERIAL %M.T
CEMENT 48.8155.180
FLYASH 31.4935.600
4-2 0.000 0.00
5-R 0.971.098
A5-65 1.098 0.97
4~20 1.098 0.97
5-50 0.000 0.00
4-X 0.000 0.00-\

0.000 0.006-D
0.089 ' 0.08RECRON
0.440 0.39PULP

0.252 0.22SCRAP POWDER

0.000 0.00KEMOLITE

3.294 2.91FIBRE TOTAL M.T
MIN.MAX.SHEETS PERAMETER

1.651.73DENSITY (am/cc )

30.1031.20MOISTURE (%)

18CONETANK (%) 23
REMARK

• A >3 - '1' i >.. d . i ' *VMUJ
i' l l > * 1
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PRODUCTION REPORT
Saturday, January 07, 2023

1.25 MTR.+2.00 MTR. tl .SOMTR.
DATE
SIZE OF SHEET

TOTALCDASHIFT
27661958318490NO OF SHEET

UPN9UPN10UPN2MOULDING GOODS
000

UPN8/6UPN8/4
0.000000

57.01542.5126.9047.599PRODUCTION IN M.T
473467NO OF BEATER

7thFELT DAY
57.015FELT PRODUCTION TODAY MT
779.472FELT PRODUCTION TODATE MT
57.015TODAY PRODUCTION MT
779.472TODATE PRODUCTION MT
45.112TODAY RAW MATERIAL CONSUMPTION
645.863TODATE RAW MATERIAL CONSUMPTION

%M.TRAW MATERIAL
50.2428.646CEMENT
25.5514.570FLYASH
0.000.0004-Z

0.860 1.515-R
0.187A5-65 0.33
0.187 0.334~20

5-50 0.000 0.00
4-X 0.000 0.001 6-D 0.000 0.00
RECRON 0.000 0.00
PULP 0.557 0.98
SCRAP POWDER 0.105 0.18
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 1.234 2.16
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1.76 1.73
MOISTURE (%) 43.37 39.21
CONETANK (%) 18 12
REMARK

AS HE : '

,. . * • '\\
I I J vi .1 '

U . T
1. T.1 ' < 1

VMI * i •
1 >1 > II0If« » *
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ZZ!PRODUCTION REPORT
DATE Sunday, January 08, 2023
SIZE OF SHEET 3.60 MTR.
SHIFT A B C TOTAL
NO OF SHEET 485 0 960 1445
MOULDING GOODS UPN10UPN2 UPN9

0 00
UPN8/4 UPN8/6

0 0 0 0.000
PRODUCTION IN M.T 0.000 42.878 64.54021.662
NO OF BEATER 26 42016
FELT DAY 08th
FELT PRODUCTION TODAY MT 64.540
FELT PRODUCTION TODATE MT 844.012
TODAY PRODUCTION MT 64.540
TODATE PRODUCTION MT 844.012
TODAY RAW MATERIAL CONSUMPTION 58.660
TODATE RAW MATERIAL CONSUMPTION 704.523

%RAW MATERIAL M.T
53.78CEMENT 34.709
31.7420.482FLYASH

0.000 0.004-Z
0.765 1.195-R
0.765 1.19A5-65
0.000 0.004~20
0.000 0.005~50
0.000 0.004-X

6-D 0.000 0.00
0.830 1.29RECRON
0.546 0.85PULP
0.563 0.87SCRAP POWDER

0.000.000KEMOLITE
2.371.530FIBRE TOTAL M.T J
MIN.MAX.SHEETS PERAMETER

DENSITY (gm/cc) 1.741.77
36.1738.17MOISTURE (%}

14 12CONETANK (%)

REMARK :-

•,S 3S; ZIt M •' * 4 V,
iJ . r

V i l l * » V - ' i V, 1 > »
0(« fl '* I •II '
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PRODUCTION REPORT
Monday, January 00, 2023DATE

MAINTENANCE WORKSIZE Of SHEET
TOTALB CSHIFT A

00 0NO OF SHEET 0
UPN10 UPN9MOULDING GOODS UPN2

0 00
UPN8/6UPN8/4

0 0 0.0000
0.000 0.000PRODUCTION IN M.T 0.0000.000

0 0NO OF BEATER 00
08THFELT DAY
0 000FELT PRODUCTION TODAY MT

844.012FELT PRODUCTION TODATE MT
TODAY PRODUCTION MT 0.000

844.012TODATE PRODUCTION MT
TODAY RAW MATERIAL CONSUMPTION 0.000

704.S23TODATE RAW MATERIAL CONSUMPTION
%RAW MATERIAL M.T

ffDIV/O!CEMENT 0.000
ffDIV/O!FLYASH 0.000
ffDIV/O!0.0004-Z
ffDIV/O!0.0005- R
ffDIV/O!0.000A5-65
ffDIV/O!0.0004^20
ffDIV/O!0.0005~50
ffDIV/O!0.0004-X
ffDIV/O !0.000S-D
ffDIV /O!0.000RECRON
ffDIV/O!0.000PULP
ffDIV/O!0.000SCRAP POWDER
ffDIV/O i0.000KEMOLITE
ffDIV/O!0.000FIBRE TOTAL M.T

MAX.SHEETS PERAMETER MIN.
DENSITY (qm/cc) 0.00 0.00

MOISTURE (%) 0.00 0.00

CONETANK (%) 0 0

REMARK

1,M » » * 1
u . r M

V'. ll • i >
•\ > ,11

) i •< >
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PRODUCTION REPORT
iTuesday, January 10, 2023DATE !

3.00 MTR.SIZE OF SHEET
TOTALCBSHIFT A
32721056 1245NO OF SHEET 971

UPN10 UPN9MOULDING GOODS UPN2
000

UPN8/6UPN8/4
0.000000

46.340 121.78739.305PRODUCTION IN M.T 36.141
9841NO OF BEATER 3027

9THFELT DAY

121.787FELT PRODUCTION TODAY MT
FELT PRODUCTION TODATE MT 965.798 .
TODAY PRODUCTION MT 121.787
TODATE PRODUCTION MT 965.798
TODAY RAW MATERIAL CONSUMPTION 101.973
TODATE RAW MATERIAL CONSUMPTION 806.496
RAW MATERIAL %M.T
CEMENT 61.127 50.19
FLYASH 36.692 30.13
4-Z 0.000 0.00
5-R 0.876 0.72
A5-65 0.876 0.72
4~20 0.876 0.72
5~50 0.000 0.00
4-X 0.000 0.00

0.000) 6-P 0.00
RECRON 0.326 0.27
PULP 0.654 0.54
SCRAP POWDER 0.546 0.45
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 2.628 2.16
SHEETS PERAMETER MAX. MIN.
DENSITY (grn/cc) 1.77 1.73
MOISTURE (%) 37.90 35.46
CONETANK (%) 14 11
REMARK :•

ru
u. r

Vi!.1 ' ' n 1 ‘ j\ ' \; )» i
>. , t •> 1f •» • -
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PRODUCTION REPORT
DATE Wednesday , January 11, 2023
SIZE OF SHEET 3.00 MTR.
SHIFT nA C TOTAL
NO OF SHEET 11451032 1259 3436
MOULDING GOODS UPN10UPN2 UPN9

0• 0 0
UPN8/6UPN8/4

0 0 0 0.000
PRODUCTION IN M.T 46.861 127.89138.412 42.618
NO OF BEATER 38 4234 1 14
FELT DAY 10th
FELT PRODUCTION TODAY MT 127.891
FELT PRODUCTION TODATE MT 1093.689
TODAY PRODUCTION MT 127.891
TODATE PRODUCTION MT 1093.689
TODAY RAW MATERIAL CONSUMPTION 105.321
TODATE RAW MATERIAL CONSUMPTION 911.817
RAW MATERIAL a /

/oM.T
CEMENT 50.0063.951
FLYASH 29.0137.101
4-Z 0.000 0.00

0.9775-R 0.76
0.977A5-65 0.76
0.9774~20 0.76
0.0005^50 0.00
0.000 0.004-X
0.000 0.006-D
0.129 0.10RECRON
0.677 0.53PULP
0.532 0.42SCRAP POWDER

0.000 0.00KEMOLITE
2.931FIBRE TOTAL M.T 2.29
MAX.SHEETS PERAMETER MIN.

DENSITY (gm/cc) 1.77 1.74
MOISTURE (%) 36.64 35.90
CONETANK (%) 14 10

y\jREMARK :
/ seS'-lii _

. SN ?ii «ri •' • v\

•, n M 1 ) 4 '
n J 'J '1 0 *

Vilh i

>1 •(! - * ‘
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PRODUCTION REPORT
Thursday,January 12, 2023DATE

3.00 MTR.SIZE OF SHEET
TOTALCBSHIFT A
32571115 1130NO OF SHEET 1012

UPN9UPN10MOULDING GOODS UPN2
0 00

UPN8/6UPN8/4
0 0.00000

42.060 121.228PRODUCTION IN M.T 37.667 41.501
38 103NO OF BEATER 3733

11thFELT DAY
FELT PRODUCTION TODAY MT 121.228
FELT PRODUCTION TODATE MT 1214.918
TODAY PRODUCTION MT 121.228
TODATE PRODUCTION MT 1214.918
TODAY RAW MATERIAL CONSUMPTION 105.323
TODATE RAW MATERIAL CONSUMPTION 1017.140
RAW MATERIAL %M.T
CEMENT 63.391 52.29
FLYASH 37.573 30.99
4-Z 0.000 0.00
5-R 1.532 1.26
A5-65 1.532 1.26
4~20 0.000 0.00
5~50 0.000 0.00
4-X 0.000 0.00
6-D 0.000 0.00
RECRON 0.112 0.09
PULP 0.590 0.49
SCRAP POWDER 0.593 0.49
KEMOUTE 0.000 0.00
FIBRE TOTAL M.T 3.064 2.53
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1.77 1.75
MOISTURE (%) 37.01 36.25
CONETANK (%) 13 11
REMARK

A '
S i s r i *r*

141 7 ' 1
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PRODUCTION REPORT

Friday, January 13, 2023DATE
3.00 MTR.SIZE OF SHEET
B C TOTALSHIFT A

3180NO OF SHEET 1087 10741019
MOULDING GOODS UPN10 UPN9UPN2

0 00
UPN8/6UPN8/4

00 0 0.000
PRODUCTION IN M.T 40.459 39.97537.928 118.362
NO OF BEATER 36 36 10634
FELT DAY 12th
FELT PRODUCTION TODAY MT 118.362
FELT PRODUCTION TODATE MT 1333.280
TODAY PRODUCTION MT 118.362
TODATE PRODUCTION MT 1333.280
TODAY RAW MATERIAL CONSUMPTION 95.219
TODATE RAW MATERIAL CONSUMPTION 1112.359
RAW MATERIAL M.T %

57.984CEMENT 48.99
FLYASH 33.600 28.39
4-Z 0.000 0.00
5-R 1.398 1.18
A5-65 1.398 1.18
4^20 0.000 0.00
5-50 0.000 0.00
4-X 0.000 0.00

0.0006-D 0.00
RECRON 0.111 0.09
PULP 0.476 0.40
SCRAP POWDER 0.252 0.21
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 2.796 2.36
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc ) 1.77 1.74
MOISTURE (%) 37.21 35.46
CONETANK (%) 13 11
REMARK
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PRODUCTION REPORT
Sciurdzy, Jcnuary 14. 2023DATE

2.5 MTR.SIZE OF SHEET
TOTAL3 CSHIFT A
3244 I109997SNO OF SHEET 1167

MOULDING GOODS UPN10 UP\9UPN2 J
000

UPN8/6UPNS/4
0 000000

100.62034.OSSPRODUCTION IN M.T 30.33536.197
27 SONO OF BEATER 2429

FEL T DA y 13th

FELT PRODUCTION TODAY MT 100 620
FLLT PRODUCTION TODATE MT 1433.900
TODA Y PRODUCTION MT 100.620
TODATI PRODUCTION MT 1433.900
TODAY RAW MATERIAL CONSUMPTION 83 9/6
TODATE RAW MATERIAL CONSUMPTION 1196 335
RAW MATERIAL XM. T

49 91CEMENT 50.222
29 76FL YASH 29.945
0.004 -2 0.000
0.00SR 0.000
1.181.190A5 -6S

1.190 1.184"20
0.000 0.005"50
0.000 0.004- X

^ 6-D 0.000 0.00
0.097 0.10RECRON
0.S76 0.87PULP
0.456 0.45SCRAP POWDER
0.000 0.00KEMOLITE
2.380 2.37FIBRE TOTAL M.T
MAX. MIN.SHEETS PERAMETER

DENSITY (gm/cc ) 1.76 1 73
36.69 35.43MOISTURE (% )

CONETANK (%) 15 10

1 REMARK

-o- A ifl - ' \ i * *u • )
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JPRODUCTION REPORT
DATE Sunday,January 15, 2023
SIZE OF SHEET 2.5 MTR.

TOTALSHIFT B CA
NO OF SHEET 1329 37911197 1265
MOULDING GOODS UPN10 UPN9UPN2

00 0
UPN8/6UPN8/4

0 0.00000
PRODUCTION IN M.T 39.237 117.58737.12841.222
NO OF BEATER 32 953033
FELT DAY 14th
FELT PRODUCTION TODAY MT 117.587
FELT PRODUCTION TODATE MT 1551.487
TODAY PRODUCTION MT 117.587
TODATE PRODUCTION MT 1551.487
TODAY RAW MATERIAL CONSUMPTION 101.997
TODATE RAW MATERIAL CONSUMPTION 1298.332 .

M.TRAW MATERIAL %
CEMENT 60.753 51.67
FLYASH 36.976 31.45
4-Z 0.000 0.00

0.0005-R 0.00
1.410A5-65 1.20
1.4104~20 1.20
0.0005~50 0.00
0.0004-X 0.00

") 6-D 0.000 0.00
0.110RECRON 0.09

PULP 0.779 0.66
SCRAP POWDER 0.559 0.48
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 2.820 2.40
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1.77 1.73
MOISTURE (%) 36.70 35.21
CONETANK {%) 15 10
REMARK

; i.TD .
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PRODUCTION REPORT
Monday, January 16, 2023DATE

3.00 MTR.SIZE OF SHEET
TOTALCSHIFT BA

1049 1872 3211NO OF SHEET 290
MOULDING GOODS UPN2 UPN10 UPN9

0 00
UPN8/4 UPN8/6

0 0.00000
PRODUCTION IN M.T 69.677 119.51610.794 39.045
NO OF BEATER 98549 35
FELT DAY 15th
FELT PRODUCTION TODAY MT 119.516
FELT PRODUCTION TODATE MT 1671.003
TODAY PRODUCTION MT 119.516
TODATE PRODUCTION MT 1671.003
TODAY RAW MATERIAL CONSUMPTION 102.765
TODATE RAW MATERIAL CONSUMPTION 1401.097
RAW MATERIAL M.T %
CEMENT 51.6161.685
FLYASH 36.956 30.92
4-Z 0.000 0.00
5-R 0.000 0.00
A5-65 1.470 1.23
4~20 1.470 1.23
5~50 0.000 0.00

0.0004-X 0.00
6-D 0.000 0.00

0.116RECRON 0.10
0.589PULP 0.49
0.479SCRAP POWDER 0.40

KEMOLITE 0.000 0.00
2.940FIBRE TOTAL M.T 2.46

SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1.77 1.75
MOISTURE (%) 36.34 35.56
CONETANK (%) 14 11

REMARK
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PRODUCTION REPORT
Tuesday, January 17, 2023DATE

SIZE OF SHEET 2.00 MTR.-hl .50 MTR.
SHIFT B C TOTALA
NO OF SHEET 845 867 2710998
MOULDING GOODS UPN2 UPN10 UPN9

0 00
UPN8/4 UPN8/6

0 0 0.0000
PRODUCTION IN M.T 37.649 117.68043.337 36.694
NO OF BEATER 29 9033 28
FELT DAY 16TH
FELT PRODUCTION TODAY MT 117.680
FELT PRODUCTION TODATE MT 1788.683
TODAY PRODUCTION MT 117.680
TODATE PRODUCTION MT 1788.683
TODAY RAW MATERIAL CONSUMPTION ' 96.679
TODATE RAW MATERIAL CONSUMPTION 1497.776
RAW MATERIAL M.T %
CEMENT 58.297 49.54
FLYASH 33.870 28.78
4-Z 0.000 0.00
5-R 0.000 0.00
A5-65 1.545 1.31

1.5454^20 1.31
0.0005~50 0.00
0.0004-X 0.00
0.0006-D 0.00

RECRON 0.099 0.08
PULP 0.630 0.54
SCRAP POWDER 0.693 0.59
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 3.090 2.63
SHEETS PERAMETER MAX. MIN.
DENSITY (qm/cc) 1.77 1.74
MOISTURE (%) 36.19 35.21
CONETANK (%) 15 10
REMARK :-
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PRODUCTION REPORT
Wednesday, January 18,707 I

MAINTENANCE WORK
DATE
SIZE OF SHEET

( T O T A LflSHIFT A ——I
0NO OF SHEET 0 00

UPN9MOULDING GOODS UPN2 UPN10
00 0

UPN8/GUPN8/4
0.0000 00

0.000 0.000PRODUCTION IN M.T 0.000 0.000
NO OF BEATER 00 00
FELT DAY 16TH
FEL T PRODUCTION TODAY MT 0.000
FELT PRODUCTION TODATE MT 1788.683
TODAY PRODUCTION MT 0.000
TODATE PRODUCTION MT 1788.683
TODAY RAW MATERIAL CONSUMPTION 0.000
TODATE RAW MATERIAL CONSUMPTION 1497.776

%RAW MATERIAL M.T
HDIV/O 1CEMENT 0.000
f,'DIV/0!0.000FLYASH
(IDIV /O!4-Z 0.000
(fDIV/0!0.0005 -R
tlDIV /O !0.000A5-65
l/DIV /O!0.0004-20
IfDIV /Oi0.0005-50
HDIV /O'0.0004 X

0.000 IfDIV/O !6-D
tlDIV /O!0.000RECRON
4DIV/010.000PULP
ttDIV/O!0.000SCRAP POWDER
I I D I V /O'0.000KEMOLITE
IfDIV /O'0.000FIBRE TOTAL M.T

MAX . MIN.SHFETS PERAMETER
DENSITY (gm/cc) 0.00 0.00

0.00 0.00MOISTURE (%)
0 0CONETANK (%)

REMARK
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PRODUCTION REPORT

DATE Thursday,January 19, 2023
2.00 MTR.+l .SO MTR.

SIZE OF SHEET

T".SHIFT A B C TOTALNO OF SHEET 921 876 812 2609MOULDING GOODS UPN2 UPN10 UPN9
0 0 0

UPN8/4 UPN8/6
0 0 0 0.000

PRODUCTION IN M.T 39.994 38.040 35.261 113.294
NO OF BEATER 31 29 27 87
FELT DAY 17th
FELT PRODUCTION TODAY MT 113.294
FELT PRODUCTION TODATE MT 1901.977
TODAY PRODUCTION MT 113.294
TODATE PRODUCTION MT 1901.977
TODAY RAW MATERIAL CONSUMPTION 90.531
TODATE RAW MATERIAL CONSUMPTION 1588.307
RAW MATERIAL M.T %
CEMENT 55.170 48.70
FLYASH 31.179 27.52
4-Z 0.000 0.00
5-R 0.000 0.00
A5-65 1.300 1.15

1.300 1.154~20
0.000 0.005^50
0.000 0.004-X
0.000 0.006-D
0.130 0.11RECRON
0.667 0.59PULP
0.785 0.69SCRAP POWDER

0.000.000KEMOLITE
2.600 2.29FIBRE TOTAL M.T
MAX. MIN.SHEETS PERAMETER
1.77 1.74DENSITY (gm/cc)

36.5137.57MOISTURE (%)
14 11CONETANK (%)

REMARK :-
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PRODUCTION REPORT
Friday, January 20, 2023DATE

3.60 MTRSHE OF SHEET
TOTAlCBASHIFT
2573791951831NO OF SHEET

UPN9UPN10UPN2MOULDING GOODS
000

UPN8/6UPN8/4
0 0.00000

35.33042.476 114.92337.117PRODUCTION IN M.T
26 8632NO OF BEATER 28

18thFELT DAY
114.923FELT PRODUCTION TODAY MT
2016.900FELT PRODUCTION TODATE MT

TODAY PRODUCTION MT 114.923
TODATE PRODUCTION MT 2016.900
TODAY RAW MATERIAL CONSUMPTION 90.562
TODATE RAW MATERIAL CONSUMPTION 1678.869
RAW MATERIAL %M.T
CEMENT 46.7153.684
FLYASH 27.9232.091

0.0004-Z 0.00
5-R 0.000 0.00
A5-65 1.421 1.24
4~20 1.421 1.24

0.0005~50 0.00
0.0004- X 0.00
0.0006-D 0.00
0.211RECRON 0.18
0.982PULP 0.85
0.752SCRAP POWDER 0.65

KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 2.842 2.47
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1.74 1.73
MOISTURE (%) 39.49 38.22
CONETANK (%) 13 11
REMARK
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144 PRODUCTION REPORT
Saturday, January 21, 2023DATE

3.6 MTR.SIZE OF SHEET

TOTALB CASHIFT

2580721888971NO OF SHEET

UPN9UPN10MOULDING GOODS UPN2

000
UPN8/6UPN8/4

0.000000

115.23632.20339.663PRODUCTION IN M.T 43.370

862429NO OF BEATER 33

19thFELT DAY
FELT PRODUCTION TODAY MT 115.236

2132.136FELT PRODUCTION TODATE MT
TODAY PRODUCTION MT 115.236
TODATE PRODUCTION MT 2132.136
TODAY RAW MATERIAL CONSUMPTION 90.999
TODATE RAW MATERIAL CONSUMPTION 1769.868
RAW MATERIAL %M.T
CEMENT 46.3653.421
FLYASH 32.102 27.86
4-Z 0.000 0.00
5-R 1.646 1.43
A5-65 0.000 0.00
4~20 1.646 1.43
5~50 0.000 0.00
4-X 0.000 0.00
6-D 0.000 0.00
RECRON 0.109 0.09
PULP 1.201 1.04
SCRAP POWDER 0.874 0.76
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 3.292 2.86
SHEETS PERAMETER MAX. MIN.DENSITY (gm/cc) 1.72 1.63MOISTURE (%) 36.21 35.32CONETANK (%) 16 12REMARK
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PRODUCTION REPORT
Sunday, January 22, 2023DATE

3.60 MTR.SIZE OF SHEET
C TOTALA BSHIFT

2372745 782 845NO OF SHEET
UPN9MOULDING GOODS UPN2 UPN10

0 00
UPN8/6UPN8/4

0.00000 0
105.94537.742PRODUCTION IN M.T 34.92833.275

8029NO OF BEATER 2625
20thFELT DAY

FELT PRODUCTION TODAY MT 105.945
FELT PRODUCTION TODATE MT 2238.081
TODAY PRODUCTION MT 105.945
TODATE PRODUCTION MT 2238.081
TODAY RAW MATERIAL CONSUMPTION 87.421
TODATE RAW MATERIAL CONSUMPTION 1857.289
RAW MATERIAL %M.T
CEMENT 49.2852.212
FLYASH 30.260 28.56
4-Z 0.000 0.00
5-R 1.321 1.25
A5-65 0.000 0.00
4~20 1.321 1.25
5~50 0.000 0.00
4-X 0.000 0.00
6-D 0.000 0.00
RECRON 0.292 0.28
PULP 1.021 0.96
SCRAP POWDER 0.994 0.94
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 2.642 2.49
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1.69 1.65
MOISTURE (%) 38.11 37.21
CONETANK (%) 10 9
REMARK :
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PRODUCTION REPORT
Monday, January 23, 2023DATE

3.60 MTR.SIZE OF SHEET
TOTALB CASHIFT
2168721699 748NO OF SHEET

UPN10 UPN9UPN2MOULDING GOODS
0 00

UPN8/4 UPN8/6
0.000000

96.83433.409PRODUCTION IN M.T 31.221 32.203
7526NO OF BEATER 2524

FELT DAY 21st
FELT PRODUCTION TODAY MT 96.834
FELT PRODUCTION TODATE MT 2334.915
TODAY PRODUCTION MT 96.834
TODATE PRODUCTION MT 2334.915
TODA Y RAW MATERIAL CONSUMPTION 79.748
TODATE RAW MATERIAL CONSUMPTION 1937.037
RAW MATERIAL %M.T
CEMENT 48.533 50.12
FLYASH 25.670 26.51
4-Z 0.000 0.00
5-R 1.340 1.38
A5-65 1.340 1.38
4~20 0.000 0.00
5^50 0.000 0.00
4-X 0.000 0.00
6-D 0.000 0.00
RECRON 0.198 0.20
PULP 1.100 1.14
SCRAP POWDER 1.567 1.62
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 2.680 2.77
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc ) 1.71 1.68
MOISTURE (%) 37.20 35.33
CONETANK (%) 18 15
REMARK
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PRODUCTION REPORT

Tuesday, January 24, 2023DATE

3.60 MTR.SIZE OF SHEET

TOTALSHIFT A B C
2272745 540 987NO OF SHEET

UPN9MOULDING GOODS UPN2 UPN10
0 00

UPN8/4 UPN8/6
0.000000

101.47944.084PRODUCTION IN M.T 33.275 24.119
7934NO OF BEATER 1926

22ndFELT DAY

101.479FELT PRODUCTION TODAY MT
2436.394FELT PRODUCTION TODATE MT
101.479TODAY PRODUCTION MT
2436.394TODATE PRODUCTION MT
82.120TODAY RAW MATERIAL CONSUMPTION

TODATE RAW MATERIAL CONSUMPTION 2019.157
%RAW MATERIAL M.T

CEMENT 49.0449.765
FLYASH 26.7327.123
4-Z 1.181.196
5-R 0.000 0.00
A5-65 1.196 1.18

0.0004~20 0.00
0.0005~50 0.00
0.0004-X 0.00

6-D 0.000 0.00
RECRON 1.450 1.43
PULP 1.390 1.37
SCRAP POWDER 0.000 0.00
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 2.392 2.36
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc). 1.78 1.75
MOISTURE (%) 40.32 39.32
CONETANK (%) 11 10
REMARK
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PRODUCTION REPORT

Wednesday, January 25, 2023DATE
3.60 MTR.SIZE OF SHEET
B TOTALCASHIFT

2611864978 769NO OF SHEET
UPN9MOULDING GOODS UPN2 UPN10

000
UPN8/4 UPN8/6

0.00000 0
116.62034.34743.682 38.591PRODUCTION IN M.T

882533 30NO OF BEATER
23rdFELT DAY

FELT PRODUCTION TODAY MT 116.620
FELT PRODUCTION TODATE MT 2553.014
TODAY PRODUCTION MT 116.620
TODATE PRODUCTION MT 2553.014
TODA Y RAW MATERIAL CONSUMPTION 94.452
TODATE RAW MATER!AL CONSUMPTION 2113.609
RAW MATERIAL %M.T
CEMENT 48.9857.123
FLYASH 28.2532.950
4-2 0.000.000
5-R 1.120 0.96
A5-65 1.120 0.96
4~20 1.120 0.96
5-50 0.000 0.00
4-X 0.000 0.00
6-D 0.000 0.00
RECRON 0.089 0.08
PULP 0.543 0.47
SCRAP POWDER 0.387 0.33
KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 3.360 2.88
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1.67 1.60
MOISTURE (%) 36.90 35.82
CONETANK (%) 16 12
REMARK
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PRODUCTION REPORT
Thursday, January 26, 2023DATE

REPUBLIC DAYSIZL OF SHEET
TOTALA D CSHIFT

000 0NO OF SHEET
UPN2 UPN10 UPN9MOULDING GOODS

0 00
UPN8/4 UPN8/6

0.000000
0.0000.000PRODUCTION IN M.T 0.0000.000

0NO OF BEATER 000
FELT DAY 23rd
FELT PRODUCTION TODAY MT 0.000
FELT PRODUCTION TODATE MT 2553.014
TODAY PRODUCTION MT 0.000
TODATE PRODUCTION MT 2553.014
TODAY RAW MATERIAL CONSUMPTION 0.000
TODATE RAW MATERIAL CONSUMPTION 2113.609
RAW MATERIAL %M.T

ttDIV/O!CEMENT 0.000
ttDIV/O!FLYASH 0.000
ttDIV/O!4-Z 0.000
ttDIV/O!5-R 0.000
ttDIV/O!A5-65 0.000
ttDIV/O!0.0004~20

ttDIV/O!5~50 0.000
ttDIV/O!4-X 0.000

6-D ttDIV/O!0.000
RECRON 0.000 ttDIV/O!
PULP 0.000 ttDIV/O!
SCRAP POWDER 0.000 ttDIV/O!
KEMOLITE 0.000 ttDIV/O!
FIBRE TOTAL M.T ttDIV/O!0.000
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 0.00 0.00
MOISTURE (%) 0.00 0.00
CONETANK (%) 0 0
REMARK

(
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PRODUCTION REPORT

Friday, January 27, 2023DATE
SIZE OF SHEET 3.00 MTR.
SHIFT TOTALCBA
NO OF SHEET 2916989 875 1052
MOULDING GOODS UPN10 UPN9UPN2

000
UPN8/6UPN8/4

0.00000 0
108.536PRODUCTION IN M.T 39.15632.56836.811

89NO OF BEATER 322730
FELT DAY 24th
FELT PRODUCTION TODAY MT 108.536
FELT PRODUCTION TODATE MT 2661.550
TODAY PRODUCTION MT 108.536
TODATE PRODUCTION MT 2661.550
TODAY RAW MATERIAL CONSUMPTION 90.453
TODATE RAW MATERIAL CONSUMPTION 2204.062

%RAW MATERIAL M.T
50.53CEMENT 54.844
27.8830.260FLYASH
0.000.0004-Z

1.009 0.935-R
1.009 0.93A5-65
0.000 0.004~20
0.000 0.005~50
0.000 0.004-X
1.009 0.936-D
0.990RECRON 0.91
0.846PULP 0.78
0.486SCRAP POWDER 0.45

KEMOLITE 0.000 0.00
FIBRE TOTAL M.T 3.027 2.79
SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 1.69 1.65
MOISTURE (%) 38.45 36.92
CONETANK (%) 12 10
REMARK
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PRODUCTION REPORT
Saturday, January 28, 2023

DATE
3.00 MTR.

SIZE OF SHEET
B TOTALCASHIFT

3220963 11921065NO OF SHEET
UPN9UPN10UPN2MOULDING GOODS

000
UPN8/6UPN8/4

0.000000
119.85144.36735.844PRODUCTION IN M.T 39.640

1063932NO OF BEATER 35
25thFELT DAY

119.851FELT PRODUCTION TODAY MT
2781.401FELT PRODUCTION TODATE MT
119.851TODAY PRODUCTION MT
2781.401TODATE PRODUCTION MT
105.857TODAY RAW MATER!AL CONSUMPTION
2309.919TODATE RAW MATER!AL CONSUMPTION

%RAW MATERIAL M.T
50.8160.894CEMENT
31.9538.296FLYASH
0.000.0004-Z
1.001.2005-R

1.200 1.00A5-65
0.000 0.00

4~20
0.000 0.005~50
0.000 0.004-X
1.200 1.00

6-D
0.847 0.71RECRON
0.981 0.82PULP
1.239 1.03SCRAP POWDER
0.000 0.00KEMOLITE
3.600 3.00FIBRE TOTAL M.T
MAX.SHEETS PERAMETER MIN.

DENSITY (gm/cc) 1.70 1.62

MOISTURE (%) 39.23 34.87

CONETANK (%) 13 9

REMARK :-
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PRODUCTION REPORT

DATE Sunday, January 29, 2023

SIZE OF SHEET 3.00 MTR.
SHIFT A B C TOTAL

NO OF SHEET 984 763 632 2379

MOULDING GOODS UPN2 UPN10 UPN9

0 0 0
UPN8/4 UPN8/6

0.0000 0 0

PRODUCTION IN M.T 88.54823.52436.625 28.400

NO OF BEATER 79212533

FELT DAY 26th

FELT PRODUCTION TODAY MT 88.548

FELT PRODUCTION TODATE MT 2869.950

TODAY PRODUCTION MT 88.548

TODATE PRODUCTION MT 2869.950

TODAY RAW MATERIAL CONSUMPTION 84.446
2394.365TODATE RAW MATERIAL CONSUMPTION

%RAW MATERIAL M.T
53.0246.947CEMENT
36.0731.937FLYASH
0.000.0004-Z

1.169 1.32
5-R

1.169 1.32
A5-65

0.000 0.00
4~20

0.000 0.00
5~50

0.000 0.00
4-X

0.000 0.00
6-D

0.756 0.85
RECRON

1.123 1.27
PULP

1.345 1.52
SCRAP POWDER

0.000.000KEMOLITE
2.642.338FIBRE TOTAL M.T
MIN.MAX.SHEETS PERAMETER
1.651.71DENSITY (gm/cc)
40.6541.23MOISTURE (%)

811CONETANK (%)

REMARK
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PRODUCTION REPORT

DATE Monday, January 30, 2023
SIZE OF SHEET 3.00 MTR.
SHIFT A TOTALB C
NO OF SHEET 1157 1020 32221045
MOULDING GOODS UPN2 UPN10 UPN9

0 0 0
UPN8/4 UPN8/6

0.0000 0 0
PRODUCTION IN M.T 119.92643.065 37.96538.896
NO OF BEATER 34 10738 35
GAIN% 27.01 74.4923.56 23.92
TODAY GAIN% 74.49
TODATE GAIN% 19.83
FELT DAY 27th
FELT PRODUCTION TODAY MT 119.926
FELT PRODUCTION TODATE MT 2989.875
TODAY PRODUCTION MT 119.926
TODATE PRODUCTION MT 2989.875
TODAY RAW MATERIAL CONSUMPTION 100.782
TODATE RAW MATERIAL CONSUMPTION 2495.147

%RAW MATERIAL M.T
49.6959.590CEMENT
29.1534.956FLYASH

0.000 0.004-Z
1.551 1.295-R
1.551 1.29A5-65
0.000 0.004~20
0.000 0.005~50
0.000 0.004-X
0.000 0.006-D
0.732 0.61RECRON
1.189 0.99PULP
1.213 1.01SCRAP POWDER
0.000 0.00KEMOLITE

2.593.102FIBRE TOTAL M.T
MAX. MIN.SHEETS PERAMETER

DENSITY (gm/cc) 1.701.72
37.43MOISTURE (%) 39.78

CONETANK (%) 13 11
REMARK :-
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PRODUCTION REPORT

Tuesday, January 31, 2023DATE
MAINTENANCE WORKSIZE OF SHEET

B C TOTALASHIFT
00 0 0NO OF SHEET

UPN10 UPN9UPN2MOULDING GOODS
00 0

UPN8/6UPN8/4
0.000000
0.0000.0000.000PRODUCTION IN M.T 0.000

00NO OF BEATER 00
27thFELT DAY
0.000FELT PRODUCTION TODAY MT

2989.875FELT PRODUCTION TODATE MT
0.000TODAY PRODUCTION MT

2989.875TODATE PRODUCTION MT
TODAY RAW MATERIAL CONSUMPTION 0.000

2495.147TODATE RAW MATERIAL CONSUMPTION
%RAW MATERIAL M.T

UDIV/O!CEMENT 0.000
#DIV/0!FLYASH 0.000
UDIV/O!0.0004-Z
UDIV/O!0.0005-R
UDIV/O!0.000A5-65
UDIV/O!0.0004~20
ffDIV/O!0.0005~50
UDIV/O!0.0004-X
UDIV/O!0.0006-D
UDIV/O!0.000RECRON
UDIV/O!0.000PULP
UDIV/O!0.000SCRAP POWDER
UDIV/O!KEMOLITE 0.000
UDIV/O!FIBRE TOTAL M.T 0.000

SHEETS PERAMETER MAX. MIN.
DENSITY (gm/cc) 0.00 0.00
MOISTURE (%) 0.00 0.00
CONETANK (%) 0 0
REMARK
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U.P. Asbestos Ltd.
WORKS: Village & PO -BISHARA, TEHS1L DADRI DISTT. GAUTAM BIJDH NAGAR- 201008 (U.P.)

C1N: L26942UP1973PLC003743, GSTIN - 09AAACU1994L1ZS

Our ref.: UPAL, DADRI/MoEF/2022-23
28th February 2023

The Director
Ministry of Environment, Forest & Climate Change (MoEF)
Regional Office (Central Region)
Kendriya Rhawan, 5th Floor
Sector-H, Aliganj
Lucknow

Subject: Submission of six monthly compliance status report.
Your ref.: Environment Clearance File No. J-11011/42/99-IA.II dated 20th Dec.1999, transferred in our name

vide letter dated July 21, 2005.

Dear Sir

This refers to the captioned Environment Clearance (EC).

Please find enclosed herewith six monthly compliance status report for the period from April 2022 to
September 2022 pertaining to the EC granted to us.

Thanking you

%Yours/n
FOR l/l.F

ithfully
. ASBESTOS L'ip, (MJDRTUNIT)

v>

Authori: :ed signatory

Enel.: -Sax monthly compliance status report of Dadri unit.

C.C. to : 1, The Chief Environment Officer (Circle -1)
U.P. Pollution Control Board
H.No. TC-12V, Vibhuti Khand
Gornti Nagar, Lucknow - 226 010

2. Regional Officer
U.P. Pollution Control Board
Greater Noida

ae here]

Regd. Office: Mahmoodabad Estate Building Hazratganj, Lucknow - 226001 (U.P)
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Name & Address U.P.Asbestos Limited, Village & P.0. Bishara-201008
Tehsil-Dadri, Distt. -Gautam Budh Nagar Via (Ghaziabad) U.P.

F. No.J-llOll/42/99-IA.II dated 20th December, 1999 transferred in our
name vide letter dated July 21, 2005.

Environmental clearance :

Compliance period Six monthly compliance status report for the period from April 2022 to
September 2022

Dear Sir

In compliance to general condition No.viii of the captioned Environment Clearance we submit herewith
six monthly compliance status report of the above project for the period from April 2022 to September
2022.

SPECIFIC CONDITIONS

S.No. Conditions Compliance status
The project proponent shall adhere to the
prescribed BIS standards and laws regarding
use and handling of asbestos safety of
employees' etc.

1. UPAL is presently adhering to and in future
adhere to the prescribed BIS standards &
laws regarding the use and handling of
asbestos, safety of the employees etc., as
per the instructions & guidelines listed in BIS
standards IS 11451-1986, IS 11767-1986, IS
770 (Part1) 1987, IS 12078-1987, etc. List of
applicable BIS standards has already been
submitted. The raw materials are
transported in closed containers, Asbestos is
brought in impermeable bags under
compressed condition.

Blue asbestos should not be utilized as raw
material in the manufacturing process and
written commitment in this regard should be
furnished within a period of one month.

Our commitment that only Chrysotile Fibre
(White fibre) would be used as raw material
in the manufacturing process had already
been submitted within a stipulated period.

2.

There will be no manual handling/opening of
asbestos fiber. The company should provide
automatic bad openers at the mixing stage
before commissioning the unit.

There is no manual handling/opening of
asbestos fibre. UPAL has installed fully
automatic de-bagging machine with bag
shredder and is in operation all the time.
This machine has a capacity of handling sixty
bags per hour. BOD consists of fabricated
steel frame, belt conveyor with drive
arrangement, slitting cutter with drive
arrangement, outlet chute for fibre feeding
into the fibre mill. After the bag gets
opened, the empty bag automatically slides
into the chute of bag shredder through
closed system. Bag shredder is a heavy duty

3.
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grinder and is connected to the second
outlet chute of the bag opening device
wherein the empty fibre bag is received,
shredded into small pieces and fed into the
fibre mill for reuse in the process along with
asbestos fibre.

Adequate measures should be adopted to
control the emissions and ensure that the
discharge of asbestos fiber does not exceed the
limit of 2 fiber/cc. The bag filters should be
interlocked with the manufacturing process. In
the event of failure of any pollution control
system the unit should be put out of operation
immediately and should not be restarted until
the control system is rectified to achieve the
desired efficiency. Continuous measurement
of its pollutants in the work zone area should
be undertaken and report submitted to the
SPCB once in three months and to this Ministry
every six months.

All necessary measures have been adopted
to control the emissions. The monitoring is
being done regularly by NABL & MoEF
approved lab at regular intervals to ensure
whether the fibre is within the prescribed
limit. The bag filters are inter locked with the
manufacturing process. Measurement of it's
pollutants in the work zone area is being
undertaken and the reports are being
submitted every quarter to UPPCB & MoEF.
We have ensured that in the event of failure
of any of the pollution control devices, the
manufacturing process is put to halt till the
fault is rectified.

4.

To avoid fugitive emissions asbestos fiber bags
should be transported to the works by
containers mode. Bags containing asbestos
fiber should also be stored in enclosed area.

5. Asbestos bags are received in containers and
are being stored in closed areas to avoid
fugitive emissions.

As reflected in the EMP there will be no
discharge of process effluent. The entire
process effluent should be reused/recycled in
the manufacturing process. The domestic
waste should be adequately treated in a
sewage treatment plant and used for green
belt development.

The plant is being operated on zero
discharge principal. We do not discharge any
process effluent outside the premises. In tact
the entire quantity of process effluent
generated is being reused for preparation of
raw material slurry.

6.

The company will ensure that the entire solid
waste generated including process rejects,dust
from bag filters and empty asbestos bag will be
reused in manufacturing process,

shredding device should be installed before
commissioning the proposed unit.

The entire quantity of solid waste generated
including the process rejects is being reused
after converting those in powder form with
the aid of pulverizer. Dust from bag filters of
cement & fly ash silos, curbo cutter and the
pulverizer are reused in the process by
mixing the entire quantity with raw
materials in pre-beater tank. Bag shredder is
attached to the BOD. The shredded pieces of
the fibre bags are mixed with the fibre in
fibre mill.

7.

Bag

Regular medical check up and health
monitoring of the employees should be carried
out and record maintained. The occupational
health monitoring must be strengthened to
include periodic (6 months) sputum test along

Regular medical checkup and health
monitoring of the employees is being
carried out and the records those off are
being maintained. Sputum test and the PFT
tests are being carried out at six monthly

8.
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with pulmonary test supplemented by X-ray
test annually. The company should also
provide medical and health care facilities at the
work place and if cases of asbestos is detected
necessary compensation should be arranged
under the existing laws.

intervals whereas 3$ X-Ray tests are
conducted annually. A qualified doctor has
been appointed to handle normal health
issues on day to day basis. A vehicle is
provided round the clock to handle any
emergency. Till date no case of asbestosis
has been detected. In any eventuality the
company would follow the existing laws.

GENERAL CONDITIONS:

Conditions Compliance statusS.No.
The project authorities must strictly adhere to
the stipulations made by the Uttar Pradesh
Pollution Control Board and the State
Government

1. We strictly adhare to the stipulations made
by UPPCB & the State Government.

No further expansion/modifications in the
plant should be carried out without prior
approval of the Ministry of Environment and
Forests.

We confirm that no further
expansion/modifications in the plant would
be carried out without obtaining prior
approval of the Ministry of Environment,
Forest & Climate Change (MoEF)

2.

I he project proponent should comply strictly
with the Flazardous Waste (Management and
Handling) Rules of the Environment
(Protection) Act, 1986 as asbestos wastes fall
under category 14 of the Rules.

We have been granted authorization under
Hazardous Waste (Management & Handling)
Rules of the Environment (Protection) Act,
1986.

8 ,

Green belt of adequate width and density
should be provided to mitigate the effects of
fugitive emission all around the plant. A
minimum of 25% of the total land acquired
should be developed as green belt in
consultation with the local DFO.

We have been maintaining green belt as
specified. When the plant was handed over
to us in 2005 by M/S Triage Industries Pvt.
Ltd. Mostly Eucalyptus trees were planted by
them. Of late disease & pests caused
everything from leaf drop to eucalyptus
trees splitting & dying. To strengthen the
green belt we have recently planted around
500 number of trees of different species.
Gradually the green belt would be
strengthened . In this regard we have sought
the help of DFO also.

4.

The project proponent shall also comply with
all the environmental protection measures and
safeguards recommended in the EIA/EMP
report.

We are complying with all the environment
protection measures and safeguards
recommended in the EIA/EMP report.

5.

The project authorities will set up separate
environmental management cell for effective
implementation of all the above stipulations
under control of Sr. Executive.

6. We have a separate environment
management cell headed by General
Manager for effective implementation of the
above stipulations .
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The project authorities will provide adequate
funds both recurring and non-recurring to
implement the conditions stipulated by the
Ministry of Environment and Forest as well as
the State Government along with the
implementation schedule for all the conditions
stipulated herein. The funds so provided
should not be diverted for any other purpose.

Sufficient funds have been allocated to
implement the conditions stipulated by
MoEF&CC & also State Pollution Control
Board. The funds allocated for the above
purpose are being utilized for that purpose
only and would not be diverted for some
other purpose.

7.

8. The Regional Office of this Ministry at
Lucknow/Central
Board/State Pollution Control Board will
monitor the stipulated conditions. A six
monthly compliance status report and the
monitored data along with statistical
interpretation should be submitted to them
regularly.

Six monthly compliance status report & the
monitored data are being submitted to
regional office of the Ministry & State
Pollution Control Board regularly except for
the Covid Period.

Pollution Control

Conditions added vide transfer letter July 21, 2005

S.No. Conditions Compliance status
The company shall comply with all the
conditions stipulated in environmental
clearance No.J.1101/42/99-1A.II dated
20.12.1999.

All the conditions stipulated in EC
No.J.1101/42/99-1A.II dated 2012.19989 are
complied with.

1.

The company shall follow close circuit fly ash
operations with effective dust extraction
systems.

Fly ash is being received in closed containers
and then stored in silos equipped with bag
filters of suitable specifications.

2.

Measures shall be taken for rainwater
harvesting from the rooftops and storm water
drains to recharge the ground water

Water from the rooftop & the strom water
drains is recharged through recharging pit.

3.

Green belt shall be raised in 33% of plant area. We have raised green belt area to 33%.4.

Thanking you

Yours fa/jmfully
FORU. BvASBfEf Iri unit);TI

Authorized Signatory

C.C.
1. The Chief Environment Officer (Circle -1)

U.P. Pollution Control Board
House No. TC 12-V, Vibhuti Khand
Gomti Nagar, Lucknow 226 010

2. Regional Officer
U.P. Pollution Control Board
Greater Noida
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Ankit Roy <ankitroy577@gmail.com>

Advance service of Reply to be filed in OA 649/2022 of behalf of R5 - UP Asbestos Ltd.
1 message

Ankit Roy <ankitroy577@gmail.com> 24 March 2023 at 22:27
To: sanand.cpcb@nic.in, ranagdhruv546@gmail.com

Respected sir/ma'am

Please find attached the Reply which is being filed on behalf of R5 in the captioned matter.

 Final Reply_Narender Pratap_1.pdf

Kindly treat the same as an advance service.

--
Regards
Ankit Roy
Advocate-on-Record
Supreme Court of India
+91 8130584944
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